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CENTRAL MIN ISTRATIVE TRIBWAL 
BANGALORE BENCH, 

Second Floor, 
Com;ercjaj. Complex, 

Indiranagar, 
Bangalore-38. 
Dated: 

17 JAN 1994 

APPLICANTS:-Sri.G.R.Rangadharnaiah and Others 

v/s 

RESPQDENTS:- The Chairman,Railway Board and Others. 

To. 

Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex, 
1st Main Road, 1st Floor,Gandhinagar,Bangalore-9. 
Sri.R.Bhaskaran,Advocate,No.40/2083,Elarnkulam Road, 
Kaloor, Kochi-682017. 
Sri.P.Shivan Pillai,Advocate,Grasis House,Monestary Road, 

arikkamuri, Kochi.-682011. 

Sri.Vijaynarayan 9 3-C ELIJOaADO,112,Nungarnbakkarn High Road, 
Madras-600 034. 

Chairrnan,Railway Board,Rail Bhavan,New Delhi. 
The Secretary,Ministry of Railway,Rail Bhavan,New Delhi. 

7, 	The general Manager,Southern Railways,Park Town,Madras-3. 
8. 	The Chief Personnel Officer,Southern Railways,Park Town, 

Madras-3. 
9, 	The Divisional Railway Manager,Southern Railways,Mysore. 
10. 	'The Senior Divisional Personnel Officer,Southern Railways, 

Palghat,Kerala. 
Ii.. 	The Divisional Personnel Off icer,Southern Railwys, 

Madurai Division,Madurai. 
- The Divisional Superintendent,Southern Railways, 

Divisional Office, Paighat, Kerala. 
- The Divisiona1"RailwayMãnager,Southern Railway,Bangalore. 

Si.K.R.D.Karanh,Advocate,32,Mangalanagar,Sankey Road Cross, 
Bangalore-52.. 	• 
Sri.A.N.Venugopala Gowda,Advocate,No.8/2,tpstairs, 
R.V.Road,Opp.Bangalore Hospital,Bangalore,4'. 

--- L,2982- 
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SUBJECT:- Forwarding of copies of the Orders passed by 
the Central Administrative Tribunal,Bangalore. 

-x-x-x-x- 	 - 

Please find enclosed herewith a copy of the OP1DEM 

passed by this Tribunal in the above mentioned applications 

on 16th Day of December,1993, for further necessary action. 
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f,( DEPUTY REGIsTkiAWJ) 
JUDICIAL BRANCHES. 
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THURSDM, THISTHE 16TH DPY OF DECEMBER j  1993 

 

 

SHRI JUSTICE V.5.LI1'1TH 

SHR I JUST ICE P. K.SHYI1SUNOPR 

SHFI V. RMKRISHNN 

Sri C.RRangadhamaiah, 
5/0 Sri Range ish 
aged about 68'yees, 
Retired Guard-M.Special, 
Chikkabidre, 
Chikkanareyakanahalli Taluk. 

Sri K.V.Sreekantieh, 
Sb Sri K.V.Subramanyaiah, 
aged about .69'years, 
Retired Guard- Special, 
Ch-70, 5th Ma in,Sarwe.thipuarn 
Mysorb g 

Sri Fi.N.Narayana Setty, 
5/0 Sri K.Munisuamaiah, 
Retired Cuard-M Special, 
2003 /2. RajkernelStreet, 
Ilysbre - 1 	 - 

... CHP.1RMIkN(J) 

VICE CHIRMN(J) 

.. P1EM8ER() 

. . 

Sri 8,J.Nagaraiaiah, 
5/0 Sri Jeyapale Nayanar, 
Retired Guard-Ps Special, 
158, Shankaranager, 
J.B.Kav2l, B.ngalore-560 022 

Sri K.Seshedr.i, 5/0 Sri Krishna, 
Bhatta, aged about 69 years, 
Retired Guard-P Special, 
92, Lakshmipurarn, Arsikere..  

Sri i1.Channabasaveiah, 
5/0 Sri Made.pa,agedabout 69 years, 
Retired Guard-a Special, 

Main Road, 6thCross, 
' 	.Pkishna 92 r,Be ngE lore - 21 

,1 •  

K.V.Sr inivesechar, 
/ 	5/0 Sri 	,enkataamachr, 

at 	ab olu19 years, 
Retjred Sccad-.ft Special, 

III-i-e,rallel Rod, 
Jayen2garExtension, 

\\ 	Sh4-mtia ,wn - 57? 201 
-' .... 

applicants 

Contd./- 

I I 
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1. Sri-Shiveswamy, S/a Sri-T. 
u.rgachalam. Pillel, 	aged 

about' 69years, Retired 
Driver.4 	peciel, 44 

- Majn, 	Meâes Block, 	Nii 

Barnoo Bazar, 
	fly8ore-21 

,e. Sri.J..N.Pharoah, 	S/a Sri 
Pharosh, Retired Driver—A 
Special, 	2355, 	I Main, 	II 	' 
Cross, 	K.G.Koppcl, Charnsroo- 
-p,uram, Mysore 	- 

applicants I 'to 9 in 

10. St.riR,3*Meh'adevan, 
O1F,Nos.395'to 403/91 

/o R.Jayaram, 
aged eout .67 years. 
Guard 	,ft Special (Retired) 
residing at No.157, 	IVth Cross, 
Nagappa' Block, SrIampuram, 
Bangalore - 560 0,21 	' Applicant 10 in O.A. 

' No • 57/90 

11, 
' I '  .... 

Sri R,5h1eiah 
' 	Retired 	IAT guard 	Sped-el, 
and 	esidin9 at No.1153, 
'Sri Ranga,: II Main Road, 
S.NaCaiony; 	Yehwarithpur, 
Bangelore 	560 022, 	: Applicant 11 in D.A. 

No.416/90  

 Sri P8pánfla 
S/o Nethevedu, 
aged about 63 years, 
Driver Passenger MR448, 
Southern ftailway, 
Ba,ngalpre City(Retired) 
No.5/I9., 	Backside of 
Munisuara Temple, 
Bhuveneswainar, Magadi Road, 
Bangalore - 23. 	- 

 Sri Ghouse Mohie 
/o Dzeen Mohideen, 
aged about 63 years, 
Driver Passenger MR 238, 

uthern Railway,8ngalore City, 
Retired) C/a No.or Elohemed, 
Nà.73/t,. Railway Qua.rter, 
?eswanthapur, Bangal-ore -22. 

 Sri D.John retar, 	. 
S/a Doraisuamy, 
aged about 58 years, 	- 
triver Goods MR 612, 
Southern Railway,. 
Yesuenthapur (Retired)  
N6.62, 	III 'Cross, 	I S€age, 

4VGkiipuram, 	Bangeloi'e'- 21., 	- - ..,APPLICANTS 
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15.. Sri 11anickarn,. 
5/0 Laksrncnapa, 

,aged about 60 years, 
Driver Passenger MR 414, 
Southern Railway, ArsiIere,. 
(Reti-red), No.286/A, Ith Cross, 
Banqalore - 50 121, - 

16, Narayane, 
/o Nyathevadu, 

aged about 72 years, 
Shunter MR 27, 
Bangalore City, &ufhen Railway, 
(Retired) No.53 C/o Nawaz Stores  
ltth Cross'Magadi Road, 
Bangalore - 23, 

17. Sri 11.S.Suseinathan, 
S/o MarTis)amy, 
aged about 62 years 
Drivef Passeriei. MR 

1. 

475, 
outher-n Railway, YeJ.ahenka, 

(Retir-ed)C/o PJ'.Joseph, 
45/A Old Railway Quarteré, 
Yeswanthaur, Bangalore 	22e 

1 	Sri Sidiaiah, S/o Siddeich Gowia, 
aged 62 .yars, iecel !-ssistcnt 
MR 523, Southern Railway 
BanoalQra City, (Retired 
No.58, I Cross, 3rd Main Road, 
Ramachandrapuram, Bangalore - 21. 

19. Sri Kedirvelu C.R.., 
S/o C.S.Remalirigam,: 
aged about 58 years, 
Goods Driver MR 624. 
Southern Railway, Harihar,  
(Retired), No.2/2, I Main Roasi 
I Cross, Oklipuram, 
Bangalore - 21. 

21. Sri Gularn Dastagir, 
S/o Md.Ghouse, 
aged abut 69 -years, 
Shunter IJR 597, Southern Railway, 
Yeswanthapur (Retir) No.3, 
Star Building, Earga Ilohalla., 
Doorvenina6arr CId Nadrés Road, 
Bangalore - 5O I1. 

21. ;SfAdul Waheed, 
aged 67 years, 

< rShunter.M\539, Southern Railway, 

: 	Nd.1I' th'L'0s8, L-13, 
11 	5hestrinar, Indiranegar, 

- .U2.p.galpej— :31. .A7PLICANTS. 

/ 



22. Sri D.John, 
S/a NDéid Pilot, 
aged about 66 yee 

Bi8tentU9d/EMT 103, 
southern Ratiwey, Beng4ore 
(Retired), C/a Carpenter Suo ramafly, 
12th Cross Magedi Roadp 
BangalOre 	23,,.. 	- 

23b SrI-Sheik Fektuddeen 
S/cs !oheimnd Khsirn 
açad about 63 yaDs, 
Railway Guèrl k..t 5212, 
SoUthellh Railway, Arsike.re 
(Retired); fIentipet, 
rBikere 	573 103, 

Haaan Oj8tIct1 

24 	r$ KGKtishnernurthy, 
S,/o K.Gundep, 
aged :about i6t .yea-s 
Guard 	 EE 994, 
outhern.R&iluay, Arsikerb #  

(Retirei)Nob84 Yrraipe z8lookp  
L a.  ipur, r s Ike re 	573 10 3 

:25. Sri O.Erthony, 
5/0 Eaippap aged about S 
y at8 	SS'C Gu ard tE 1317, 
So

e 
 utherr Ri1uy. Sàa.O 	city., 

(Retired))  No29:, £L 	5th tai1', 
Kegeri 	tell:ito Town., 
Bangalore 

2 	Srt NV',3'ia.nda Rao, 
5/0 N,Verkota Rao, 
aged aboutS9 years., 
flremai P.- MR 549)  
Southern Railway, Shimoge Town, 
(Ro.t.red) Noi2i, TT t'oss, 
8ehid S,P,0ffce,, Ashbknagø, 
ShImoga  Toun 

27!, Art Man1,. 
'S/a M&ttei ged aôut 

yaere, Shunter MR 472, 
outhrn Railway, 

Beppanahali(RetieC)., 
Ramnawarny1alya', M.Ntgr, 
Kammb6aiIi Main Ro ad, 
Bahga].ODe 33, 

IV 'SrI PL4!axmarL, S/a 1'turugesh, 
aged •ou't6 'ye.er&, 
Dr.iir. Goods MR 410,1  
5outhern Railway, 
esuañthepur (Retlmi), 

NO!,22, ICroas, BhasyaITingar, 
ZrlaMpUraffl Bertgaiare .21. .,PPPLiCNTS 

.to'ntdJ,. 



S/o Uenkatararnanapp, 
aged about •63 years, 
Driver Passenger MR 721, 
Southern Railway, Shimoga Town, 
Retired,No.209/41, Reckamma 
Building, MainRoad, 
Yesuanthapür,:Bangelore-22. 

30. Sri Sye4 Abbasp  
Sfo SyP- Dast.air, 
aged ebout 69 years, 
Southern Railway, •OongelOr9 City, 
(Retired), No.41, I 'rocs, 
TI Main, Patharayeriapura 
(Near Srbrrnya Maasjid), 
Bengeloe - 24 

Sri Akdui l Rehirn, 
5/0 Ild.Bakshi, 
aged about 62 years, 
hubter MR 349, Southern Railway, 

Bangelore City (Retired), 
No.22/ 	114 Cross,. 
,Koshalli M1n Road, 

stharayanpura 
Bangalore - 26. 

Sri K.M.'avooni, 
Sb K.lJ.Mithew, 
ageJOout 66 years, 
Driver •Goodo PIA 701, 
Southern Railway, Yesuanthapur, 
(Retired), No.5179  7th Cross, 
K.N.Extension, Yesuanthapur, 
Bangalore - 22. 

Sri 3.Ge?1gadhaaieh, 
S/a B.Siddaia, 
aged ab6t 6Zz years;  
GuarA$pl. EMI 428, 
Southern Railway, rsikere, 
(1etire), Nc.Vesantha Niiaya, 
near Sedea alkies, Behind 
Tuin1 House, Arsikere, 

Sri C.Ramsjemy, 
8/a  A.Govinoeraju, 
aged 4bOUt C4 years, 
Mail Gue;d,fTlil, 
Southeftiiy, Bangalure fity, 
(Retiie.,NE'k64jt. 	eUT!iy Qtra 

Bianqeloa-23. 
:? 

S.Kuma:ran, S/Ti \E.tU, 
ed aboOV 9 vebs'1 Mil Guard 

Jay 8a'igelore ity, 
(R'e t1e) No. 11Q4,i6th Main 
II"Cross, Sh karnegar, Yeewanthaour P.O. 

'Bangalore22-'.d 	 . 	...RPPt1HT'S 

V 	- 	 • AoTrIf 
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:i .N.Nagarej 	 ::. 
S/Ô Muiiswemy Nai4u, 	.. 	 . .. 

eged a.ut 60 yeas, 
Orivei Goods MR 436,. 
Southern Railway, Banga.Lore. City,;  
(Retired), No..6.lK6thanaremapuram, 
Vaiyalikevi, 124-  Cróa, 

0 

angalore  

37 	Sri C.Gopel, 	 . 
- 5/0 angen, .. .. 

Rged eLout ! yeae, 
rivoo'MR 591, 

Sputhen Railway, Yéswanthapur, 
(Re tired), do C.thaki-evnrthy,, 
No.42/b,.Railuay Utra. 
Saiyappan&ialli, 
Bengalore - 38. 	.' 

.3. Sri •Khudus, 
5/0 Husin$al 
aged about' 	years, 
Driye" FeS83ngGZ MR 112, 
Southern Railway, Bengaicre Lity, 
(Retireu)-, No.4E9, 10th Cron, 
Ilathlkere Main Road, 
Yeswanthapur 86rgalo're-22 

39.. SriMayanna, 
5/0 (iayannacwda, 
aged about. 71 years, 
Shunter MR 254, 
Southern Railway, Bangalore City, 
(Retired), No.40, 7th Cross, 
Cayathrinégar, S:irampurem, 
Sangalore-21. 

40. SrI. Gurusiddaiah, S.  
5/a  Siddap,a, 
aged- about .68 ybarsp  
Driver Passenger MR 393, 
Southern Railway, Shimoga Town., 
(Retired.)., tt Cuddekaval 
Hosur 3avegai Post, Arsikere 
Taluk, Hassan istrict., 	0 

41, Sri. flohamed Iicsaain, 
S/o flohanied Rudensab, 
aged about 	years, 
Shunter MR 61, 
Southern Raivav, Harihar,. 
(Retired), naravethi Pact, 
Harihar 'Taluk, Harihar.' 

42, Sri T.Duggan, .. 
S/c A.E.Duggen, 	. 
aged about 65 years, 	 0 

Driver Passenger MR 7, 	;.• 
'Southern Railway, Bengelore City •. 



U 

a. 7 .. 

z'e.siding at':Munika1eppa•Garder, 
.R.ernswemy .Palayarn, 
Khrñrnaneha11i IIe1n R68d, 
2id Cross, Bengeloro-33. 

43•  •Sri'John: Ross, • S/o Noah, 
aged about 62 yrs, 
Driver.Passenger MR 359, 
Southern Raliwey,, Bangalore City,' 

. .:(Rtjrod),. No.860, H 	ie:fut, 
'behind Chowdesweri Tniple, 
i1ath'iee, 9enqblore-54. 

44. Sri E.Huasey, 5/0 i.lI13Hu 	.y sse, 
aged about 64 years, 
DriverPassenger, fIR 19, 
Souther:n 'Railway., Bangaloro Citj, 
(Retired), No..5,. .7th Cross, 
SuedarpeIy, .Yeswantiepur)  
Bargelore-22. 

45. Sri"B.3ayaran &inQh, 
S/o Narayan Sin9h, 
aged about 63 years, 
riverPessenger,fIR 611, 

Sou,ther. Rpii'way, Shimoge 
(Ret'irad) No.1831, III Cross, 

.Rthaih'b.tane, Ileridi MohQlla1  

rlysora - 570 021. 

4, Srj ruthi..P.ee, 
5/6  Neelak.ante Rao, 
aged bout ;64 years, 
Driver Passenger fIR 422, 
Southern'Raiiwey, Bangalore City, 
(Retiree;), No,23, i Main Road, 
Gundu Munoestiera'Ternpl.e Street, 
flet6dhahel.11, Bangalore-32.' - 

4?. Sri Mohamed•Basha, 
S/a bdul1è. Sale  

'aged about 67 years, 
Shunter fIR 423, Southern Railway, 
l4arihar,'.(Retired), No.351, 
II Cross.,Gendhinagar, 
Harihar. 

41. Srl.Kistan, 5/0 Govindan, 
aged about 59 years, 
ShUnter. fIR 
5ouhern Railwey, Sanqelore City, 
(Retired), No /2Sudcrarn Reddy,  
Building,Backie .gf' .Pinohare Mills, 
Ilagadi Rcc' 	Bircgai'ore '.. 23, 

I 
49. Sri I 	irppat,/ o  !1cithpp•a, 

aged apu.t 72 krs, I  
Driver SO;ods 5outh.r.& Railway 
Yeswen  I.. 'T 	-1•  tiiapwi 	{etirac.) ,! 

1 '  
.' .FPPLICANTS 

.Contd. I.' 



Cfo Cnsterine M, 
G1ianayo.thiHigh bc,rool, 
No.61/I, IV—N. Block, 
Raj1naga, 
Bangalore 	10. 

Sri Rangaiah, 
Sb Rengaswamy, 
aged about 68 years, 
Driver Passenger MR 160, 
Southern Reilwy, Banqe1.oi' 	ify: 
(Ret5.rcd) fo27, Chic Bear 
Road Cross, Shiv.janFt:,: 
Bangalora-51.. 

Sri Ethirajan, S/a R.in'.rdi, 
aged about•65 years. 
Southern Railway, Mysoro 
(Retired), Driver Pesenga.r, 
MR 378, No.1389 1. III Crcss, 
Kaki Ràad, ElandI ohe'.Ia, 
Mysore-21•. 

Sri. 14.Xavier, S/O E.Pnthoroy, 
aged ai.out 62 yosrs, 
Driver. Passenger FR 6139, 
Southern Railway, Arsikere., 
(Retired),Nc 0 52,!2/, flahind 
5.t.Elarrys Church, rsikae--1.03. 

53. StiLinga, S/a karbasappE, 
aged about 67 years, 
Shunter MR 253, 
Southern Railway, Fiarihar, 
(Retired),C/o Kurvethi Lnge, 
mrvathi Post, Harihar. 

54. Sri Revanap.pa, 
S/o Liddappa, aged about E3 ye ars, 
Vireman First ML 11299  
Southern Railway,daLiha' 
(Retired), C/o RevaflapDa, 
Chal].ageri, MalIikarjue Extension, 
Arnravethi Post, Hariha:. 

55. 'Sri A.Ethlersj, 
S/o 1'bbaiah Sunder Rat, 
aged about 73 yeaDs, 
Driver Mail 'MR 5, 
Southern Railway, anoalor L.ity, 
(Retired), C/a E.Sridh.r, 
No.3431  RaIlway ttrs, (Mt) 
Bengalore - 23 

56. Srnt.Kaurala Rai PIroji Rae Kaul'e, 
/o lte Piro2iIRo;ic'n, 

ed about -.51yea:s, 
rPienger MR 453, 
Southern Railway Arsiker, 

v No223 	ld Rms oed, Arsikere, 

ri 

.. .PPLICANTS' 

.. Contd,/— 



aged about 45 years., 
ShLnter MR 592, 
Southern Riluay, Yeswehthaur, 
No.11, 4th Cross, BehindYerarnma 
Kalyari Mantap, Moharikum.r Nagar, 
Yosuanthapur, Bangalora-22. 

53. Smt.Sharadernma, 
/o late 5.Garieshan,. 

aged about .2 jers, Et!tr t4r591, 
Southern Rilway, Y?swr.t'ur, - 
No.5, .X cross, I1oharkurnrnc98r, 
Yesuanthapur, Bangelore.-22. 

.59. Smt.Suf'ia Khahiri, 
/O late Anuar, 

aged ebout53 years, 
Diesel sst. fIR 
Southern. Railway, Baelor City, 
C/oi1.rumai, No.107/ 	KN 	̀C. 
5th Cross, Yesuarthapur 
Bangalora-22. 

6fl. STnt,Keflakafrnfla:  
'Wfo late ,Subraman

S
y, 

aged about 49 years, 
DiB3lSst. fIR 521, 
Southern Railway, angalor.e City, 
No.4/C,i f'lci3r, 1G Rly.Ccicny, 
Bangalore-23. 

Srl Shanthakumar, 
S/o late Ananderajui .. 
aged about 25 years, 
Driver Passenger, MR 358, 
Southern Railway; Frsikere, 
mbedkar .nagar, Holeriarsipur, 

Hasan Djst., 

Srrit.Devamrna, 
bJi/o late B.M.Venkatesh, 
aged abotit 47 year-s, 
iese1 Asst. MR.1266, 

Southern Railway, Banqa!ore City, 
No.91/B, Railway Qtra., 
Near Running Room, 
Bangalore-23, 	 . 

Smt.Gaj4ak6hrnF, 
/o lerS1-r'apgpp3, xv 

e 
aged bp53e tr. 
Driv 	:good, T1R "474 
Soutjrn'Railw'ay, 4o.13, 
7 t h Cto.ss, 6th81ock; 
9ajai.nagar, Bne'— 10. 

-- 	
-'• 

PPLICANTS. 

.Contd.../— 



77. rk 

- .,10. 4' 

64. SmtHelén . 

• 
W/0 late .J1riètefn, 
aged about 50yebr9 S. 	 S  

• Site No.17, 	Petél HtnUmaieh's Fletá Flot, 	••' 
5. Jelahálli Post 	•BnglDre-13. 

65. Sri i.Ramamurth, 	 so ppla1e1.N0 s 12  
to 66 	 2/2.320/92. S/a Doriswamy :11 

aged about 60 yer, 
Driver Goods(1R-i5, 
Yeswanthapur,.No'375, 	'ti ass, 	 •• 	5-. 

III f1c1r,-floGbkui..Qge-i, 
Mattikere Lcyoutt 3e , 

Bangalore-54. 	•-• 	• 

66, Sri Abdul Rah,±m;Kha'n, 
• aged about. 60yers, - 

Driver Goods MR- :514.,. 
No.43, Kevika L a yo t;  

• 

Mysore Rcad, 	Bngacre-26 
S  

• 

S  

67, 
• 

Sri SbthL R90 S 	•S 

S/o late S.N.rikantieh, S  

• aged about  •63year. 
Driver GoädsflR 	73, 
SD Railway., 	Beng8lore: 

S 

(Retired), 	No132 	5th Mjfl.Road, Road, 
• lind Stae,- E.61cck,.. 

0 	 - 

Rajajinagar, 	Bangalore-.560 010, 10. 

6$. Sri IP.F.He5nd.erson,.. 
• S/a late F..Henderson, 
aged about 60 years, 
Driver Goode MR 	031  S,Rai1uy ay, 	- 

• Bengalore"(Retired)' 	No.31., 
Paipanega 	Yeswanttiapur,. 

5 

• 

Bartgalor-22. 	- : 

69. Sri Bheemiah., 
5/o Cheinaish., •• 
aged about 68 ythars, 
Driver Passenger MR -IC, 
S.Railway, M'ysore Division, . 	. 

(Retired)., 	..Colony, 	near 
New RailweyCor.y, 	• . 	 . 	•• 
Shimoga Town. 

7$. Sri Shiva,-S/o Venkatasweiiy, 
aged-about 64 years,: 
Shunter MR 307, S.Railway 	S  
Mysore Division, 	(Retited 	• 	 • S 

• 

No.172, 	.P.Co]on.y, 	nec' 
• New Railway Colony, - 	S 	• 	 • -. 

Shimoga Toitn -. 57-Y 201 	
• S 	 • 	 S  

71, SriMohamad AbbasV: 	• 	 • • S 	 S  

S/0 Khalsnder Khasirn, . 

aged about 62-y06r, • • S 	
• 

• Driver Mail, MR 426, 
5 

ppp LICMTS 	S 

J 	••• - ..Cantd/Ofltd./ 
• 

• . 	 S 	

• 	 .• 
• 
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S.Railway, P.rsikere D!vision, 
(Retired), Gopal- Singh Qucrters, 
B.H.Road, rsikere. 

72 	Sri £.NatErajn,  
S/o V Ekembaern-K,: 	V 	 V 	

V 

aged ebout:62 years,  
Driver Mil MR 429, 	V 	 • 	 V  

V  .S ai 

	

.Rluay,rsikère Divislur, 	V 	
V 	

V 

V 	(Retired), No.291, Kurnarrr 	 V 	 V 
V 

3NilayVem, V}1aesan Road )  
V 	

rs[kére V_ V: 573. 103. 	V 

23. - Sri • Su'amany,. V 	

V • 	V 	
V 	

V 	 V 	 V 	 V 	

V V 	V 	
V 

&/o :tJth
i"
adi,' -aged ebout.59 yiV srs 	V , 	 •. 	 V 

Driver Pesse.ngr, S.iei1wsy, V 	
V 	 V  

rsikere D Vivision(RVstired), 
V 

C/o 1ritho.6y, .1 5/1, Railway Querters,, 	V V 
	 V 

rS1kere. V 

74 	Sri R,Purushothn, : V 	
• V 	 V 	

V 	
V 	

V 

B,flarracVhandra Naldu., 
Bged 8oVUt 63 years, 	 V  

	

V 

Driver V P1ssenger t• 	 V 	
V 	 V 	

V 

	

- 5.Railway, Arsire Diiis1cn, 	V 	 V 

(Retired), C/3 R.Bhaskai-, 	 V 	 V 	
V V 

No.1201.  HUC0 Colo Vfly, 	 V 	
V 

V Bhad.ravcth5. — 77 301. 	 V 	
V  V 

,75
V Sri 
 LEoter, 	

V 	 • V 

V • 	V 	
V 

Sb V.Fnthony, 	V 	
V 	

V 	

• 	
• V 	 • 

ag0. about 64 years, 	 V 	

• 	 V V 	 t'1R. V11391  V 	
V 	

V 	 V 	 V 	
V 

S.Reilway, Arsikere Division, 	 V 	 V 

(Retired), I Cross, Hessan Road, . 	 VV 	

V 

V 

VUUr V Lirie, V rsikere.V V 	
V 

76. V Sri Kanakaraj, 	V 	

V 	
V 	

V 	
V 

5/0 VJnthony, Major, 	 V 	

V 	
V 	

V 	
V 

Driver Passenger MR 1061  

V 	
S.VRailUaY, Py•siksi t'ivis..on, 

V 	
V 	

V 

V (Retired)C/o RiinthoVny, 
V 	 V V 

V Crane Driver, No.4, Railway QuarteTs, 
Arsikere, 	V 	

V 
V V 	 V 

77. 	zari Bheemsen, 	V 	
V V 
	

V 
V 	 V 

V 

S/o ' H.Mahadev,  
aged V bOUt 62 years, 	V 	 V 	

V 	

V Driver Passeriçer 
:S.Railway, rsikre VDjVjsiun, 	 V 	

V 

(Retired), Muthilarncnc Temple Read. 	 V 	 V 

5th Cross,)Nr W:tpr Tank, 	
V 	

V 

VSh anthin ag,D6 d d 	apir, 	V V V 
	

V 

	

16) 	
V 	 V 	

• 	 V 

V V 

5/0 C B1rgpp 	V 	

V 	
V 	

V 	

V 

,aged a&ftitØrs MR V 	
V V 	

V 

...APPLICF1NTS. 
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No.a.i.6, tt1meramna'Temple Streot 1, 
Coftnpet 9angaIe-.53. 

7.9, 

 

Sri N.Channappe, 
S/a .Naresimhaieh, 	 . 	 . 
aged. about 66 years, 
Driver Goods MR 571-9 	;••.. 

S.Railuay, r.sikere DiV1iior, 
.(iUrd),dahai15. Vlftlgs, 	. 
.1n'front of Railway Statkri, 
Sulekree Poct, A'rskerI 

80. 	bi K.Suraman1yoi, 
/o Kattamarl, 
aged abut 59 years, 
-Shunter MR 801, 
S.Railway, Ir.ikera Diviioi, 
(Retired), UI Cros, 
Upper1iri, Hassan Road, 
*rsikere-573 103. 

81, Sr-1 Jani, S/o FKhadei;, 
aged about 62 years, 
Driver Mail MR 1021 	Rai'y, 
rsjkere Division(Retired), 

Tholiur P.O., Thiruthalli, 
rsikere . 	 - 

Sri M.'Jelayudam, 
Sb .Muthan, 
aged about 61 years, 
Shunter MR 607, S.Ralwyrn 
rsikere Division (Retired), 
No.2/2, Sriramapuraiii, III Cross, 
Hassan Road, Arsikere. 

Sri G 4 lndre Singh, 
/o B.Gopal Singh, 
aged about 66 years, 
Driver Mail MR-.101. S.Railuay, 
krsikere Division, 
No.194/A, Railway Quarters, 
Trsikere.. 

14. Sri N.Krishnaiah, S/u .Muniya, 
aged about 66 years, 
Driver Passenger MR 408, 
Southern Railway, Arsike,rn Division,, 
(Retired), C/o N.K.Ianoh3r, 
No,49/F, Railway QUarters, 

Arsi.kere. 	. 	-. 

IS 	Sri Kempa, S/o Elunlyappa, 
aged. about'63 years, 
Shunter MR 243, S.[ailway, 
Birur Division, .(Retired) 
Bellary Camp, Ner Plaque-1rnma Teiple, 
Birur. 	. 	. ,,PPLICFNTS 

..Cotd./- 
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BE. 	XiKenchi, S/oaredeirh, 

aged about 64 years, 
Driver Passenger MR 1081  
S.R2ilwey, Rrsikere Division, 
(Retired), No.221, 9th •Cioss, 
Right Side Hassan Ro5d, 
Frsikere. 	: 

B?, -Sri P,Narayanasuaffiy, 
S/o Ponnuswamy, aged abu..t 66 yst's 
Driver Passenger MR 439, 
S.flai1uy, Herih3r D1j!..cr. 
(Retired), Hessn 	01-wn I..1nc 
Ftrsikere, 

ae. Sri C.Swaminathan, S/ 	rp7  
,,aged about 58 years, 
$htmtri1R $04,, &Rciluay 
- rsikere Division (Fe -ired) 
Háss,an Rod, Dour L1t, 
Arsikero, 

Sri Rama,5/0 Beilary NayaiepPa, 
aged about 66 yera, 
Driver Passenger, Ilk- 148, 
S,Raiwiy, Citckjajur Qiuisi.r1, 
(Reted), Sellery Camp, 
Near P1auorr.n Temple, ftftur, 

Sri F6- -é3. t11 Baig, 
S/c Ilirzan Baig,- 
-eedbout 66 years, 
Dr-iver Passenger MR 382, 
S:ailuay, Shimoga Division, 
(Retired),.. Tank Mohella, 
:6th Cross, Shimoga Town - 577 2014 

-91. Sri Bheema Naik, 
S/o Hanump Naik, 
aged about 68 years, 
Driver Pass3,1ger PIR 363, 
-S.Railway, $rsikere. Division, 
(Retired), rio  td. P.Basavanna Gowda, 
Badavane Meragere P.C., 
flavanagere-3. 

V.Babu, Sfo  Venkata-ppa, 

92. 	aged about 51 years, 
Shunter MR -630, S.Rai1u, 
rsike-re Division, (Retired), 

- C/o Govindasuarny, 	tniciç3I 
President, K.M.Road, K36;, 
Chickamage9i-4DiSt7'ict. 

93. Sri L 	 Thangavelu, 
age d-abGt6 ye,\\ 
Dri/e'  assetiger 
S.RW1Jay, 	,,galo'e city, 
.(Ret%ed), 'Ni1J3/ 	4tst Lross, 

.., SLd:aanQo1ore_3. 

I! 
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.Sri K.Suramany, 
94, 'S/o Kumaresuemy, 

aged about 62 years, 
Shunter 1R 779, 
S.Rsilway, Bangalore City, 
(Retired), No.23/59  12th Cross 
1Iegadi Road, BengelOVe-23. 

Sri J.Deniel, S/c Joseph, 
g 	aged about 62 years, 

. -:Shunter 1'R 577, S.idllt, 
Bangaicre City (Retired), 
No.5/I, tEl Streo .. fl€h rrc, 
1'agadi Road, Bangalore-23. 

Sri Aldui Khat.eel, 
5/0 Shaik Rehm, 
aged about 68 ycais, 
Dr1ver Passenger hR 2161  

.Railway, Bança1o3 CIty, 
(Retired), No.19, 1 -ft.rcs s 	d 
tiagadi Road, 9angoloce-23. 

Si h1,Venugcp1, S/c :ari. 
aged about 63 years, 
Driver Passenger MR 815, 
S,Railway. Bangalore City.  
(Retired), No.12/ti, I flin 'od, 
3rd Cross, Nanuriianthapüran 
Srirampuram, bga1re-21 

Sri Sha5k Apicer, 
S/o h4.Salar, 
aged about 66 years, 
Driver. Passenger hR 470, 
S.Rafl.uay, Bangalore City, 
(Retired), No.786, 6th Crcss, 
Rnnepalya, Bangalore - 30, 

Ganga Kanuma, -5/o Cangathudu, 
99. aged about 66 years, 

Driver hail hR 31,. 
S.Railuay, Bangalore City, 
(Retired), No.4/41  III Croas, 
Dayenanganagar, Sriranpuram, 
Bangalore-22. 

Sri Basheer lihmed, 
/o Jzeem Mohiden, 

100, aged about 62 years, 
Shunter hR 221, S.Reilwav, 
Bangalore City, (Retired) 
No,31  5B1 Colony, 
Brindavananegar, 5th Cros, 
Ilathikere P.O., Barigalore-54, 

V 

S .. .PPLLCANTS. 

..Contd,/— 



,'1.• Sri t.Nenjaiah, 
.S/o Lingaiah, 
aged about 62 years, 
Driver Goo,dNR 691, 
S.Ri1uay,Yesuanthapur Livision, 
(Rct-jred.)m C/o M.rurnai, 
No.1075/a, KsN.Extensiot, 5th Cross, 
Yesuenthapur, Beng3Iore-22. 

¶O. Sri K.Daappa, S/o Krisnr,.rpa, 	- 
' 	eood ehrijt 66 years, 

Driver 	NR •37'7 
.Rai1way, Yesu ith.ep z.j:.:- ''iviicn, 

(Retired), C/o P.nand, 
1.B.Export, 6th Main, Ind6stie1 
Sub-Urb Peenya, Bigaior-5. 

1O. Sri .D.Jnto, S,o B.D.nto., 
aged about 64 years, 
Driver Passenger MR 21-7Q 
S.Ralluay, Beng'1.1or' 'ity, 
(Retired)., No.1.094, P.th1Ln, 
III Cross -Yesuanthepur, 
Bang a1oro-22 

/104. Sr'i S.yeci Hameed, 
S/o Gulam Jilani, 
aged ebcut 65 yera,, 
Shunter MR 759 0  S.RailLey, 

7
Yesuanthpur Division 
(Retired), C/o P.T.Sto, 

p.to Railusy Station, 
eswenthapur, Bangeiciro-2. 

Sri A.Yesudas, Sb '.rokyasuamy, 
105. 	aged about.. 65 years, 

Driver ,  Passenger, MR 510, 
S,Reiluay,: Bengelore C1.ty, 

t
Retired), N0.267, 4th Square, 

phy Town/Hoy3e1anagr, 
Ulsoor P.O., Bangclore-560 008. 

101. Sri M.Veera Raghaven, 
S/o Munisuarny, aged about 6 years, 
Driver Passenger MR 502,' 
S.Railuey, Bengalore City, 
(Rettred), No.11., Brindavennagar, 
Extension, Near lOfeet Road; 
K thike., nc1ore-4O. 

10'F' Sr kwOyr r,y')k. 
aqdbout .65 year.&, 

Dri 
City, 

No..79/, 
R 	 'swanthapur, 
BaA)ei'ore-22.  

V .. 	 •-•. 	 A• 
;,, APPLIINTS. 
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i M.Nagaraj, 
S/c L.Murugesh, 
aged about 62 years, 
Driver Passenger fIR 4281  
S,Reilwey, Bnga1ore City, 
(Retired), No.33/2, New No.111/2, 
9th fIalti Road, Sriramepuram, 
Bangalore-21. 

Sri iI,fluniswemy, Sb fIijrih, 
aged akcut 62 veers, 
Driver Passenger FIR 
Southern Railway 3nc'.r t.t/ e  
(Retired), No,9/I, I fIdn, 
I Cross, Hariumanthepurth, 
SriramapurerTl, 8fliO3-".l, 

1'flj, Sri A.Arulnethent  
S/o A.Frokyaswarny, 
aged about 65 yoat'C 
Driver PesssnQej tiR 
S.tailUay, Bangaicre City, 

.;(Retired), C/o iames, 
No,139/1, Ra13.uv tuters, 
Yesuahthapur, Bjrqelor-.22, 

111, Sri T.A.Krishnamurthy, 
Sb 	 'aa:y Pill.ei, 
aged about 63 years, 
Shunter fIR 62, S.RailUey, 
Yeswanthaj,ur(Retired), 
6th flat, 4th Cross,' 
Noankumerneger, 'iesuanthupur P.C., 
fIathikere, Bangalore. 

1114. 

Sri H.Honnaiah, 
/o, Marigowde, 

aged about 61 years, 
Oriver toods fIR 61.0, 

,Wilu, Yesuanthepur 
flétired

y
No.2, II Nain ROLd, 

U joss, 8.K.Nager, 
Yesuatthapur, Bangelore-22. 

SrI N)*r.unai, 
Sf .Mannerswamy, 
ag.ed about 62 years, 
Driver Passenger FIR 6822  
S.Railway, Bengaloro Jt', 
(Retired), No.1075/8, 
K.N.Extcnsicn, 5th Crs, 
Yeswanthpur, t3angeicr-22. 

Sri N.Doratswamy, 
5/0 V.Narasimhulu Nidu, 
aged about 75 years, 
Shunter FIR 213, S,i1way, 
Bangalore Contonqerit(etired), 
No .52—H/J, Lakshminaraanaura, 
Srirarnpuram, 8anal6re-21. APPLICANTS, 

,Contd.f— 
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rj K.HaflumpiO, 	 S  
115.. S/a Thimmarayeppa, 	. 

aged about 66 years, 
Driver, Mi1 MR 33, 
S.Railuay,Bangalore CLbV,'r--, 	/ 
(Retired), No.SZF..N.Colony, 
IPk.orain floed1  Yesunthapur, 
Bangalore - 22. 

- 	Sri Mathew, 5/0 Krishnor, 
111. aged about 63 years, 

Driver Goods MR 61, 
S,Railuay, Yeswanthspur. 
(Retired), No.11, II Mein 
III Cross, B.K..Naçjar, 
Ye'suanthapur, E3enelo:-c-2.2. 

1 	Sri .Perume)., 
117. 5/0 S.Arutnugam, 

aged about 64 years, 
S-hunter MR 447, 
S.Railway, Yeswanthaçu, 
(Retired), No.69/G, 
Railway Quertcrs, Yswanthpi'r.. 
Bangalore-22. 

Sri Shanniug'rn, 
- 5/0 3.Suhrarnya fudija:. 

aged about 63 years, 
Driver Passenar, MR 7721  
Bangalore City, S.Ri1way. 
(Retired), No.586/I, 5th M1flq 
Basavanagar,' Vibuthipuram ixtension, 
Bangalore - 37. 

Ibdul Ga?l'oor, 
11' 	S/o Bailer>' kbdul Khadai, 

aged about 62 years, 	 0 

Driver Passenger, MR 387, 
S.Reilway, Shirnoge Town, 
ith-.inrz 	4-k r-,, 

 

 

iJJ, W..II 	 'Applicants in Sl.No. Basavanagudi, Shimoga Town 	577 201. 67 to 119 in 0.A.No 
Sri B..Thyagarajan, 	 298/92'.  
S/a Anentharaju Pilley, 
aged about 73 years, 	 - 
Driver Mail, S.flailuay 
Bangalore City, Cf0 S.LA.Dasan,Resjdjn at 

5S,CKC ecen 

r e —0 27. 
' 

n/Bhth 
(S Ma  

ad abàAs. 
34 	Railways, 

ore C4,t-3 /0 Phillip Moses  
N 	 Quarters, S 	, 
Chjc 	tradurga Eistict. 	•.. APPLtANTS. 

. Ijntd.f— 
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1:22. Rangaish, 
S/o Thirumelleiah, 
aged about 69 years, 
Shunter, S.Rsiluey, 
Shirnoga Town, 
Hosahalli, mruthur, 
Hobli, Holagunda Post,, 
Kuciigal Teluk, Tunikur District, 

K.Raju, S/o Kuppan, 
aged about 51 years, 
First Fireman l. 114 
S.Railuey, Bange)oa Ciy,. 
C/o Station [laster. 
Nayandahalli Railway Sttinn, 
Bengelore-39 4  

L..Fleury, /o J.L.Fleury, 
aged about 64 years, 
[lail Driver MR 5831  

S.Railuay, Harihere 
No.16, Rameiah Layout, 
St.Thonies Town Post, 
KhammnaheUi, Benqalore-8, 

Nega, 5/0 Siddepp, 
aged about 68 years, 
Shunter MR 292, S.Railuay, 
Chicjajui. Korah-are Dolony, 
Chicjajur-577 523, 

Varadaraj, S/o Kuppuswemy,  
aged clout 62 years, 
Driver Passenger MR 4951  

S.Railway, Bangalore City, 
No.24/16, 12th Cross, 
Maged. Road, Bangalore-23. 

Smt,Pepamma, 
aedøbout 51 years, 
W/b late S.Naga, 
Driver Passenger MR 133, 
5.Railuay, Arsikere. 
Behind S.flarrys Church, 
Rrsikere-573 103. 

K,R,Seetharamajah, 
S/o K.Ramasuamy Shastri, 
aged about 73 years, 
Shunter MR 587,S.iei1uay, 
Mysore, No.921 0  Asoka Easterost-35, 
Hallethkerei, Mysore. 

K.Srinivaaalu, S/o V.Kihzi;ny, 
aged about 62 years, 
Driver Goods Nfl 747, S.Railuay, 
Byapenahalli, No.8, 1st Street, 
Markham Road, Cross, 
Ashoknagar, 8angalor3-23. 	 ... IPPLIC*NTS 

..tontd./- 
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130. '  Snt..Noreen Fletcher, 
'eyed 'about 62 years, 
W!/O 	lt9,. V. Fletcher, 
Mail trivèr, $.Reiluay, 
Bangelore City, 
Daukar Road, 9th lain, 
flathikere, Bangelore-560 054,. 

131. Smt.Lakshmamma, 
aQed about 42 years, 
Wqo .]ate K.Siddeiah, . 	. 	Driver Goods, SRajlwy, 
'Harihar, C/o S.Revanna, 
Pointaman Subramaryc Road 
Railway Station, Nettana' tast, 
Puthur Taluk, South Ker' 

32. Sjnt.Shanthamrna, 
aged about 43 .yeais, 
fo late Thippasuarny, 

First Firemen ML. 4247, 
S,Reiluay, Chicjjur, 
lanathe Colony, Hoserisora, 
Chicjsjur-577 523. 

1-330 Smt.S.R.Susila Bal, 
eed about -54 years, 
/o late S,Rema Rao, 

Diesel Ps1stont M9 723, 
' 	S.Reiluay, Yesuanthapur, 

C/o S.ati.t, No.73/3 
Reiluay Quarters, Yesuenthapur, 
Bangalore-22. 

134, ittarademme, 
aged 'about 53 years, 
%L/p"late R.Ramoo, 
Oliver Goods MR 4561  
S,Railuay, Ilysore, 

, NO.2065, 1kbar.  Road, 
landi Ilohella, Mysore. 

135. S.mt.Kanthamma, 
aged about 51 yea4s, 
fd late Rajamanickarn, 

Driver Goods MR,S.Railuay, 
•Rxsikere,. No.9012, 
Lacha Naik, Quarter, 
Hassan Road, Arsikere. 

136. Kemp 	/Rangaiah, 

D(ie P. sererMR 10, 
luy,:ChidjLj\ir, 

. S gnahaIli. 	 Pct 
iiLt TaI'T.u.mk.i 	iistriot. 

). 

p 

... APPLIC1NTS 

..Contd,/-. 



h.Shivappe flao, 
S/o H.nantha Rao, 
aged about 63 years, 
Driver Passenger 11F' 47E, 
..Railway, graikere. 

No 10 
496, Bunn

4ivarethri 
Mantap, 

18? Layout, 	Eswranagar, 
(lysore. 

Smt.Debbie Rezoric, 
aged about 44 veers, 
/o late P,Re2orlo. 
Driver Passenger M 461, 
5,Railuay, Bartgalore City, 
No.932/3, Cpp.Kiren Bu1la1cg, 
2nd MeIn, 5th Cross, 
K.N.Extenion, Yesuzinthapur, 
Bangalore-22. 

mt.B.S.&usheelcmm, 
'ged about 50 yers, 
lt/o late .Shenkàr 
Driver Goads MR 492, 
S.Railway, hrsikere., 
C/o V.5.Lexrni Remanal  (W5i2/L, 
Railway ¶uartcrs, Ars1kre. 

Smt.S.5rrthrnme, 

0ed about 58 yeara, 
o late A.R.Srin±vasa Rao, 

Driver Goods MR 7131  
S.Pai.lwayy Vesuanthapur, 
Bafl94PFe. Wo.794A, 9th 
K,N,tension, Triveni aoed, 
pithapur, Bangalore-22. 

mHansabai, 
ed about 55years, 

t/o late G.R.Srinivasarnurthy, 
Goods Driver MR 7601  

S.Railuey, rsikert, No.73fJ, 
New Railway Quarters, 
Yesuenthapur, Bangalore-22. 

Smt.'P.Savlthri, 
aged about 52 years, 
J/o late P.11.Panduranga, 
Driver Goods MR 7129, 
S.Reiluay; Yeswenthap.r, 
Bangclore-22. 

Smt.Mesten 81, 
aged about 60 years, 
W/o late Mohamed Sherift', 
Driver Passenger MR 4199  
S.Railwsy, Shimoga Town, 
Near Anjeneya Temple, Hassan fl08d, 
rsikere. 	 : 	 .• RPPLICRNTS 

...Contd. 
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144. Sri Preand K1rn, 
.: 

*:.... 
 ped about 24yars, 

e late. Covindsswan. y, . 

Shunter MR 386J 	R. S.5 ailt'y, 
Rrsikere, C/o. 5crinivasan,  

• Ralluey Ticket.Collector, 	. 
Near Railuey Uridr Bridge, 4 
Heesen Road, Arsikere, 

145. Smt.flache1. DMcEflte 
aed ..about 	58 	ar.s, e 0o late H.R.0Mcnte ,, 	. 

S  Driver Mail FIRc25, 
5,Reiluay, 	BanQnlcr, 	. . rJ . 	. 

No.220.. .VST Rod 
Opp.Banasiedi Railway 
Bangalore-.84. T. 

1.46. Smt.Nishajan)  
aged about 58 yrs, 
Ufo late Syad P,b1ul 

H tssiatnt ,uat&,S.Rei1vy, 
Bangelore Cityr 

H C/o Syoci Ghou&Pasha, 
No.304/I, Rei]Yay Quatcr, 
fl.G.Colcny, 	Bh.gslc.re.-23. 

147. Srnt.,I3siyann, ir 
aged about 60 years, 
./o late Tajpean, 
Passerat' Dcifl 	! 	7 1  
S.R.ailwéy, 	flyéore. 	No.6 9  
R.V.Leytut, .Sehacriptirr, 
Bengelore-20. . 

1 	-. 	 . 

148. Srnt.Annamery, 
H 	. aged ebout 43 years, 

titfo late 	.Chehdrafl, 
Shunter MR 369k S.Railuay, 
Bangalore Cantbnnent, 
Muthamma Gardeh (hinnappe Cer:.), 
Munireddypaly&, t3angalore. 

149. Smt.yothilekshmi, 
aged about. 50 J88D8p 

tJfo late Chinnavenkate Renee, 
Diesel Assisté'i*t MR 567, 
S.Railuay, Arikore, NO eyappa, 
retired postm, I Crose., 
Doun Line. Hasen Road 

150/4leret 
f/c9/o Sne'i)ram Tivr'.. 

1R NO4 
r

11S, 	 luay, 
rsikee, Hnane 4 t h Cross, 

.... APPLICANTS 
.. .Contd./— 
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151., K,lladurai. 	 . 	- 	 •. 
5/o,..Kalu (oida1iyar, 
aged .eout 5.years, 

id
.

river, ;1IR 680, 
SHmoga Town, 

AFoloriy', Near Railway StsUon 
Shimoos TownE77 201... 

1524 H.S.Sathya 'xeyanc? 
5/0 H.Srivrasaiah,_ 
aged ebdt 63 yrs 
Shunter.mR 797, 
BangaloFé City, 5.R6il1ay, 
No.17, Ramakrishnaiah SfrEet, 
Seshadripiiram, 
Bangeloro-560 020, 

153 Kousalya Bai, 

ved 52 years, 
o late K.Keroji Re, 

Driver oods P1R 63 1  

SReUway flysore, 
No/ 	oco Colony, 
R afIuy: Iuartor, 
Yadavagi Poet, 
Mysore p. 

j54. R.Prarnjle bai, 
aged about 50 years, 
W:/o  late J.Sathyanarayr2, 
Shunter P1R 748, 
Bengal-.Otv City, .Failway 
No,, Baradevaru Gudi, 
Ranir,ghpet, 4th Cross, 
8anga,6 City, 

155,, Khamrui4sa, 
aged abotit 4.3 years, 
W/o late Yusuf Sheriff, 
Shunter hR .8351, S.Railway, 
Bangelore Cantonment, No.99, 
C/o Sajjad Sheriff, 
Jadidesnagar, 3rd Cross, 
D.JsHalli, Bsngelore-45, 

156, B.N.Nagaraja Rao, 
5/0 B.N.P1oorthy Rao, 
First Fireman IlL 1525, 
S.RaIlwey, Elysore, No.1122  
Kanekagiri, Ilunicipal Farm Pod, 
Vidyarnyapuram, 
Mysore-570 008. 

157. Arokya hary, 
2ged about 60 years, 
bt/o late fl.Chinnaswamy, 
Driver Passenger [IR 82, 

\(5.RaIlway, &rrsikere 
Is... T4PPLXCRNTS 

,Contdf— 

IF 



-- 

.•.. 1 

r. Pn 

Residing at 

No.152/ 79,' Pshpgiri,  
Belvethagrama, 
Mysore-57Q 015. 	 . 

158. VJ4.Selverangam, 
S/oJV..B fA ppaiah Muddier, 
aged about 63 years, 
Driver Passenger tIP. 489 
S..Reiluay,: Bangelore, City, 
No.630 Pillanna Carden, 
III Stpgo, Railway. •Layc,ur.. 
Bangalcro-5G0 014i.. 

159.', F.'rokya.asa, 
Sb N.Francis (late) 
aged about 24 years, 
[)river Passan9er MR 234, 
S.Railway, Herthcr, I Cross, 
Old Arlepur,, Guthtjor Post1 
Harihar — 577 603. 

460.' M.Sundare, 
aged about 55 yc3ars, 
W!fo late 1.Ethirajuli.! NfiGL,, 

.. Driver Passenger 11R 90 
- 	 'S.Railuey,, Bang2i.cre City, 

No.20,BHCo1ony, Uhitefield Roed, 
Madh.evpu±a Poat, 
Bsngalore-560 04'8. 

:arOj, 

'aged about 54 years, 
:fo 

 
late D.rumugam, 

First Fireman, S.Railway, 
Bangalore City, No.U/41, 
Selvenagar,. Okalipuram, 
&rirampuram P.O..., Bangelore-21 . 

162. Shanthamma, 
aged about 60 years, 

'Wo:'te Sunder Cj1, 
Driver ftode MR 705, 
S.Railway, Harihar, 
No.799 tid Arlapurp 
Haihar. 

1,ithoniamma,.  
aged'about.45 years, 
WJo' lte B.Sandiao, 
S'hunter MR 805, S.Raiiwaylw  

Trsikere, ('larlan Villa,' 
Behind •St.[Iarry's Cht,reh 4 

16flflOi 
\11 ab3 ' yeers, 

1 -J 	W'Xp4 ate çithon.y, 

	

ir . 	 hiMr MR r57 .a5Iuay1 

	

¼ 	 )Bëind 
irt?h, PsiAero. 

8 A \,G > \'~P' 9V 

- 	 •.. APPLXC?.NIS. 
. Contcl./— 
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165. •Sallath i1ary, 
aged about 58 years, 

lete.Arokya',5bamY, 
Shunter OR 219,, 

D11.._.. . 
3s IL1W ay, IL 

C/o Thomas, TXR's Of?ice, 
S,Railuey, Biru.-x 

165. P,DhanalaXmi, 	: 

p
ed about 49 yesr.-' 
a late P,1v)unisuamy, 

Driver God fIR 683, 
S.Rail.Wey Her iher 
0/0 late sunder Lniteji.. 
No.79, Did 1rlapur, 

Harihar, 

167-. Kamakshiamrna, 
aged about. 58 yearS, 

- 	W/o late Chokkalinga, 
:Shunter MR 227, S,Ri1uey, 
Yesuanthapur, No.48, 
Selvanagar, Behind Bvi Tlki, 
Srirarnpurarn, Banç1aluro-21, 

C Fle'tcher, 
S7o A.Fletcher, 
aged about 62 years, 
Driver Passer.jgan 1111 3, 
S.Railuay, Plysore, 
No.58/591, Kennedy Nest, 
Pushpagiri, 11'ore. 

Razia Khanum, 
aged about 28 years, 
Dfo late Abdul Hameed, 
Shunter MR S.Raiivay, 
rsikere, /o (Ici.Abbas, 

Gopal Singh Quarters, 
B.H!ROad, rsikere. 

1706 tlazbool lan, 

ped'about 49 years 
late Ahmed Beig, 

Shunter ,'IR 521, S,R-ailtiay,, 
Bangalore City, C/n f'rozd Baig, 

'No.99, 3rd Crass Road, 
Isdides •Ngar, D.J.Haili, 
Barigalore-45. 

171, KV.Surappa, 
S/o Venkatanarayenappe, 
aged about 72 years, 
-Passenger Guard Ef1E3 87, 
S.flaii'Jay, Hassan, N3-83, 
9th Main, 4th Block, 

Bngalc'te1'.- .1_li' 	ppLmNTS 



K. P en 
aged ab 
UI/a ji(t 

178. 

S.R.Sarasuathi, 
aged. about 50 ye er$, 
/olaLe S.Radgrpala  Fc 
Driver Goods MR 737, 
Yesuanthapur, S,Rt.iL.ay1  
No.28, Anajana Nilaya, 
II MainRoad, .K.Nagar, 
Yeauanthepur, 6engeJ.or22. 

Farida Banu, 
aad about 35 years, 
w7 late Syod Ni3ser, 
Olesel Assistant ML 
5,Railuay, Arsik6ke, !0 2. 
8oka W8tCroas-20, 

f'lysore. 

C.N.Sareeranga, 
S/a C.Narasimhachsr, 
aged about 59 yecrç 
Assistant Guard E{V1T  726, 
S.Raiway ArsikcrE.. 
No.46/2, &ld RMS Road, 
Arsikec, 

E.Chandra Bai, 

ped about 54 years, 
late Y,Ekambar'arn, 

Driver Goods MR 379, 
S.Railway, Yesuanthapur, 
No.4371, 3rd Cross, 
13th Mein,' 5ubramnyanaç,cr, 
Bang alore-21. 

177, Philomiie, 
ed about 58 years, 

late T.&rokyasuamy, V 
Driver Mail MR 1$, 
S.Railway, Bangalore City, 
No.21, Hanumantheppa Rneti, 
Kammanahalli, •Raesweniy. Pslyc, 
Bangalore-33. 

yeai 
371, 
City, 

oz'e-3'C 008. 	,•• RPPLICNTS. 

Contd../— 
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179., B.Jayamme, 
aged about 57 years., 
We late N.Basavaaj, 
Driver Passenger lIP. 79, 
S.Railway, Arsikere, 
do, B,VasanthakUma, 
No,6/C, flailuay Quarters, 
Near Childreri's Park, 
Bengrpet. 

leo. Zailunnia, 
aged about 6 yebrF, 
i:7o  Syed Yaseem  
Driver Goods MR 411, 
SRailway, Mysore, No.2599, 
5th Cross, Mouse Divan Khan'a IOfl, 

Madi Mohalla, Mysoze. 

151. A.Rahimai Knan, 
S/u ImEnKhaP, 
aged about 69 yonr3, 
Shunter MR 300, 
5.Railuay, Harihar, 
No,452, I Cross, Gandhinager, 
Harihar, 

1P2. Prapullakshi, 
aged aha'jt 1 years, 
We lata Christopher indrcius, 
Driver Goods, MR 5701, 
a.Raiivay, iIysire (5KL.), 
tk.94/3, LOQO Colony, 
Rai1Ua Quert.erc, Yaaia:! 

flysore-.2O. 

183. Gayatri ShanTrlugam, 
aged about 38 years, 
tI/o late S,Shanmugam, 
Driver Passenger MR 205, 
5Railtay, Mysore, 
No.91, VRI. Rai)..Way fluartt's, 
Mysore-2O. 

184, NNarayan.asWamY, 
5/0 Narasappa, 
aged about 62 years 
Shunter lIP. 440, S,Railuay, 
YeswanthapUr, No. 5/6/47,. 
Lexmipurem, Near P. aiiway Statici 
Hindupur. 

185. N.Mohiyuddin Khati, 
5/c tI.bdul Nahikhan, 
aged about 63 years, 	 - 
Guard Passenger LIlT 461, 
5,Railuay, Nysore, No.2244, 
Sawday Road, Laskhkar Mohalla, 
Ileene Bazaar, tlysorc. 	 •.,PPLICkNTS 

H 	 - 
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186. Victor, .Applibents in •51.4o.120 tt 
/o Jzseph, 	 1A6 are applicants jo.: 

oged about 67 years, 	 0...377/92. 
Shunter hR.  
S.R8ilwy,Benga1ore.City, 	 . 

:.C/o FC.Nathen, No.2, 	. .-.. 	. . 
tluktha Garden, 	. . 	. 	•. 
Sp.urTaikRoad, Chetpet, 
Madras.—  .600 03i. 

• K.K.jarethe.n,  
S/0KJé. Raghaven,. 
retired 	river 	'B' 	Greth3, 

. taff 	No,P.5621, 
ltRajneeshflm Shoranur. 	. 	. 

isq, X.VelL. 5,10 Unneri, 
Retjr.ed., Guard 
S,:No.631.4, 	tJevakl. Sac*3narn, 
Nedungethoor, 'Shcrarj 	• 	1. 

19. K.Kesavefl, S/a 	K'tithy, 

Retired Guard 
	. 

No. 6066 
5'lEfflthi. 9havaii, 
Vcloor. . 	 . 	 . 

 P.Paranäswarafl Neir, 
. 	SfoKrislthan Neir, • 

Retired Guard 'fi" Spectal trade, 
S.tJo,071, 	Pedinchare Chonal. House, 

H Sharanur-1. 

 V.C,Sankunii Nair, 
S/o Achuthen Nair, 

• Retired Guard 
. Special Gvie#0 7 	SNo.61721  

yikkara HoUse, 	Kevalappara, 
. Shoranur. 

H 	192. P.Sundaresan, 
S/oKunhikaran, 
Retired t]river .ttB . 	. . 	. 

S.No.P 6439, 
• Vanaja8, 4/7), 

Ippasite Providence High School, 
Gendh' 	''i!jlicut. 

RA7j 
193. ppl5cants in Sl.Nu. 

1 . 

tt.\ra±e, 	. 
167 to 193 are 
applicants in 0.F.44/93. 

. 
GifHuse, 

,JrppLICPsFrrSe 
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R.Rarnsr, 	 - 
S/a K.Narynan Neir, 	 •. 
Retired Driver Bf Staff. 
N..P 2314, 
Raviyankandth House, 
Chuduvalathosr, $hranur - 1. 

195. •EK.RameflkUtty Nair, 
/. Kannan Nair, 
Retired Guard Special Gt.'e, 
5No.6096, 1udeth H.ui, 
Cheruthuruthy P08t, 
Trichur District, 

196, R,Krishna Naidu, 
5/0 Ramekunhen Nai, 

tPA Retired Driver 
S.,N•.i 64459  
Mallisseryparambil Ho.ie, 
Mudaliar Street, 
Shoranur - 1. 

19?. L.ManikAm Mudaly, 
a/° C,LakhmaflRfl Mudly, 
Retired Drtver 
S,No.P 4026, Mnickaniva3, 
M.G.R.ad, Shoranur-3. 

19$. T.V.Sreernan Pillai, 
S/s T.V.opèn Pillait  
Retired Driver W Grac, 

1794, 
Sunil VThar, Ganeshgi:i, 
Shoranur—1 

19. E.Persmeawaran, 
5/. P.N.Sahrasanama Iyer, 
Retired 	' Specièl Grace Guard, 
S.Nt.1495. Devi Nivas, 
Nedungutur, Shoranur—l. 

T.Sankunny Nair, 5/. f1.P,chuthan Nair, 
Retired Guard tP, .S.N9.6459, 
Padmalayarn House, Paruthipra, 
Shsranur. 

C,Balakrishnan, 
S/a T.Sankaran Nair, 
Retired Driver SB', 
Staff No, p 5702, 
Krishna Vihar, Vellathstl agr, 
P. O.Cheruthuru thy, 
Tricur District. 

V 

applicantS in 51.No. 
194 to 201 are 
app1iantS in 0.F.45/93. 

APPLICANTS 

 



. 202, K.G,vir.an Kutty Nair, 
S/ri C.K.Achuthan Naix, 
Retired Driver, Staff No.P.2833, 

Special Grade, Vedakkekonnañeth 
House, Chu'luvalethur,Shorafltir - 679 121. 

P.Ramantitty Neir, 
sb :.K.sriankaran N&ir, 
Retired Guard 'A' 
Special Grade, Staff NO, 
E 14671, Puliconni Ho..jèci 
Chuduv1athu Shoriur--. 

P.Narayana Pillai, 
S/c P,krishnan, Retired 
Driver uCt, Staff N.P 35(,. 
Poovathingal House, 
Kizhakathil, Parrnthipra, 
Shoranur-1. 

215. S.Raman Neir,  
Retired Driver 'C' Q  
Staff NU,.P 7055r:., S7:arn .ico1 rU6, 

Cbennthu6ethi Pjet, 
Trichur Diàtrit. 

2066 V.Narayanan Ezhuthachen, 
S/a DJeIu EzhjhRcha' 
Retired. L.c.Shunter, 
S.Nol. p 8117, Devasarnpararnbii House, 
(lannanur Post, via 

207. K,Chellan, S/a T.Karippin, 
Retired Driver ttcTI , S.NiV3, 
Iluthukurssi Kunnath House, 
Genashgiri bust v  Shoranur. 

206,, -K.P.Gcpalafl, S/i K.Narayanan \1ambar, 
Retired Guard 'Btm S.No. 7525, 
'Leela Sedantt, 
Railusy Booking Gf'ice Rcd, 
Shoranur. 

ZtPI  L.M : .Kesavan, S/.,Perugan, 
I.E.(lan 'B', 

S.N6. P1 100269  
TheTta.thil House, 
ç'-Iaku1am, Shoranur. 

210. M.Sa pyafl3fl, 
5p1ir K. 

Secip1, 
Ikp' 	,91'drre Nivas'.5  

BANG y 
APPLICANTS. 

... Contd./— 
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21.1, K,Fchuthan Nair, 
5/0 Achuthan Neir, 
Retired Locr Shunter, 

.No. 8 6054, Kadambct House, 
Mundamukam Arnsom, 
Post Ganéshqiri, 
Shore nur-3, 

21.2.. G.Manimuthu, S/c Chambake 
I'uda1iar, Retired Driver 
S.Nn,P 7492, Nambenthodi dcue, 
No.179, Mudaliar Street, 
Shoranur-1, 

K.P.Govindankutty, 
Since deceased by Leqal. RepesenttiV8, 
Smt.Sulochane Amma, H.Nn,/1310  
Nainban Thodi, Mudelier street, 
Shore nur-1. 

E.Belasubremanie Menon, 
S/c Madhava Rac, Retired, 
Driver "B' grade, S,Nrj. V 6, 
"Geetha Wives", Ponnsm nga1im House, 
Shore nur, 

K,Sankaran, S/o Machavan K., 
Retired, Driver "A', S.No..4305, 
Kayanethuthodi House, Kallippadern P.O. 
Shoranur - 2. 

V,K.Velukutty, 5/ô Kelu N!r K., 
Retired Driver "0 9 S,No.9730 0  
Karthika, Kanaleppara, 
Shore nur. 

M.Velu, S/ô SJelu, 
Retired Driver 1kB11i Grade, 
Staff No. P 7936, 
Naikenkunnathu Veedu, 
Kovaippara P.O. 

Sl.Nos.. 20.t. 
216 are applicants 
in 0.A446/93. 

218. P,P.Velukkutty, /o Snanku, 
Retired Driver, 11BIL, 
5,Nn, p 7192, 'Padinchervettil House, 
Kerakkad, P.O.Kaveleppare. 

219,, P,T.Uuseph, S/c Thornen, Retired., 
Guard .tBt Grade, S.No,'94319  
'a >iappilly House, Vappalassery P.O., 

Mngamali, Erpakulani. 

220. P.Krishnan, S/a linbichyadip 
Retired, Driver 	Grade 
5,No. p 5730, KrishnehMr,. 
Nedungathur, Shorenur-619 12, 

V 
,,PPLICANTS 



M.P.Kesavan Nair, 
S/n P.K.Chndu Nir, Retired., 
Viremn 	S.Nn.94611  
Chenimanassery Padinhera Hi, 
Kottool P;.0., C1cuf,  

P.K.RamapanlCker, 
S/c Chamy Panicker, 
Retired., 	 rade, 
S,Nn.8284, Navaratna, 
P.O.Kunniampurarn, 
Ottapalam-4. 

5l.4.217to 223 are 
applicants in. 0.A.47/93. 

K.Balakrishfla 1enon, 
S/jo  P.Madhava Mer,3n, 
Retired Driver 
Special Grade, Sta?r tJ.P 2437, 
Knrandathil Hcuse (srndai.hi.i 	ne, 

Trichur - 1, 

t.P.Chlnnan (ennn 
.5/n P.ankumy Merenj. 
Retired Guard 
Sreci-il Grade, S.No.9333:  
lüngt Ushas, P.0.PU1SK.d, 

Vi54Chelakara, Trichur. 

22, M.P,Gnp,aLaLSh8reti, 
&/e C.P.RaQhaVePisharOti, 
Retired Guard Special Grade, 
Pnnimai1anjakkad, 
.Shur679 121. 

227, C.Chandrasekharafl, 
S/oil.K.Mennn, 
Retired, Special Grade Guard, 
SNe.7618, "Gcku1', 
8hnk Nagar, Kamboni Road, 
yyantheIe, Trichur-'3. 

228. V.1.bdu.1 Kadir, 
S/i .9,iohemed •Haji, 
Retired, Guard A' Spcht! &rdG, 

S No 9826, 20/1 63, ItT)tjiJpaflhIl, 
Phrichur. - 

22 

rfnpurêth 
(i Kinche. 
1 Pin— 

) 7 
'JJG P# 

5/n 0.S.Parsn, 
Guard, 5,r,1•D 1.9,101  
ouse, P.O. 
Via,' Trichur, 

S1.No.224 to 229 are 
applicants in 0J.48/93. 

••• P.PPLTtANTS 



• 32 ••: 

P,Nareyarian, 
S/o Sankaren, Retired, 
Special Grade Guard, 
S,Ne.EE 86, aUshasL, 
Rayeroth Pa'amb, P.O.Paial, 
Tellicherry-670 671. 

 V..Sankaran Nair, 
s./o T.Nárayanefl Neir, 
Retired 	., 	Guard 	A' 	Sçecl, 
5,Nh.12746 9 	sh1'vad, 	Pael, 
QflKooLhuparaPbe, 
Pin-670 643. 

232, C..H.Balan Nambiar, 
Sb 	Kimhikrishriefl 	diod1 
Retired Guard,t t  
S,No,997, 	lisha 	Bhavari,' 
P.0.Kottayampuil, Via. Tel1iV3rDy. 

 .M.Padrnanabhan 	Ner, 	- 
S/o P.V.KrLshna 	fv1er 00, 	REtired, 
Driver 	1A 	Special, 	S.N 	P E5â, 
Davi Niva, 	KotterahUmPHre, 
P.O.Azh!kode, 	Cepnancir3. 

 K.K.Susheele, U4 Late 
VC.Pnandn. 	Retired., 	D'ijer 	E' 
5T,2E35, 	Anand" 	'Jiher ) 	'J1avil, 
Kannur - 670 008. 

235 ,Nayan, l/o 	Late 	K.Parayefl3fl 
Nalt, Retired. 	GUQI'd 	'C', 
S,No.1903, 	f.adathil 	House, 
P.D,thirakkel, 	Cannanore— 670 011, 

 K.4Kunhambai, 	S/n Appu, Retired., 
Shunter 	IBt, 	S.N.,P.5331, 
Packkadem House, 
P.0.Trikkripur, 	Kozhargvd. 

 K.11.Vanajakshy, 	/o Late C.H.G.palan, 
¶t Retired 	uard 	Special, 

S,No.9498, 	Chettiyam \Jeetcil, 
Near Railway B Cabin, 	BadaQa.ra. 

J 
 A.K43ohn, 	5/. Pi.J.Kurian, 51.Nj.230 tj 238 are 

Retired., Guard applicants in 0..49/9 3. 
5.N..9e13, 	RriyathL' 	P.cainiU 
House, 	Pa1lrn.P.O., 
Kottayern - 7. 

 R.Marappan, 	b/s Rarna Goundan, 
Retired D*iver, 	TC' 
Staff No. 	P.2718 9  

Railway C.l.ny P.O., 
PIPPL'ICNTS. Erode - 638 002. .,•• 

.. .Co n t d. 

I 
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240, K.C.Nall•appen, 
5/0 S.Chinnappe G.undor, 
Retired Driver A Special, 
S,Ne. P 2946, Door IT o4, 
Parvathi Krishnan Street, 
K011emPalayam, 
Erode - 2. 

. 

P.Karuppennan, S/n Pnrgic rncr,  
Retired., Driver W. 
5.No. p 3583, 
Korakattu Va.L&sil, 
Door Icio.5229/A 14, ('.aev;;r)' '' 
Erode-.?, 

f1.Kan'Jasariy, 5/. 1arapps 'cun, 
Retired Dr11,9x 1C', 	24, 

N' Road, Er.de-838 s02. 

, Muthusarry, S,I  Plani tflL'nd€r, 
Retired Driver'C', S.J,P 3'tGC, 
Raghavandi Nager, Ercd9-' 

244, A.Ramasamy1 S/o Ay-áuin.: 
Retired. ePiatr'I', 5.Nc.23E46 2  
Pudhupalayarn, Door 246, 
Alampaleysm P.O., Erode-8. 

S,Kand3samy, S/o Serigedan, 
Retired. Driver IC', 
Staff No.P 4103, Ragsvana.idar 
Wager, Door No. PAB 18,' r.avry R.S., 
Erode-?. 

C.Kumarasamy, 1° Chellappa Sounder, 
Retired., Fireman t6T S.No.P 7865, 
Door No. PPI-'2831  Pudupalcyam, 
Allampalsyam Post, Erodn-8, 

247, T.J!Peerakhan, 5/0 T.D.Jamallutheen, 
Retired,, Driver tb', 
S.No, V.38, D.No.94, Railway Colony.  
Post, Erode, 

248. Velappa Sounder, K. 
Sic Kolande Sounder, 
Retired, Shunter IBT, 

.S.No. P 370, 
)3upyam, Kattoor, 

Post, 

A\ /c 
- ' v ' 	I 	P .uppaa, 

S/en4indan, 

44,/JDo 

	

ter 	'B', 

	

or 	No .197, 
'

*Ffta 
dupa1gym/kkarkam, 

P.O., '.5 APPLICAIffS. 
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250, A.NallasamYy. 
• 5/o 4".6ounder, 

Rc:dr , Driver 18?, 

S,No. PT3 10237, 
D.No.280, Puthupalayern, 

larnpalayarn P.O., 
Erode—C. 

251. •N.Kalianrian, 
5/0 Nallaownder, 
Retired. Diesel FEsstant 
S.No, P 4011 :  Sastri 1893, 
D.No.55, Near 1ster TaI', 
Erode 638 002. 

252 	K..Ramasemy, 
S/o Kalienne 6oundan 
Retired. Shunter 1 8', 
S.No.P 39581  D.No82, 
dappalli 

Cavery, lEride—?. 

253. P.Sengoda Gounder, 
SJ0 Palani pounder, 
Retired., Shunter B. 
S,N,, P 4429, D.Ne..56, 
408115. 'Jiilsge, 

Pappapalayam, Cavery R.S., 
Ern'de-7.• 

P,1uthusamy, 
5dPci.in. 1 zurdc, 
Retired., Shunter •t?, 

.Np. 	,P. 50 	Pudhupeleyain, 
O.No,263, graharam, 
Plampalayam P.O., Erode-8. 

• V.Sengodan, 
Sc Velappa Gounder, 
Retired, Shunter'B t , 
S.Nn.5133, D.N.2/601  • 
Ottapalli, Pillayer Veil Street. 
Cavery, Ernde-7, 

K.Chinnappan, 
S/c Komara Samy Gcunder, 
Retired. Driver 1C', 
S.N'i,P 3531, Ptvakathu, 
Cavery 1D.0., Colony Road, 
r,,oe-7 

25761  P.Venkkatachlam, 	• 	
• S/e Perurria Gounder 	• 	 -: 

Retired., Shunter B , 
S.N. P 4097, 	1/11. A 	 •• 	- 
Karuthuveli Thottam, 	 - 
Odappàlli, Cavery R,S 	 • 
rr 	 PpLICNTS. c1e-7. 

11 



- 
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251. N.Velappan, 	 51.Nu.239 to 258 are 
S/o 	Nalla G.under, 	 applica 11 nts in O.I5O/9 3 4  

Retired., Shunter '6', 
S.No, p 2647, 
D.N..1/20, Odapaill, 
Cavery R.S., Erode-7. 

259. T.P.Gcvindon, 
S/o P,Kunhatnbu, 
Retired Guard Special 
Grade, Staff No.11159, 
Prasanne Wives, P0.)  
Chirekkel, 
Cannanore - 670 01. 

K.Sreedharan, 
S/n 6,Achuthan. 
S.N. P.3180 

'Thenai Houses 
Opp. Railway Station, 
Chirakksl P.O., 

H 	 Csnnapor. 

fvLBalakr5.shnan, 
5/0 Namtikutty, 
Retired., Guard'A, 
S.No. 15'870, 
Manhicketh House, 
Good Shed Road, 
Tellicherry, 

P.KRaman Neir, 
S/oP.Kur.hambu Nair, 
Retired., Driver 	Special 
Grade, S.No. p 6446, 
Kavinchelil, P.O., 
Fzhikode, C

.
nnanore-670 009. 

V.ft.Karthiyani Amma, 
/o Late K.P.Jnardhanan Neir 

Retired., Special Grade Guard, 
S.No,9650, Ashok Bhavan, 
Thamarakuzhi, I1alapiurem, 
Pin-676 505., 

264, K,Govindan, 
S/o K.Aruvan, Retired., 
Driver 'A 1 , Preethe Bhavan, 
Ke.tbode, P.0.Jlav]., a L1  

t-rAzha 	Vee I House, 
ztP.0.. mbo 	I Uard, 

APPLICANTS. 
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N. Vasu, .5/0 Rarnpothy, 

	

266, 	Retired., Shunter '.6', 
S.No. p 5024, 
Kottiyath Houee, 
P.D.Nuzheppilenged, 
Pin- 670 663, Cannanore. 

P.K.Kannari Neir 
S/i AppuNair, I!(etired., 
Shunter 1 6', S.Nc.P.7794, 
Varkulathu Vayil, 
Near Akliyath Trrp1, 
P,0.Azhik6ze, 
Cannanore-670 009. 

P..Rchini, L/o Late •K.C!,endi., 	Sl.No.259 tn 268 are 
Retired Shunter 	 applicants in 06.51/3. 

p 7173, 
Chambakachaili. House, 
1.0.fuzhapilanged, 
Cannanore District. 

- 'C,K.Chandan 
S/oArnbadi, Retired Shjjnt.r'61, 

Kqne"i !uso 
kkchi P,0.Peliode, 

Via., Trikkaripur, Kazhargod. 

- f.Narayeni f/c Late K.Krishnenj  

	

270 	
Retired., hunter, S.No.P 7490, 
fvI ach1pj urrn Hnue, 
P.0.Cheruvathur, KazargocL, 

P.N.Hymavathy .  
271..t4/.. ate!C..V..9Tdrbii, 

Retired 	A Special, Guard, 
S • No . 
rg:. 	 Schosi, 
7 0 1u'-H. Cannanore. 

T.P.Leeiavathy Amm, 
2720..t/o Late P,\J.Kesavan Nambiar, 

Retired, Driver A Special, 
S.I...4654, Keseve Nivas, 
Near Elsyat.or Tempi?. 
P.0.Mundayad, Cannanore. 

V.X.Balekrishflafl, 

	

2 3 	
Sbo V.Damoderan, Reti:ed., 

' Driver 1t' Special, 
.S.No.P43619  
13/9, Reshmi, S.N.Nagr, 
P.0.Thotteda, Cannanore-?.

.,• 	APPLICANTS. 

V 	 ,.,Contd/- 
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P.t1.Sreenivasan, 

274. 	S/n P.Govinden, Retired. 
Guard Special Grade, 
S.Nc,.12054, 	'Smrithi', 
Post Vengeri, Ilathoth Paramba, 
C81 icut. 

P. Krishnan, 
275. 	K,Per'irnal 	NaJdU 

Retired., Driver 	'P' 
S.No.P 4360, 	3/275 
Opp. 	Spares Lend, 
Vadekkañchery, 
Trichur-680 528. 

f4.8haskerafl, 	5/0 Pjpu, 
276. 	Retired., 	Diiver 	ICI 	Gted. 

S,No. 	P 4301 9  
Ayyanatu Parambu House, 
Ayyappankavu Road, 
Koch 1-1 8, 

K.Chnyikutty Kannoli, 
277. 	S/o Kandan, Retired,, 

Driver 	tcl, 	S.Nc. 	P 94U, 
Kannoli House, 	Kacheri Arasom, 
Desom, 	P.O.Calicut-673 011. 

C.Madhavi, 	!/. Lat 
278. 	C.K,Krithnan 	Retired., 

Driver 	IC', 	S..,P., 3737, 
Krishna Nivas, 	Poolayil Paremba, 
P.0.Kallayi, 	Calicut-673 tJG3. 

T.Kesavan Nair, Sl.No,269 to 279 are 
in 0.fi.52/93. S/o N.Govindan Neir, applicants 

Retired., 	Guard •tBt, 
SN..4956, Santha Sadan, 
Chuduvalthur, 
Sh.ranur-67 	121. 

M.E:lias Aron Raj, 
S/a S.flariadsss, 
Retired A Special Driver, 
S.No. P 3702, ED 196 C, 
Railwa' Colony P.O., 
Erode — 638 002. 

-- 	
• 	appe Govindari, 

hinnappen,Retir9d 

Colony P.O. 

:::c0 TS1 
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:M.Kasimir Luuis, 
.282. 5/0 K.Maria Louis, 

• Retired., Guard A SpeciAl, 
S.Nc,1211, Annadurai Street, 

deøw •, 
£rod638 002. 

K.Iluthusamy, S/. Ksiendai 
Gunder, Retired., Guard 5', 
S.No,12011, '1Z Rmarnoor:ry 
Street, Kollempelaya;n, 
Erode 63q 002. 

KSundaresan, 
5/0 W.Kalyanesundara 1udal..ar, 
Driver A Grade, S.N.. 
N.48, Lenin Street. 
Eride Railway Cilnr,yPost, 
EroJe-2. 

K.R .Lakshmanan, 
M.Rengasamy Kr:, 

Retired., Driver 'A 
Stai'r No,P 4467, 
'orth Ede Street. 
Bheema Nagar, 
TirOchiraoelly, 
Pin-620 0.01. 

K.Subramaniam, 
263. S/c, 	 3711 R.etird. ;  

Driver 'A' Special Grade, 
S.No. P 17811, 43, Lenir Str4, 
Rai1wy Cnibny Post, 
Erode-638 602. 

R.ethuranian, 
S/n Rathinarn, Retired., 
Driver 'A' Special, 
S.No. P. 28880  
Ilemathi 111am, 
.106, Bharathi Palayarn, 
11olepa1ayam P.O., 
Erde-2. 

M..Chinneppan, 
5/. C.Nnskkan, Retired., 
Diet Shunter, 

P 1785, 7/B 
Rd11Uy Colcny, 
Erode-2, 

F'Lflarappan, 
S/. M.flathan, Retired. • 
Driver 'A' Special, 

3779, 10?, 
Kamalagam, Bar athy Pa1eyam 
Street, 1ulepalayam P00. 

I Eride-2. 	 . 	 ,••• APPLICANTS. 
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G.Sernuel, 5/. GnEnarnuthu, 
290 	Retired., -Drivex -'' 	. 	. 

Speciai, 5.Nc,,P ;224, 
. 	403-C; Railway Celony, 

Erude-2. 	 . 	. 

fl.Lingappan S/c, S.Gyyavoe, 
291 	Retired., tAl Special 

Driver, S.No.P. 1714, 19, 
Knthkeran Street, 
Klampaiayern, Erode-2. 

T.S.Sriniv3san, 
292 	51n R.Swamjnathan 

Retireá, Driver A' Special 
S.'Ne,1 4.339, 345 .t, 
Railway Quarters, Railway 
Erode-638 002. 

E.Nemasivayam, 5/. N.N.Ba1.r.dern. 
293 0 	Retired. Driver  tA'  Spj, 

S.Nj, P 511, L 18 9  
Housitig Unit, eriar £sger, 
Erode-639 001., Iarnilnau 

K.M.f1unirej, Sf,. Ilunüsuarr.y, 
294• 	Retired..,  Diesel Assistat 6  

S.N..PTJ 102121  

!lenickkava-sagar •Steet, 
Sestri Nager,  
Rajl;jp' Co).ony P,0,. 
Er.ie-2. 

L.Anthoi Swamy, 
SI! Lourdu Swamy P11-la!, 
S,N.. B 1419. 41/A 
Reilwy Col.ny, 
Erode-63$ 402. 

M.Bt.ipethy, 	11.Pook 
Gounder, Retired. Driver 
.B.$ Grade, SN.. P 47e, 

17/F tid Railway Colony,. 
Er. de-2 

V.Balar-aman, 5/.- Venkkatasuarny 
297 	Naidu, Re'tired, Driver tBt 

Grade, S.Jc, P 9420, 
Railway C.lo.y, Er.de-2. 

29 
S/a Perumai. Nnidu, 

e"iv'r TBi Grade, 
No.17/B 

iva\treet, o4e-2. 

 

 

2, S,Sc.wamJ. Nathan, 
rOl trede, 

.P. fii3jDocr 414/b, 
9flY v.a., 

Sl.Nc,.280 to 299 are 
applicants in 0J.53/93, 

.... 'APPLICANTS. 
.-. 



1 

IN  .Pangunni Ilenon, 
5/. T.C.K.Neir 
Retired Guard A' Specinl, 
S,N.. 15200, Pournamit 

V Nangappa Nagar, P.O. 
Olevekkot, Pin-67$ 002. 

 M.Krishnah Neir, 	V  
S. Kunchu Nair, Retired.. 

301, DrF,er, A Special, 
S.N.. P 6444, Sr'sh4.lem, 
P.0.01evakket. 

• 

V.Sréedharan  Nai'., 
S/.o c-.R.Krishna Pillei, 

u'•' Retlied, Guard A Speria1 
S,Ni.15202, Thuruthel 
Aymanam  P.O... Kcttayeip. 

P1A,Rejar, S/o P.5.Ippu, 
303, Retired Guard .4 Sc.iai, 

5.o.16144, VHOUS Ns.it/SO8, 
3Reshm1", Near P.A.Co3V'Iny, 

V Coàhn-1l. 

CKutty 14reyenan, V 

S/n tJ.C.Narayanan Neir, 
Retired, Guard A Special.4  

V 	
5.No.7625, Chembra House, 
Shoranur — 679 121. 

P.K,Krsly, 5/0 P.K.Koshy, 
Retired Gucrd, 51lr.120c. 
Vazhakalejil, Gtgadikal V.0. 
Chengannur, Pin-689 122. 

K. L.Kwren, 
306. 	K.P,Lonappan, 

Retired Guard 	Special, 
S.I½. 1'5216, 'Char,dIr.i", 
HjhSthôol Road, 
Pi0Pareppur, via. Trichur 

552. 

NRamashan Nembidi, 
O7. S/p ChitapBh,attathiried, 

Rtired. Gu'a'r&'A', 
S.NQ.1404, "Karthikatt, 
R am auneptrem, Trichu-68fl 631. 

308. W/o Late ARergei, Retrid. 
DriVve A pecial, 
S,11o,P 4367, Sree Ranqern, 
Purrfp ngi(ie  Road, 
r1aj 1 s t_678 102,, APPLICANTS 

bE 

1. 



jt 
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'- tr.rr.RarneDhandran, 
3fl9.:I1S/ C.BaIlennediar,.Retjred., 

CUar d  
Panikketh HoUse, 	. 	. -. 
Ka1lengde, 1Palght - 67 506. 

II . 	•..- 	. 	••. 	 . . 	.. 
................V.Pedhav8n, 

S/c Veluchem.t, Retir,, 
'Driver A Special, 
'S.N. 'P 21Y3, 

	

-aI1ath Hoü.se,' 	. 
'Kuthup:amba, £ch.arc 	• 
Plghat, Pir-678 61 1. 

K.P1.Kunhirnohamrned 	. 	 j'•Nos 300 to 311 ere 
:S/. •'m 	"' 	 . 	epD1icnts in O.A. 54/93 

Retjred, iCuat.ci..!'Cl, 
S.40j, 66331  Cherudath Iltus, 
'Kuttarnassery, Aluye-.è3 1.0 4. 

.Narayenan,Sfe B.Rfj9ram, 
etireu Drivet, Cbois, 

S.N.,PT3 11)505, 1200  
eavanarth'm Street, 

Poonthur1j:R6?r1, Er,de4.2 

C.Krnerasarny, "S/o Chinnappe 
sounder, Retired., Di,ie 
111 	 P 42069  0.rio,'6, 
Shol -Pruva., Suthar.re Pir, 

. 

. 
45 . .T.S.Rern.ari.rthy, 

S/T.K.S.,,darsja1u, 
Retired., Driver ' 	Special, 
S,'NS.P 3540, 15, Sundarem' 
Street, Erode-24  

.bdul leIfar, 
•s/, Abdul Keder, Retied., 
Driver, Geods, S.Nr,V 44, 
235 KRlyanasufldaram Street, 
Crude— 638 002. 

S.ingamUthu, 
s/c V.Sitiie Naicker, 
Retired., Driver t51, 

S.N.. 8 13C519  D.No.411 0, 
- 	liay Colony P.O., 

<11 

/ ! 1 	Se]vrj, S/R 1Th'll2ifl 
Driver 

 
Ir tft 

3542, 	 Nagar, 
flocldpält&ivani P.O., Erode. 

. ii 

!VG -'' 

.-..-.. 	PPLIC1'JTS 

;P C,ntd/—. 



KChinnaaiyen, 
318. S/nnuman2  Retired., 

Shunter 'By, 
S.No. 7458, 76,L.Ci.G,S. 
Colony. V.O.C.• 	'Street, 
Koulampalayam, Erde. 

M.Krishnan S/o Ilunusarny, 
319 Retired., hunt2r, 

S.N.10072 9  PT], 	 L 1  

Railusy Colony, Ernd. 

R .Thianarjan, 
320. S/v Raresuamy, Rtii',, 

Guard (At S,N.143321  

Thangapattalaikarar -ae, 
Popnthurei Road, 
Eride. 

2L P..Chinnaiyan, 
S/s Arumugam, Reti::eil., 
Drivet (At S.No, 
Ni.331 A, Raiivay Cnr:". 
En d, 

P.Subramanori, S/c 'LPrini, 
322. Retired Guard 'A', 

Staff No,748, 112. 
\Jinayger K'i1 Stre, 
Sastri Nagar, Er.de—E38 002. 

- SKennimuthu, 

	

23 	S/o Subhg Thevar, Retired. 
Guard ()t; S.No.16060, 
Sundararnmal 111am, 11/8  
KIll, Nanjappa Le'nut, 
Sulur, Cojmbat.re-641 402. 

R,ngenna Filial, 

	

324. 	/, Rangasuamy PilIal, 
Retired. Guard, 
S.No. 15271, 20 N.rt.n Chinne 
[lariamman Koil Street,' 
Karungalpalayam, Eroda-3 7  
Perryar District, 

\J.Mari, S/rn Venkatesar,, 
Retired Guard, S.No.12563, 
No.111, Thera 111am", 
Kurikaranpalayem, 
Ilulapelayam P.st, 
Erode-2, Periyer 0lsict. 

V,Lakshmanan, S/i S. 'Jadi'jE1v 
Retired Guard. 5Nw,13756; 
t3harathlpRlayam Street, 
Kurikaran pelayam, 
Mulapalayam Post, £rode-2. 
Periyar Distrirt, 

t 

S1 ,N.312 to 321 are 
pp1icants in 0.1.No.55/93 

... AP'PLICANTS. 
.. .Contd./— 



Fj 

4 . a. 

V. K .Shunrnughesu ndaram, 
377 S,0 S.Keruppanasarny 

Retired.-, Special grade Guard, 
S.Nn.3/T 35, 194 E, 
Railway Colony, Near Railway 
Colony Post Of'fice, Erode, 

V.K-.Unni Nair, 

328 	S/u K.Rarnan Nair,,, 
Retired., Assistat ruerd:  
S.No.1902., Contohery S-i - , 
E.hde. 

R.Lakshmanan S/r: rnas-1v, 
329 	Retired ' 	peciml GuaEd. 

S.No..7210, D.No.'1%3, 
Sestri Wager, Sadayemlyin 
Road, Ercde. - 2. 

V.Swarnyappah, 
330 	Sb G.Visuvasarn, Retired., 

Guard, S.Nr, 141'il, 
.5 Karuppanaswarny Koil Ill Stre-c, 
Surampatti Road, Erode-6E. Cu"', 
PeriyarDistrict. 

R,Veeraraghevan, 
3310 S/o V,REma Jyer, Retired 

Guard, .1c.1523i, Wo..O, - 
Tayumanevar Street, 
Pundurai Rued, Erode-638 002. 

K,Remalingan, 
332. 

	

	/o V.Kandasamy, Retired., 
Driver 'P.s, 5.N. PTJ 100521  
Door. No.16, Est PFttakarr, 
Street, Ere-63 002. 

- 	G.R.Samuel.Raj, 
333 	5/: G.N.Anandhem Pillai, 
- 	Retired. Driver IAI Special, 

-S.Ne p 2836, 23 A q  
Parchayat Union Street, 
P'Ianihpe, Podanur, 	. -. 
Cbirnbatere-23. 

K.Kader P1-i, 
334, S/n Keder Batcha, Petirej., 

frt\Tamilrt?du. 

Nanjapp2 
3( Gour, Driver 

t 5. 	1875 ( 9/11  Arthi'iliam, 
P.danur-.23, 

m I-LMIA. .0 

At 

51J.N.j.322 to 332 are 
applicants in 0.h.5E1/93. 

V .,. APPLICANTS. 

....Contd./- 



,.' .44 

S.lielusuemy Piilei, 

3360 	
S/: ,. Sankara1Jnm Pii1Ei 
Retjred Driver 18 5,N..6437, 
D,N,360, Se1vapurarn, ; 
North Pru, Main Read, 
Cojmbat.re-641 p26,. 

K.Rangasuerny, 

337 	
Sjo Kuppuswemy Naldu. 

.A Retirel,, Dr iver, 1  
a 	aIpeci 	S.N•.P 9464, 
D.N..24; hein Road, 
Podanur-23, Tamil 'eaU, 

K,Ahamed $heri"f, 
338, 	5/p. A.Kader 8atch, Reii.rtd., 

Driver ,1A' Special, 
S,N,P 4341, hair1 Rp.d 3  
Pidanur23, Yamil Ndu 

Nanjappa Naiii, 
339. . S/Jenkettaswarny Nadu, 

Retired Driver 8' 
.Ne. 1 3498, 6jahi Kovil 
Street, PdanL'r-23, 
lamil Nariu, 

K.'Palaiiieppa- 
S/p,. Kuruppanna Gounóer, 

34f, Retired., 
S,N. 	433-31  P1i., 
Ji1angattur, Ktdachsnal].ur. 
Ert.de - 10.. 

:M.palapjapp8fl, 

341 	
&/., harappe.6.indei, 
Retired., I Fireman tBt, 

p 4312, 
Vellaikattur, 
Kedaohanallu P.O., 
Thiruc.hengdu Teluk. 

M,Chelieppan,. 
'ZA 	S/c Ilarappa Gounder, 
'."•" Retired.' Shunter, 

5, N..9454, .iampa1a'arI, 
Pallipalayam, Er.de-6. 

A.Paleraiappan, 
S/o.*Athathappa G.uder, 

343,. Retired., 	RtB?' 
S,N..,07465, N.'304 
!e1enkator, 
Kadachenailui, Erode-1O  

Si,Nn.333 to 339 are 
pplicentS in 0j57q3 

.... T4PPLICANTS. 

te**Contd* /— 

f, 



.. .4';,.. 

. P.Gurusamy, 
S/a Palanlappa Counder, .. 

'4 	fletirod..Drive 
S,NO. r 7160, N10 
L.G.G.S.Coltn, 
K11ampalayarii, £ide-2. 

R.Kurnarasarny, 
s/0 Ramasamy Gounder, 
Retired4, Shunter Loc..o, 
S.No.P 6315, 
Covindanoalayar, 
Alampelayam P,fl. 
via., Erode. 

G.Semuel Durai Say, 

346 	S/a Gnanadurei, 
Retired., Driver !f?, 
5p1. S.No, !' 3107, 32 
Upatair 4th Crcsf Roac, 
Parernasivapurarn,. L.jlaudi.-'i €i. 

V,Seflgodan, 
S/n \'elappa Gourier, 
Retired,, Shunter/Luco, 
S,Na. P 3510, Vilankatkur, 
D.a.54. Pulapalayern r'.o., 
Kadachanur (Village), 

C.,Nachimuthu, 
348. S/a Cheilaopa Gnurer, 

Retired., Shunter, 
S.NoP 4304, Pnclapa1evm Psf;  
Kadachenallur, Palipalayin, 
Erode-6. 

S1.No,340 to 349 are 
applicants in 

T.S.Alimoideen, 
34 	5/a  T.J.Shiruddin, 

4 
 Retired.., Driver 

Spi. S.No. p 3260 0  
47 T.J.Shirfuddin Street, 
Sestri Nagar, 
Near Railway C.lony, 
Erode-2. 

V.N.Ramartkutty Nair, 
o V.Narayenan Nair, 

red., Driver tr.I, 
EN A  P 2310, Puehoaleya, 

LM 

•• 

idya, Single Street,.. 
Ola Kalpathy P.O., 
.Kalpathy, Pa1.et 

6i8 

1: 

..PPt..IC.PNTS 
Contd./— 



.. 46 . 

C.Ch 'ath u ,' :/° A p pe,' 
Retird., Driver 

	

352, 	Eo°P .5287, 

I 	 Kur'unçjad :HQuse, 	
4 

(larutha Toad, Paighat. 

• 	 : 	fl Krishnn, 
. 	'. 

 
5/a  A.Arümughan, Retired., 

	

353. 	Driver 'B'., S.N. P 9449, 
Chnga'th Hus,K8vi1pad 

I 	 . 
 

P.O. J. Paighat-i7, 

P,Suktjraran Neir, 
34 	.. S/o P.ienkare ie.nc , 

Retired., Past. Gs', 
S.No.15394, Pciekkott Hu'i, 
Thenur "i/ia. Porli, 
Pa'ghat-673 616. 

r.Govind - , 
355 	. S/o P.Sarkara Nerion, 

Retired., Guard EJ, 
'SiiNe2024, S.riveIran, 
H,N.r.c/33, Indire':çar. 

,Ka1hp'ji1y, Paicjhet-5. 

R.Naray3ian, 
356. 	$/ V,Raman, Retired., 

Driver tP:t, S,Na. P 5847 
Ct.and:ike Jiiayam, 
Korathodi, 
KlLk.ariL.urinan, 
Palghet-678 005. 

N.Velukutty, 

357 	
5-/b Narayanaswamy 
Retired., Driver 
S,N,PTJ 101131  

mba1aperambU, 
Near Iladrassa,' 
Kvi1pad 'Pa1ght-17. 

T.\Jelayudhan, 

358. 	
S/n Theethy, Retired., 
GuardtCt, S.N.. 16223, 
Devi 5adari, Pottakulem)  
Kavilpad P.0., Palollat,  

V. V isu ena'han, 

359* 	
s/c Kuhhna,, Retired., 
Lace Shunter. 
S.Mo. p 5184, 
Ve11a1ikd, Kviipd, 
Paigh at-I?. 

UVasu, S/c 'Jelayudhen, 

30 	Retired., Driver 
5.Ne. p 3164, Chendrasoudham, 
,Tannissery, Paiçhat. ApLICANTS. 

C.nttL/- 



ii 

IL 

..'. 47 .. 
V, NSh even, 

361 	sf. 'Jelnyudhan, 
Retired., Driver 
S.Ni. P 2496., Rahendra 
Sadanem, Melepurarn, 
lavekkct, Pin 679 002 9  

Paighat. 

T. V .Velayudhan, 
S/c P.Veeren, ReLir;., 

Guerd 1 81 . S.No.6895, 
Thurakad House, P.O. 
Peruj.ttukurissi,, 
Paighet. 

V.Sivararan Nair,  
S/c K.Kesavan Nair, 
Retired., Guard 'Al, 
S.No.5852, 72/A, 
Instrurftentation 1cn ship 
P.O. Kenjkode le3t, 
Palqhat. 

S,'Jeersr&ghavan, 
S/.P,Sincararr1 Rirc, 
Guard 'A', SN.14522, 
H N.. H-2, Housing Unit, 
Karamadai Road, 
1ettupa yar, 
Pin-641 301, Tarnil 

1'l.;Narayanan Nair, 

365 	
WS/ Thvit.ta I;er, 
Retired., Dieel Asst, 
S.No.P 94441  
Muflakkara Hnuse, 
Puduppariyaram P.J e, 
Palghat-67$ 733, 

K.K.Sur'amania Iyer, 

366• 
	

K.S.Kujhne Iyer, 
Retired., Guard 
S.Nr.1149, N..3/126, 
L.N.Purarn Village, 
Paighat, 

- 	P.8elakrishnan, 
367. •/• S.Ukkande Uarier., 

Retired., rail Guard, 
14067, Harivas, 

MIN 	 a ng are, 
f/ 	1€ka 579 009, 

Ptan 
: 	

, 

P. 36, 
Thotd 	al House, Melepurem, 

\ 	 C vekko., 
2. 

ii 



.. 

R.Paramesiva ilenon, 

369 EI/t 	M,N.Raman Menon 
Retired., 	Drivar 	'P. 	Spi., 

Nc. 	r 	4684, 
Shfvasilam Medathil Ho'jsc, 
l'e'rnakkara 	P.O., 
N..rani, 	Pelghat-4. 

P.Thenkaraj, 
/c 	.P.nnan, 	Retired., 
Driver'' 	Spi.., 
S.Ns.P 2?60, 	6 	N, 
Behir1d Ram Theatre, 
P. O.Suamangalam, 
Salem — 636 005. 

1 A.Remakrishnan, 
S/o I.ppu, 	Retirel., 

 GuerdtA' 	Spl, 
S. No . 6806, 
Ramanchenath House, 
19/360, Gest Vakkpara, 
Paighet - 67e 001. 

C.GopelaKr.shnan Neir, 
S/.'V.1adhavar 

1.N.35O to 	372 are 
 

Retired, Driver 	P 	Spi. 
poIicants in 0.Pi.5c/!3. 

SNQ. 	P 6440, 
Cherukaro Krishn6 Nivs, 
P.J.Rannadi, 	Peighat, 
Pjr - 

S.Snuriraj en, 
373 5/0 T.K.Sundararea1u, 

Reti:eJ., 	Driver 	'PSi 
Special, 	S.N. 	p 2327, 
203,'JinayakarkoiI Street, 
Nadarmedu, Err,de-638 002. 

K.randur3ngan, 
374 S/c, N•1Kasthuri Naidu, 

Retired., Driver 	'A' 	Spi. 
S,No.P 2902, 	17/4, 
Ammamandam Road, 
Srirangarn-620 006. 

V.G.'Jeeresamy, 	- 
375• S/• C.ovinriaaamy Pillel V., 

Refired, D"iver 
S,N.. 	P 1841, 	48/2. 
Subbalah Street, 
&angliatdapuracn, 
Tjruchi-620 001. 

V.Sithan, 
376. S/c Vaiadt'ri, 	Retirea., 

Driver 	'n', 	S,Nc.! 	/775, 
D.Nr..24, 	Jeevanda Street, 
Poondurci R.8d, Erde-2, ... 	AP. LICRNTS r , 

..Cntd./- 

1 



., 49., 

P. naonisamy, 
377• 	S/o R.Angamuth, 

Retiree., Driver tAt, 
S,No. PTJ 10027, 
\Jallalar Street, 
funicipel Colony Raad, 
Erode-4. 

rrokiaserny, 
378. 	J.Arulanandam, 

Retired.,, 	Gueril 	eA?. 
'S.Nc, 	62537 	12, 
Kamarajar Street, 
Nader Medu, 
'Jineyakar Koil, Er.de-2. 

M,flenqesamy, 
S/n C,Muniei, 	Retired,, 3790 
Driver 	'A', 	pl. 
S.,Ne, 	PTJ 	13449, 	2, 
Golden Street, 
Thangavil èlias Mun.uy ioFid, 
Dhar3purt--636 702. 

KMunusarn',' Weidu, 
380. 	5/, C.Krishnasaniy Naidu, 

Retired., Driver 
AEG. 	'B'; 	.Ns. 	P 	61ii, 
D 5, Kallyarina Gounder Thcttam, 
erunduri R,ad, 	E'c•de. 

P.Deniel 	Jeyaraj, 
381'. 	5/. 	Paul Pillay, 	Retired.., 

0rivr 	S.NnJ 6441, 
No.400 B Ra1l.iej Coluny, 
E:ode. 

.P1anickam, 
382. 	S/C 	M.,t%r.amuthu Naicker, 

Retired., Driver 	'A' 	Spl. 
S.No. 	p 29011 	22/26 11  
Chinnd Mariamrnan Koil Street, 
Kerungal Palayem, Er.de-B. 

R.Pongiannan, S,Nc.,373 to 383 are 
S/o Ramasamy G.under, applicants in 0.fi.60f93. 
Retired., 	Shunte,&, 
S,No, 	P 74'4, 0.N..3/69 

I'384/0. 	uthusAm yp 	Pe'L:ed,. 

APPLICANTS. 



G.Kenni'fl, 
S/a CcinIerajelU NRiCU, 

	

365- 	Retired., rivr 
IAI 

.N.. P 30421  
N6.420 K, Railway Clny, 
Erodo-2. 

R,Rengasemy, 

	

3E6. 	s/, Ramasarny, Retired, 
Dr.ver tCt, 
S.Na. PTJ 10238 9  
K21ingrYar P:.layE!r, 
Pudur Bhavani cost, 
uie Erde-638 301, 

K.G.vinciarl, 

	

387. 	Sb Kandha Go'jnder, R1U 
Driver TB', S.Nc. 
N9,102  C Type R2iI-J;2tY  

Erode—i 

6. NarayanSamy, 

	

3I$ 	
GoipcarajalY aiU'!, 

Retie'., Shunt irq Driver, 
SN.PTJ 105039  3R1. 
Nader 'l1ed, Pronc 	ai cci, 

Erade-.2e 

K. \Jarec1 rarei 2 fl, 
S/u Ka.ruppan, Retired., 
uard tAt 5.N,2122, 

I 	ThirumurUQafl Street, 
astri Negar, Ezode,  

V.Arjunan, 

	

390 	'• Venketachalm, Retired., Gudrd W S,N,.124389  
38, NarnesivaYem Stree, 
K.11ernpeleyam, Erode-2. 

11 

1.rlunisuemy, S/o Muthu, 

	

31, 	Retired., Driver Special, 
S.No. P 9389, ri/52, 
E.\J.R.Periyar Nagar, 
Erade, 

N. Mu thu samy, 

	

32. 	/• $alla7pa Gounder, 
Retired, D:5.ver 
S,No,80859  1/113 
Gdppalli, Ceuvery R.S. 
Erode. 

P.VisWnthfl, 

	

393. 	'/S S,Pa1aiVelU, Rutirad., 
Guard 'A', Spl. . 
S,No.7620 0  324 	', 
Old Railway C,lüny, 
RailuY Coisny Pnst, 
Erode-2. 

.. APLICNTS.. 
.Contø. I- 



. 51 .. 
R.Venkatasuamy, 

394. 	S/c R,Remakriha Neidu, 
R.et 4 reL, Driver A 
Spl.S.No. P 2852 
126, 0 Railway Cgioriy, 
Erode-2. 

M.thinrmppan, 
S/r 1uthisemy oijd i', 3 • 	Retired., Shunr, 
5.N.. P 69659  
Cdappalii, I Uarci 317, 
Cauvery, R.S., Eivn.7, 

K.Chennirnalai, 
Kuppnnan Retirr. 396. 	Sh'.jnter 'E", .N., P. 34941  

Nethaji 5tTeet, 
K11ethpalayam, Erode..., 

K4S.Abdul Satha, 
S/p A.Khadar Sherieff, 397 	Retired, Drivel tt 
S.No. P 1207, 74, 
Ambedker Stre3t; 
Sastri Nagar, Lode-?. 

M.Chinna Covindan, 

391 	S/.Muthuaamy, Retired, 
Guard tAt Spi,, 
S.No.6721  8 460  
Hcusirq UnIt, Sampath NaQ3r,  
Erode-il. 

. 	H.Kanna, S/c R.A.Hammantha Gounder, 
39 	Retired., Driver 'A' 

S.No. B 118, 26 8, 
Khadei I9ahideen Sahib Street, 
Erode-2 	V 

V 	N.Ramaserny S/u N118 GoLridcr, 
400 Retired,, hunter, 	 V  

S.No. f 4230, No.1/56, 
Puduppaiayarr, Kattur, 
1ampelayam Post. 

R.K.Subramanlam, 
4C1 	5/RKanniah Naidu?  

. 	Retlrwd., DrIver 41 Spi. 
S.Nc, p 5509, 

Stret, 

en, 
,appa Gounder, 
Driver, tP, 

N.273 	V 

i, Sukken Thottarn, 
.• APPLICAI'JTS. 
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P.Palenieppan, 
S/o Pongia Gounder, 
Retired., Shunter, 
S.No.40191  85, Govindarnpa].ayam, 
Alampalayam P.O., Erode, 

K.Nallathamhi, 	 51.Nc.384 to 404 are 
SI. V.Kumarasarriy, Retired., 	applicants in flJs.61/93 
Guard S.No,1572, 
1/2 E.st Street, 	l8rnna.4), 
Ercde-e. 

P..Krishnan, 
5/0 Subramanja Iver, 

405, 	Retired., Guard 1 C' 
S.No.117231  1/500, 
Chethapurem P.O., 
Kalpathy, Pa1gha4 -678 60. 

A.raghavn s/. t.Appra, 
406. 	Retired., triver C 

.No4105, Alar1goie i10 
0lvakkct, Palght-67fl 032.. 

t/adney tt)t  f1el, 
407. 	H.V.D.'i1ei.l., 

Retired., Driver 91, ri 10361, 
Carevin- R.bisrri Head, 
Palghat-678 014, 

V. Arumugh an 
S/e Ayyapoan, Retirci., 

'uo• 	Driver IBt,  S.N..21361  

Prasenth, Sree Sathya Sai 
Naar, Kallekulanqara P.O., 
Palqhat-678 009, 

R .Palaniappan, 
40. 	S/a Rengasuamy, Retired Guard 

'C' S.N.,1791,- 
Shalni Nivas House N.,,36/664/'1 
1ang.d, Olavakkot, 
°alghat-678 002. 

P.Krishnankutty, 	. 	 .. -. 
40. 	5/0 Cheriathu, Retired., 

Guard 'C', S.No.60931  

Paoinjakkr House, 
P.O. P!alur, vie..Lakk2d! 

- 679 302. 

K. V .R amanathan, 
411 	S/u K,V.Vjswanathe Iyer, 

Retired., Guard 'A'm 
S.Nr.135G2, 2/137, 
Now Kalpathy P.O., 	 . 

VKa1Pathv Paight-6?8 003. 	 . APPLICANT S 

I- 



Fl.Krishnan, 

	

412 	'° ayandy, Retired., 
Drjver'A' Spi.,, 
S.No. r 1871,. 
'Sai Nivaa' The kkep.rambu 
Puduppaiyanam P.O., 
Palghat-678 733. 

T.P.Beiakrlhnan Nair, 
413. 	5/. C.Sekharen Nair, 

Retired., Guard 'AT 
5.No.10525, loothet. 
1enkurissi P.O., .iia. 
1arkerai, Paighat-67C57. 

K.11.Kunchu, 

	

414 	S/s MenJ.ckan, Retired., 
Driver 'B', 

4461.9  
Kallingal House, 
Paruth!u11i P.O., 
Peight-678 573. 

P.R eh a'.! er ku t ty, 
S/n V.PedInai1ahh5'nfsir,. 
Retired., Driver Al' 	bpi. 
S.No, P 6977 0  
Sarayl, Pudussery P.O., 
Paighet'..679 007. 

U .K.P.me;rishri, 
5/o K.Sankaren Nair, 
Retired,, r)river  'A1, 
.,Nu,P 7791, Arupuzhe 
Cheruva€hur House, Peril '.O. 
Peighat-678 612. 

KsP.Krishnan, 

	

417• 	5/0 Sank.aran Nair, Retired,, 
Guard SB', 5.No.6766, 
Venkatesuara 113am;  
P.O.Pampadi, V1a Tiruviira1a, 
Trichur Djstrjct-690 597. 

K.Vasu, S/c Kunjunny, 

	

41, 	Rtired., ioè.7$hur1te: 'F)', 
SN,, p 53011  Venkaithodi, 
f1e1epurrn, Olav.3kkot P.O., 
Paighat-670 002. 

n. S/o Reman, 

	

41i. 	'dDriver 'A', 
I87- 

f 	/&carntjneth House, 
'S xanniP.t0., N.S.S.En jg, 

2 	L'ieqe 'iitghat-678 008. 	 •,, PPLICAN1S. 
V'' 	'JI 

'- 	
•..Ccntd./-. 

T?1 4T 	/J 



- 
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K.Belakrjshnan Nair, 

420. 	S/o T.Govinden Nair, Driv3r 
'B, S.No,P 7469, 
Thekkurncherod P.O., 
Vadakkum Mangalem, 
via. flttappelam, Palght Dist. 

P'.K.Ramachandran, S,o Kannar:, 

421 	Retired., Guard tAT 
S-.Nü, 7192, Alangod House, 
Olavakkot, Pa1ghat-7 02 

K.Balan, S/o Kamer, 
422, 	R et'ired,, Guard  t,U 

S-.1.6121, Sri Naryenji 
Nilayem, Alagod, 
Olavakkot P.O., Palgha -  - 

578 002. 

C.Krishnan, S/o Chupr;, 
423 	Retired Asst, Guard. 

S.No.63331  Ka1athjHjj 
Aldngode, Olavakkot P.O., 
Palghat*678 002. 

R.Krishn9rl, S.No.6761, 
424. ?isst. Guard., Ramcian, 

Krishna Nivas, Alanqod, 
Olavakkot P.O., P9lh, 

C.J.0091h0, S/o F.Coelho 
425 	Retir., Guard t 	

SpJ. , 
S.Nr.14493, Chinnmnial Sti•et., 
Noorabed, F'odanur_641 023, 
Coimbatore Djst. 

K.Dhanashu, 
S/u K.11.KsGangaiya, Retired 

426, Driver 'A 11  S.No,P 6804, 
147/A Anthonipuram P.O 
Suramangalam635 005 
Salem. 

K.11ays 	S/c Kandu, 	 S1.No.405 to 427 are 

	

427. Retired, Guard(B), 	 applicants in 0.h.62/93, 
S.No.1218, KOzhanott11 Hotse, 
At,iirkad, P.O.tandhjsova 3aden, 
Perur, Pelcahet. 

R.Laxma,an, S/o 
taidu, Retired.?  Shunter 

42e. !iesel, S.No.9514 
No.5 I Kber3ikera Stret 	

APPL±CANTS Ercde1, 
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. N.Sengodan, . 
429, S/o Nenjappa CoUnder, 

Retired. Shunter, 
Loco S,No. F 5250, 
East Thot1ipalayam, 
Door No.431,Kadachaflur Uillego 
Pallipalayam—C. 

\J.PerurnelI, 

430 	Venkatasamy Nidu, 
Retired, Goods Driver s  

U 17 D.No.91 [', 
Leihbezea'.r, Surémans1cm 
Nain Road, Salem—i4 

U.Kumarasemy, 5/0  Jelapp 

431. 	Gaunder, etired, Shur.t:3r3 t , 
S,No. P 4433, No.! -191.  

Alampalayem Post, Erodc--Ge 

.S,Velappan, S/o Serncdo 
432 	Sounder, Retired, Shra/ 

Locc,S.1'h.P4292, 7/—•u, 
Puliamarathu House, 
G.vir.deripaiayem, 	• 
lapalayacn P•C•, 2_roth-3. 

P.Kolandai Gunder, 
4330 	Sb Palani Gctsndcr, Petirr., 

Fireman A p 3.No.P 5621  

Nedármtidu, .rodo-2. 

,Sengoda Sounder, 
434,. S/c Marimuthu sounder, 

Retired., Firemen P, 
S.No.P 5041, Ale.mpa:.ayam, 
Pudupalayam, Periakadu, 
Pallipeleyarn, Erode-6. 

S.\Jeredharaja fudaiiar, 
435, 	S/o Sunder Iludaliar, 

Retired., Pssistant./Diesel, 
S,No. PTJ 10158, 1041G. 	 .. . . 

Railway Colony, Erode-2.. 

K.Sengoda Gounder, 
436. 	'aJPPffl1S Sounder, 
, 	 'Ce, 

3 	N 	)?>4778, No.3116 C Ty 

Eroie-2. 	. 

.Fnisf5/omaTry1iu,: 

Raj6jlts £tet., 
ANTS .I.  
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P,N.Balakrjshnan Nair, 
S/o Reman Pilla, Retired., 
Guard, 5.No.6966, 
Mangaleth tiouse, 
Nedungottor, Shorenur, 
Pjn-679 121. 

K. Nar eyanan, 
439 	5/0 K.Unnaman, Retired., 

Driver'', S.No.925, 
Karamanna House, 
Vadanernkurusei, P.O., 
Vedenam Iurussi, via.. 
Shoranur-1, 

M.Chinnan, S/c Ramari, 
440 4, Retired 	Asst. Guard, 

S.No.7040, Menichithàdl Hoiee. 
Nedungotur, Sh.repur—i, 

T.Velukutty, 5/a  T.Nryariari ?  
Rtired., Driver'B', 
S.N..P E7Th, Thu'vakkettt). 
House, Nêdungottor 
Shorenur-1, PeIghat Citiic. 

.K.'J.Gopinethan, 5/0 Kurnerer 	51,.No.428 to 442 are 
Retired., 1st. 3uerc, 	 applicants in 0.i.63/93 
S.Nn.15447, Kallozhi Vattathdi 
House, Peuthjp, Shorar"r - 

679 121, 

R.Balar amen, 
5/o K.Rejamennar Naidu, 
Retired,, Driver 1Pt  Special, 
S.No.P 4660, Sastri Nagar, 
Railway io1ony P.O., 
Erode, 

V.chuthen, 
S/c Venketaraman, Retired., 
Driver IAJ. S.No.8221, 
Railway Colony, Erode. 

C.T.Heuett, S/c .1i.'- euett, 
445 	Retired,, Driver tAf Special, 

S.No. p 2942, 278—H—T'pe, 
Railway Colony, Erode- 

638 002. 

M.Chellappen, 
44, 1 S/c •Muthusam" Gound.er, 

Retired, Driver'B' 
S.No,P 5774, 31., 
Thiruchengacdu Road, 
Pellipalayern, Erod0 



K.Marimuthu, 

	

44A.• 	
S/o Keruppanna Gounder, 
Rtired, Driver 'tAt,. 
S,No. P .5333, 
Keipa1ayarr, 
P.nnadurai Street,, .EDOc. 

K..Palaniappan, 

	

44' 	S/a Kaiupparrnen, Retired., 
Assistant Guard, 5.N0.!5, 
9 Sadayan Paicyam ,Road 
Sasthri 'Naar, Eio,d, 

V,Remesarny, 

450 	S/o'Velappe Gthurder., 
Retired., Loco Shuhter,  
S.No.4919, Pall:i.pal'ayarn, 
Alam,pal.ajam,P.O., E'r, 

P. Ka no a Eanly, 

451 	 aramaSi\ja Gounder, 
Retireu., .Sir, 
S.No.P 94051  1k.,422, 
iempalyam, .Pellipalayerr 

. Erode. 

: 	•.. 	 . 	. 

	

452. 	S/o Chinnathanibi, Retired., 
Shunter, S.No,43791  

East Thollipaieyam, 
S.P.8.I1.ill Colony, 
Erode. 

M.Dakshinamoorthy, 

	

453, 	S/c Manickam, Reti:d., 
H 	 Driver 	.do. P 9511, 

Kumeramanqalem P.O.., 
Thuthiputtu, Pj,-635 811. 
Ambur (N..P'.Dist). 

N.Balakrishnan, 

	

454 	S/a 11.Narasimhen, Retired., 
GLerd 	S.No.125l9, 
54/1 TNHB Flat, 

'. 	 Nagar, 5outh,P.verje, 
yur, Madras..600 U41 o 

: 	 el 	n, 
P. 	n. RetIred.,, 

pia1Gc d;  5.No.14573, 
Leri= treat, 

r, Railue' Co1or1 , P.O. 
... APPLICkNTS 
., .Coritd./- 



P..Sanjeeva Rao, 

456 S/n P,N.Srvothrne Rae, 
Retired, 	Guard 	Special, 
SNo,12522, 	8.301  

Housing Unit, Poriyar Nagar, 
Erode-638 001. 

Ik.S.tbdul 	Jabber, 

 Since deceased by Legal Repr9sentetive, 
Smt.Heerajan, 	67 9  
Kovalam Street, Teachers Crry. 
ERODE — Il. 

R.Narasjrnhap, 
 S/o N.Rengaserny Ndu, 

Retired., Driver 
S.tD, 	P6978, 	&hestriNaqar 
Kamaraj Street, Erode. 

R .Thangavelu, 
4599 S/o 	P,Rengaserny, 	Retjiid,, 

Guard 	S,No.1J98 
498, Pgrahara Stract.. 
Erode-638 001. 

K. Palenianpen, 
 Kandappa Gounder, 

Retired., Driver 	15 1 1  
S.No. 	PTJ 10070, Dr.No.1O/fi. 
KR-PD Road,, 	Kerunkarthn Macit;, 
Pellipa)eyem, Ercnie-638 G&. 

n,JarnE3, 	S/o 	J,Arn! 	D111i. 

 Retired., 	Driver 	'I' 	Spi... 
S.No. 	P 2819 9 	13/13 	e' 	t1rre, 
Rangath Palayam Post, 

• Erode-638 009. 

A. Karuppannan, 
 S/o AppEji Gounder, Retired., 

Shunter, S.No. 	P 5121, 
0dapplli, 	Pellipelayern, 
Erode-6. 

N,Sengodan, S/o NalIa Gounder, 51.Nos.443 to 463 are 
in 0.P.64/93 

 Retired., 	Shunter, S.No. 	P 5295, applicants 
East Tholliya 	Palayem, 
Kadachenallur Post, 

APPLICANTS  Erode-6. ,.. 

.,. 
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K.K.Krishna Iyer, 
464. 	S/si (.Krihna Iyer, 

Retired., Guari/A Spi, 
S.No.1374S, Chembi Village 
P.O., K.tteyi, P8iakkad, 
Pin 678 572.. 

Veemban, 
465. . S/c N,Nakelafl, Refired., 

Lco Shunter,. S.tls.P 5329, 
IviullathodY House, 
Kariancode,P.° Kott.'y 
P 8lakkd Djstriat. 

C,Gangadharafl Wair, 
466., 	S/o K.Kuñhefl Nembiar, 

Retired., Fssistant Guari, 
S.No.1864, Lekshmi NiVos, 
P.O.PuthiperiYrBm, 
Peighat, Pin-67 733• 

G,ParasurElrnafl' 
467. . S/c P,Gopai Pilla!, 

Retited., Driver 'B', 
S.No,P 3067 0 
Reyappan Street, P..1. 
Thathemaflgelam, Paighat- 

678 102. 

C. Narayenen, 
5/o A,Chenc4u, Retired., 

	

468, 	Driver A', S.Nc.P 7479, 
'Lèela Nivas', P.O. 
Puduppeiyeram, 
Palghat-678 733. 

.K,Raghavan, 
S/c M,,Krishnan, 

	

469. 	Retired., Driver 'P 
Splo S.No. P 2400, 
liullarithodi House, 
Karimgode, P.O. 
(Kotteyi, Palghat-674 572). 

P. K.Sivasankarafl, 

	

47r. 	5/c P,C.Krishnan, Retired., 
Guard, S.No,14I08, 

-ItL.a ii g ar a, 
P.O., 

1/ c ( 

'5 .CidambP 
/ r7 ' 	S/obap8' 
'4 1 i 
(~~R etired., J8 e

jiôhy ot 
 i39 

.. APPLICANTS 
0 ..Contd. I- 

Pillei, 
6 S.No.141179 
, Lalapet P.O., 
Tarni). Ned, 



T.R.Unnikrishnen Nambiar, 
472. 5/0 Reman Nembiar, Retired., 

Guerd tBtm S.Ns,97911  
Abhi1sh, Ravipuram , 
Kochi-1 

K,V.Saràst.Jathi Amme, 

473 	U/o Late K.Balakrishna Menon, 
Retired.., Driver, 
SNo.P 3512, Kallazhi Houce, 
Pudussery, Cheruthuruth'. 

A.Kunhikrishnen 	
S ,No.464 to 474 	ere 
ip1icant in 0..65/93. 

474. S/c P.K.Sankaren 	ir,  
Retired,, 1A' Grads Cupid, 
SN..96t5, Krishn3 \Ji,ar P.O., 
Paruthip'Jlli, Palqhat1 

4754 A,Marimuthu, a/. M.Argamuthu Noiokr, 
Retired, 'A1  Spi., 
S,No P 3574, 109, 
Dhenalakshmi I11e1, 
Kumaren Street, 
Kavurigal Paleysm, Encio-3. 

11,Natcsen, 
5/a  Muthusamy Gounder, 
Retired, Driva  
S.N.. F' 43691  P.C. 1612, 
I,C.Poltce Quarters, 
Dhafldndhiri Negbfv 
Pondicherry. 

G.K.Pbdul Sathat, 
5/a  G.Khader Badsha Sehib, 
Retired Guard 'A' Spi. 
S.N., 11786, 17 Syed 
Jalal Khari Street, Fort, 
Salem, Pin 636 001. 

R.Ramasarny, 
5/iChinnake8avan, Retired., 
Driver tnjt S.No. JIM 1297, 
176, MandBpe \Jeethi, 
Erode—I. 

M.Ibrahim Khan, 
s/c E. Mohamed Khan, 
Retir'd,, DrIver 
S.N.. P 30282  L 249, 
Shamshad Manz.i, Perear Nagar, 
Er.de-1, 	 ,APPL1CANTS 



(I 
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4fl0. L.Marudappan 
S/c' L:,kshmanari, Retired., 
Djec3el hunter Se No e V5, 
93, ThirU V.K.Street; 
Kol1ampalyam, Erode-2. 

481, C.Dav!d, S/r, D.Gebriel, 
Retired., Driver 'A' grade, 
S.No. P 22.9, 223, 
Sesthri Negar, 
Pelayem Road, Erode -2. 

C.Subrananian, 
5/0 'A Crrinr-repperi, 
Retired., Guard 
Spi., S.No, 12327, Plot 31. 
16th Averue, Bani Nagr, 
Ambathur, f1adra-600 05. 

C.Aroklasarny, 
S,0  P,Chinneppari,  
Driv3r 'A' SNo. P 2195 
D.No.??, New Street, 
Eroe-1. 

K.Palaniappari, 
S/e Kaappa Cuurr:ier, 
Retired., Driver 'A', 
S.Nr. P 7882. 
Al8va Gounder Kdu, 
Maniamir, Salem-lU. 

45, C'.Rengasarny, 
S/. R.Chinnesarny Nai, 
Retired., Driver 1A' Spi. 
S.N,. p 28312  32, 
Ghoó'sethottem, !Jdumalpet, 
Ptn-642 126, 

486, S,Abdul Kareem, 
Sjo Shaik Jemeludeen, 
Retired., Driver 141  Spi. 
S.No.. p 2815, 30 Burrah 
SehileStreet, Mount Road, 
Iladras-2, 

487. R,N.Govinderajalu, ' 	1'No.475 to 487 are 
5/0 R.Narayanasamy Naidu, 	applicants in O..66/93. 
Retired., Driver 'A' Spi.. 
S,No,, p 4661, 51 Nrrth 3t;'et, 
Thi±ubuvanem, Kumbkoram, 

612 103. 

/ 	( 	/"p 1gtt 
,•( 	Reird 
2 ( 	SiNLU o. 

sthr
Ov 

 

' -'-- 

jc kam, 
K..Anthonysamj, 

f31 , Driver 1  

05 9  D.N0.6, 
gar, Pillayer KOIl 
'ode. .'.. APPLICANTS 

...Cqntd. I-. 
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4a9. Kannril, 
W 1r, jse KSingoden 
R€tired., Driver 'A', Spi. 
S.No, P 6826, 
flaligai Natesefl Stores, 
Nader Medu, PoonthL'raiRO8d, 
Erode. 

A.yalakshmi, 
U,'o Late P.P.ngamuthu, 
Retired. Drjvej' 
S.No.P 204 9  Nc.27. 
Pilliyar Koil Street, 
Sangliandepuram, 
Tiruchirsppalii. 

G.Philendem, 
U/o Late T.6oVjfld3, 	kirc1., 
Driver tAt Spi., S.No,F 4EE5, 
No v 74, VandiktE1r.thOttarn, 
KoiJampalsyam, Etooe-2. 

492, R.aya, W/o Late V. 
Ramaiinarr Retired., 
Driver b' api., 
5,Nd. P 3789, ED 2E 
tHI Type, Railway Colony, 
Erode, 

493. Dhanalakshini, 
W/n Late S,K.S&v'aprkS", 
Retired,, Driver 'As, 
Spi. S.No,P 2895, 
ED 352 B, Railway Colony P.C., 
Erode, 

Parvathi Sakthivelp 
W/o Late N. Skthivel, Retired., 
Diesel Assistont, 
S.No, J/M 6481  422 H 
Railway Colony, Erode. 

Nallammal, 
d/n Late 'C.Tholasiappafl, 
Retired., Driver 'Ct, 
S.No. p 6579, 29 9  
Kumaran Street, 
Kollampalayern, Erode, 

496, K,Lakshmi, 
W'/n Late K.Raja, R€tired., 
Driver ICt, S. Mo. V 22, 

212 F Railway Colony, 
Erode, .. APPLICANTS. 

,Cotd./— 

I 



Retired,, Driver'A' 
3/rn 818, 

ED 194 D, Railway Colony, 
Erode, 

498. S.Geeja Bal 
W/o tate M.anesan, 
Driver tAf Spi., 
S.No. p 2894, D.N6.16, 
Lenin Street Church Ned'..., 
Railway Colony P.O., 
Erode, 

'499. 	Pappa, 
\F/0  Late K.Kr,ishnen, 
Retired., Driver 
S,No, p 
Mooppanar Street, 
Olduramangaletn, 
5lem-636 005. 

500.,  P.f1.Rfokia3erny, 
S/o.R.11uthu, Retiiod., 
Driver. .14t Spi., 
S.,No, p 1718, No.752, 
5th hem, 8th Cross, 
h.C..Larouf, VijayeneQar, 
Bang.elnre-40. 

501, •N.Marappa Dasary, 
S/c Narayene Dsery 
F'etired., Driver 'B', 
S:Nü.P 11083f  V3/48, 
Peria Vecagampatti, 
Jie.,Denishpet R.S., 
Oma.ur T.K., Salem District. 

lici,4S8 to 499 are 
.ppLjcrii 	i-n O.k.67/93, 

502, Pushpav.elli, 
i/o Late V.R.Veumv; Retired., 
Diesel Assistant, 
5,No 3/hI 12421  D.Nc.64, 
Vavooce Street, 
Kollampelayem, Erode.-2. 

503.. P1.Kannian, 
S/o K..hIadhe1eicnu..hu, 

'Retred., Driver 'B', 
5.No.V 50, D..No.i5 F/3 
Ex—service man Colony. 

504. K , Z 

/c K.V&Pau., e*ired., 
.'ad 	'Sp].No. 15212, 
tf'90 S. 	Coi6n, 

Fai Jnds, 
yem,4 	; ... AFPLICANTS 

9 .Con' . 	td. I... 
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505 	A.Krishnaswamy Naidu, 
S/e N.Arurr1anatha Neidu. 
Re-.±red., Spl. Grade Guard, 
S.No.14310, Kandampathy PL'tt, 
Selem-636 005. 

506 0  P.K,Sul.chana, 
W/o K.I1.Pèrarnswsran, 
Retired., Driver tCT, 
S,No.P 4800, ED 397 8, 
Raily Colony P.O., 
Era de-2, 

507, PJi.Ramen, 
S/i A.Paththcrana !yer, 
Retired., Guard 
S.Ne.152431  Dhsna1akshm 	11irn, 
Upstairs, Near Temple 
5ubramnie Naor, Saler'i5 

K.S.George, 
5/c K,Simpson, Retired., 
Pe.csenger Guard, 
S.No,13413, Plot No,42 
douse N..157 A, 

:Th 4 rujakavrdanur, 
Salem-•636 005. 

R,Venkateuararr, 
S/o N.Ramnirtham, Re;irud., 
Guard 'A', SNo. 1,5850. 
5/137, AwiqeJhkF.T  
JagirPmmapalayam P.O., 
Salem—S. 

5111. C.Fongia Gownder, 
'/o Chinrieppa Gownder, 

Retired., Lmcc Shunter., 
S,N.e. P 4374, Paris Mottur, 
Jagir Arnmspalayam P.O., 
Selem-2. 

K€5.Somasundaram, 
5/a  K.K.Subha Rathinam Iyer, 
Retired tuard '' Spi, 
S.N..6711, No.75, 
Vinsyakar Koil 3rd SLreet, 
Moolapalayam, Erode-2. 

Julie, w/o Late 5.8açjgye8amy, 
Retired. Driver 'A 
S.U.P 3261, 3/1 South Ui<KEdEim)  
Coimbatore., 

	

5.13 	K, Kandesamy, S/c Kan!pparnar, 
à Retire., Pssistant Guard, 

5 1 No,161C3, 0dsikinathup6thur, 

	

I 	Ramadevam P.O., Ramadevan Village, 
via,Kandanpalaysrn, Narnakkal Taluk, 
Salem District. 



Wfo 	Late 	K..anogst' 
Sr).' Retired., Guard 

S,No, EA 1124, Elayo itre, 
Subramenici NEger, 	Siem 

.51;. V.Regupathy, 
S/c S.V8jiravel, 	Retired., 
Driver 	•A 	Spi., 	[14 
Kannan Nagar, 	V..0.C.Neger 
Post, 	Thnjev'ir-613 007, 

519, R.11ahabookhan. 
8/o A.Rahimankhan, Recire'L, 
Driver'Al 	Spi,, 
S.No.P 3053, 	No.82 9  
Rengañagar, 	Surarnangalarn, 
Salem—S, 

 11.Chinnu, 	S/o N.tlechery, 
Retired., Driver 

P 2815, 	0No,26, 
.6th Dherma Nagar, 
Suremartgalam, 	Salem—S. 

 A,AbdUl t1ahab, 
S/o 	S.11.Abdul Azeez, 
Retired., 	Driver 	'A' 	Spi., 
S.No.P 	3691, 	Nn.101, 
KennadT!ar, 
H' Road, 

1 o 
ç 	' 	Q36 005. 

522 ..tItYuSU$ 1i 
A Yn 	Khdr Iotdd)en, a Retired., 

p 	21151  

2 	hru 	jj Old 
J1)5, 

U 

.,.APPLICATS 
,Cotd./— 
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S.Koselal Ch.andra, 
Lt/o T.S,Swmin.athan (ite), 
Retired.,,Guard 'A' Spi., 
S.No,7619, ED 353 P, 
Railwy Colony P.O., 
Erode-2, 

.P.Plamelu, 
r/0  Lete M.Palaniappafl, 
Retired., Driver '' 
Spi. S.No.P 28939  B 1 
JeevaNcçr, RengompJa'ar ;  
Erode-3, 

516, C.V.Narayanan, 
5/c C.V.Krishnan, 1'etired., 
Guard W S.No.3283, 
Mythri, South 3azar, 
Payyenrur. 

:i1No.500 to 517 are 
517. Srnt.. R.K.Parvbthi, 	 £ppticnts irl  0.A.68/93 
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523 	1.Ramasamy, 
5/o Ilunusamy, Retired., 
Shunter(Loco5, SNPTJ 111196 0  
.D.No.122, Feryar Stfeet- Old 
Suramengelarn, Salem-5. 

524. K,Palerii, S/rD Kolandai, 
Retired,, Loco Shunter, 
5.Nc.P 5256, 5/89 

nna Nager, Jaqir Arnnape1eym1  

P.O., Salem-636 30. 

 K.Govindasany, 
Sb 	Kendasamy Nicker, 
Retired., 	Loco Shunter, 	 • 

tBt, 	S.No..P 	9477•, 	 •• 
DN..21, Dharmaner 
3rd Street, 	Salem-b. 

 K.Ramarishnan, 	5/c Pt<uppa, 
Retired., 	Drier 	tP.t 	Sri., 
SNo,P 2764, 	tuBS, 
Lekshumi 111am, 	Jgir 
mmapalayem P.O., 	Ealr-'. 

M,Pinnamali, 	5/o 
2r, 

° 
Retired., Drvr 	'A 

1i 14, S.No. 	p 	5192, 
Periya 	Street 	Old 
Suremanelarn 	81em-5 

Perlannan S. 

528 Sb 	...eraryeP, 	Rct 
First Firerran, 	S.No.P 745, 
15, 	Fari1Elmnan 
Solam Pallam, Salem-S. 

P,Subramani, 
Sbo Pleni Gounder, Retrech, 

529. LobçShunter 	tBt, 
StJo. 	p 7455 	rillar Street, 
Solempallam, Salem-S. 

M.rumugam 	f. Ilarappa ojnciat, 

530 	Retired., hunter 18', 
S.No. P 8078, A/65 Keel Street, 
Ariyeg.ourrdr Patti, 
Suremengalem P.O., alen-5. 

1.Chel1akannu, 
531. S/n t1unusarny, Retired., 

Loco Shunter eSt, 
S.No.P 7946, B 39;  back iii' 
the Rate The3t:e, 
Surarnngelarn, 
Salem-S. PPLICA1TS 
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P.legsnathen, 

5325/0 R.D.Ponniya, Retired 
Driver 'A', S.N.55511 
D.No,50, Muniappan 5trett, 
Kichipel:eyem P.O., 
Salem-5. 

A.Perumal, 

	

533 	5/0 B.Hanumari, Retired., 
Loco Shunter 181, 
S,NI. P 80791 131 A, 
R9iiuêy Colony, Slao  
Salem-S. 

R.Amrnasi, 

	

534 	5/0 K.Raman, RetjT3c11, 
Driver 'A Spi. 
S.No, •PTJ 10057, D,No.81, 
A Masque Street, 
OldSuremanqelarn, Saler 
Pjn--636 005. 

V. Karidesuarny, 

	

35 	S/c \Jellaiya GounJer,. 
Reti'ed., Psstt. (Uari: 
S.No.7246, Thjr'jmagal Sret, 
D.No.13Y, 6cdinaick3n Ptt, 
Sal em- 5. 

Ye sod a, 
536. 	w/. LecE T..S.Sripiveer, 

Retired. Driver 'A' 5p) 
S.No. P 	46, 10 Nehru 5t2eet. 
Old &urarnanIrn, 

3enaki Thailainmal,. 
537• 	td/o Late A Frjunan, Retired., 

Driver 'B',S,No.P 3080, 
4/248 P., Bharathi Naqar, 
Jagir Ammapalayarn P.O., 
Slem-2, 

P.V.Pachamuthu, 
S/o P.Velusamy1, Rtired,, 
Guard 'Al Spi,, S.N..1223, 
386, Sakthy Vinayagar Koil 
Street, Psonthural Road, 

£rade-2. 

.H.Gilhnoly, 
S/o R.S.Gilho.ly, Retired, 
Driver 'fO Spi., 

36, - 
4-_ 

	

- 

aaptom, 

IJ.Q 	VeTktesab 
5404T. (i/. 	 cy Retired, 

YDriver A' 	iJ), 	.IJo, P 305.., 
Lt814tInd Cross 5teet, 
PT4thi~ipakkWmlo Ambathoor, 

ziiNr.5i8 to 537 are 
applicants in 0.. 
No.69/93. 

PPLICANT5 
., .Contd. I-. 



R.Thirumelei, 
541 	Represented by Lokanayaki 

as Guardinn, 
S/a R.Rengasamy Naidu, 
Retired., Driver tA Spi. 
S.Ns. p 2864, 2 A North 
\iellalai Street, 
Pendamargalam, WorivFJr, 
T.ruchy-620 003. 

M.Anthony, 
542 	S/is L.flethajainutl'iu 

Retired., Driver IAI 
Spi. 5.No.3030, NL, 510 0  
Netajl Road, Piarapaiarn, 
Erode-2 

Saverinayeqain ,, 
5/o D.rokjarn, Recited., 
Assistant Guard, 
S.Nr. 7122, West 
Marianathapurarn, 
Dindigal-6. 

I.o.53S to 543 are applicants 
in O.A.Nu.70/93. 

V,Achutha Nair, 
S/it .P.Nareynan Nair, 
Retired Guard !A  Special, 
S..No,7628, 5/1584 tnugr9h', 
Asokapurem, Caliit-673 C1, 

T.KuriMrsnpn. 
S/i. Narayenan Nambiar, 
Retired.. Guard 'B 
S,N..6302, Kuttiyil House, 
P,0,Meladj...673 522. 

11.Viswanathen, 
S/U K.Balakrishan Nair, 
Retired., Guard tAt  Spi. 
S,No.15164, H.No.1/4599, 
"Asuathi Et Nadakavu., 
Cl icut-6. 

T.P.Padmanabhän Nair, 
547 	S/o T.V.App•u Nair, Retired.,, 

Guard 'As, S.No,1937, 
Usha Mafdir, •P.0.Iiankavu, 
Calicut-673 007. 

K.Krishnankutty Nair, 
54 	S/c Unnichathan Nair, 

Retired., Guard TBt

N  S...1502, Vadakkeyil Huz, 
P.O. M.I.E.KunnemanQdldm, 
Cal icut, 
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V.Reheven Nair, 
S,'c Gind 	Naii', 

	

'49e 	Retired., Brakesmen, 
a.wc.3024, Raghave Nivas, 
Chiramangalam, P.O,Nedve, 
Perappenangaril, (vialebar. 

U.K. Bheskai'an, 
/o U..K.'Jelu, Recred., 

Guard 'P.' Spi., S.No.762", 
Urpekendy House, P.C.T2riw' 

—6(6 302. 

K.C.G"vindei1 Nair, 

	

551, 	S/a.:C.Raman Neir, Retired. ?  
Driver 181, S.N.. 7186, 
Edeveth House, 
P. O,Thalékulathur, 
Calicut - 673 317. 

K,r.heridukutty, 
S/ô K.Chekku Rerec.1  
Asst.Guard, 
Koyimekandy Housc, 
P.U,Elathur, Lelit..u.- 

673 'MJ. 

.Suhrcrrsriian, 
5/0 PJuiden, Retired., 
Guard 'A' S.N.. GP 68B, 
Mani.ari huuc, 
Near Water Tenk, 
P.O.Puthiyaia, 

673 C04. 

K,K.Pararneswaran Nair p  
S/c P. K. Ewaran NLr, 
Retired., Brake sman, 
S.Nr.1460, Kulanga, 
P.O.Lakkidi, Pe1gh. 

A,huthan, 	 5i1No544 to. 555 are 
S/c N.Koudan Neir 	 applicants in O.b.71/93. 
Retired., Guard 
S.Nc. V 144, Srevalsarn, 
Menkera P.O., Peghet - 

67$ 613. 

Rotire1., 
-,S't.No.. P r819. 

D.37\t:.\.C.R.ad, 
IE 5 A, mpatkf mall Fcei, 

	

U1 	
E%-635 ID. 	 ... APPLICANTS. 

\° L 	
. . .Contd./— 



" K.1theppan, 
S/c Kalieppa Counder, 

57• 	Retired Shunter *B, 
S.No.P 6453, D.No.110 
I%rup'u Melee near, 
peipass Road, 
Poondural Road, 

M.Zulekhabi, 

558 	WI. Late S.K.5yd Pnene 
Retired.. Driver 
&,No.PIJ 101251  L,2681  
Periyr Neger, Hcinç 
Erode-636 001, 

S,runacha1ern, 
550. 	S/c A Subie P.Lllsl, 

Retired., Guard t;41, 

Spi. S,No,8995, 
New Street Lsrie, 
Trchirapally, c.,-.€'3 0O. 

N.P.laiivc1u, 
fl p 	P. S,'..rEflL.ser1V. R?tL E-., !_, 

Driver 	
, 	 I. 

B , 
N.ctchipelayam, L.Puthur(P.0) 
Erode-638 002. 

C.7asupathy, 
561 	5/0 T,Chinnasamy Desikei, 

Retired., Guari 
S.No,12152, 73, Kosemeds Stre2t, 
Tiruvannemalei c'.J., 
Tirüvenriamalei, NJ..District, 
P1n-606 601. 

Pi.H .Abdulrahlmen, 
562 	5/e' M&hammed Hussein, 

Retired., Driver 
S.No,P 2294, Mannarkulsm, 
Near Indian fly stac Bank, 
Tiruchirappally-620 020. 

K, Natchiniuthu, 
563, S/c Keruppan, Retired., 

rssistent Guard, 
5.No.7118, Periasamy House, 
Palarnepuram, Five Rao, 
Karur, Tiruchy Diet. 

M.V.Paulraj, 

564 	
S/o M.Vedheneyajem, 
Guard 'B', (Retired), 
S.No.13856, Arul Iflam, 
117, Cauvory Naçer; 	 : 
Kulitelsi, Tirucby-53104. 	 ... PPLICAfTS 

r 	 ,..Contd./— 
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K.M.Devanathar, 
S/o P.NeenakshisundarEim, 
Retired., Gtjer'd 'A' Spi., 
S,.No.10438, No.222, 
Lenin Street, Railway Cclony 
P.O., Erdo-2, 

.John 
I0 A.waminathe Pi1:tai, 

fletired., guard ¶p1., 
S.No.14326, No.25, 
5th Cross, Parrnasiapirii 
Le].gudi, Tichy Disti.t 

piri-621 69' . 
V.Srinivasan, 
5/o R.Venkatrama ''OI• •  

Retired Guere 'P.' Spi. 
S.No.9456, No,18, 
Dr.Ambedkar Road, 
Bhuvanesueri NaqEr, 
Ceimbatcrc. 

- 	V.Marimuthu, 
568.. 	S/o Uenkatucna1am 

Retired, river 1 E', 
S,NrP ?40, Ka1iikdu, 
Omalur Pcst, Salem District. 

E.Periasamy, S/a E1lrppan. 

569 	Retired,. Psst. Guard, 
S.No.7545, Avinshi, 
Coimbtore Di&trict, 

K.Ragothame R 8.., 
570. 	S/a 4<.Kupu Rao, Retired., 

Guard 'P.', S.Ncj.10694, 
P1st No.80, Flat Nc.93, 
Kalyan Neger, Sanjivafleddy 
Neger P.O., Hyderabed-500 038. 

K.tI .Mohan, 
P.K.Varatharejelu, 

Retired,, Driver 'A' Spi. 
S.No.PTJ 10372, 1.9/81  
Ilariemmankàil Street, 
Salem, Pin-636 005. 

!'i.Thangaraj, 
/0 CJlenickern, Reiie, 

Diesel Assistant, 
ar1emmankoil SL3et, 

005, 

S1.No,556 to 570 are 
applicants in 0.I.2/93. 

I 

L.irugasan, etizod., 
No.16321, 469  
Old Suramangalam, 

'I  AP'LJCANTS. .  



 

 

577 

57810 

579$ 

58C. 

581, 

.. 72 .. 

K. H .R ah line, 
W/o Late C0 Nagasunderai, 
Retited Diesel Assistant 
S,No.J/1 497, 30, NehrutrCet, 
Uld Sjramanalarn, Salem-b. 

K'-ishnarnmal, - 
J/m Lat6 Korthan, 
Retired,, .ssistant 'uard, 
SNo.6O5, D.No,5, fleeEi-h 
Street, Old Suranienl, 
Salem-5. 

Cateerene, 
W/c, Late D.K.Pcte:, 
Retired., Driver ER', 
Speia1, S.No,.P 17961  
130 A F.nthoniapUrafl1, 
Suramangelarn, Salcin. 

N.r.palasamy, 
5/. tJaraynasamy R.2jU1 

Retired., Guard. 
S,.No,130flE, HG 338 . 
Hnisin6 Unit, An.118.aqE', 

Trichy-620 01. 

N. Kuppn, 
S/c Narcyatia Naiker, 
Retired., Fireman, 
S.No.T 942,  
Sivathpuram 
Salein, in.636 307. 

vindemrna1 	 Sl.N9.571 to 579 are 
W/o Late KArumugam, 	applicants in OJ.73/93 
Retired., II Fireffirn, 
5.sNc.7 PTJ 17449 9  
Ammapalayem, Salem. 

P1'arayee Fmmel, 
W:/O  Late R.Thanqamuthu, 
Retired., Driver IBt Grade, 
5.No, p 9437 60 21  3314, 
S.K.C.RVad, Erode-638 C09. 

Ko us 1 ya , 
J/n Late C,Ponnusemy, 
Retired., Guard 
Spi. S.No 0 15313, 302  
LIC Nagar, M.siepelayam P.G. 
Erode-2. 

, ,PPLICNT5. 

'I ,Cotd./- 

- 



E,Ramari, S/o E.Sam,i 
Retired., Di'ivei, 
S.No. p 4242, Edethottethil 
House, P.0.Kedelundi Ngaram;  
Ma1apurem Diatfict, 
Pin-676 312, Kerale. 

K,Ramari, S/s Chndu, 
Retired,', First Firuman, 
S.No, P 7147, Vakeeri 
1eetha1 House, P.O., 
Pelath, (vie)Kakkodi, 
Pin - 673 611, 

IIFSA8Ofl0 	 i,K.Fadicchciarn, 

Cid Nidernengelem, 	 1.No,580 to 584 are 
.Njdemangelem 	 zipplic3nts in O.Fi.74/93. 

L.Vasudevai Nair, 
:5/. N.Gopelan Naji', Ret1ri1 , 

iard 'h' 5.Nr),?519 
'Soha1eyam, C/c tetn 

Naster, Jeniyamba1ni 
Ma1bpu'an Dist-,rj,rt, 
Ptn - 679 339. 

M.Kutty 1s1u, 

586 	
Sb Lrte ci.R.Sankaran, 
Retired., Drivoc-, 
S.No,5707, iladathjl House, 
Erem'I1dm Veysl, P.O. 
.irakkinar, Kozhikode, 

028 (Stpr N17 

M.Schuthan Nair, 
7. 	.5/. M.Krishrian Nair, 

Retired., Guard 1 .0 , 
4. Kariyatkuni House," 

Narakode, P.O.Keezhariyuor, 
Xozhlkode - 673 324. 

K.N.5aankurrni Menon, 
S/n V.Iladhava i1enon, 
Retired., Driver 'h', 
S.Np. 6966, Rohini'\3ihar, 
c.o.Chettipadi, Pin-676 319, 
'ParappananQadi, Malapurem 

District. 

.K tapparij 

N 
Retired., 
5. No • P 5177, 

1 bi yk1 :4 
Q( Calicut. 

S 

S1.No.585 to 588 are 
ap1icents, in Oi..75/93. 

.'. •PPLICfNTS. 



'.74.. 

&5gO are applicente 

Retired., LoàoShunter, 	
in 

S.N.P Bl3, • 
tdhikorimanemai. House 
r.UJ.riyallur 67334. 

- 	C.K.\JelayudhEn, 
Retired. ,Shurtar/L.HTS, 

	

. 	N.uzhithottU Parernbi, 
East of Cernethari fced, 
Cchin 

P.!.Kumaran,. 	 ,,591 &592 are applicants 

	

sz. 	Retired., Driver, 	 in 
- Southern Railway, 	•• 	 -- 

Puzhekkel House s  
riudeppelore, (Via) 
1athure, Palyhet District. 

M.moes, 
RE,tlred (' Gra.1t/GjdjiN. 
Mathei College, 
tammeth Vayel, 	 • 
Pattath3tlem, Quiloit. 

V,Arjunan, 
Rotiro,, Driver 'B/QLN. 	: 
Kermaleycn, 
Pattathénarn, Quilon. 

P.rlercita 	 ll.No.593 to 595 ar 
J/o Late hri Dominic Sebistien, appliàants in O.F,78/53. 
Retired.,. Driver !1e /LLJ., 
Pathan Paramba, 
Near Tr3nsprrt Office, 
Qui1on 

fl.K.Gansafl, 
5/a  M.N.Krishnemoorthy, 
29, Ramanujam Street, 
Kll'jkUzhi, Tricy"2C, 
Retired Guar/5pecia1 Gra, 
Southern Railway. 

.M.S.Thaflgr93áéffi, 	: 
Sb 1ichel, 2 k/4—B, 
First Street, 
innai Nagar, (1al1igaipUram 
Trichy-1., Retired Drivei 
Grade, Sbuthrn FailtaJey. 

	

I 	•kI.1Jincent, 
gpI S/o .J.ImbrRse 

27, Ponnt.hottsrn, 	 •: 
Kemr's Town, Trichy, 	 • 
Retired Guard/Special I 
S,juthern Railway. 	 • 	•.. 	PPLICNT5. 

•. 	 .:: 	

•;•.. 	

:: 



V.Subremanian 
59 	S/a E."enkatraman, 

21, Thondaman Colony, 
11etr Factory Road, 
K.K.Naar Post, 
Trichy-21. Retired 
Passenger Guard, 
..Railway. 

3,Fntony, 

	

600, 	Sb Sovrimuthu PilIai, 
- 	41, MFilliyapuram,' 

i1ain Riad, Trichy-1. 
Retired., Shunter 161 C:e, 
Southern Railway. 

R

601. 	

1  Gapalen, 
ID D.Rernahartdrar 5  

125, Msriemmari KoiJ. S'iiet, 
Pcnmalèipatty, 1o1dn Roc', 
Trichy-4. Retired. 
Passenger Guard, Southern 
Railway. 

1.K.Srin1vs3r, 

	

662 	/o T.U.Krishnaseny, 

	

° 	131, East Chittra Street, 
rirahgam P.O., Trichy, 

u Retjreo Grd/SeCi2I 
Grade, Southern Railway. 

R,laersamy 

6@3• 5/a  Rengesamv Naidu, 
328/6, Railway Colony, 
•Trichy-20, Retired Lco 
Shunter 'B' Grade, 
Southern Railway 
(Trichy Djvjsjon). 

M. Issac Chelliti, 

	

604, 	S/a S.flanuei(late), 
Reti'ed 'A' Giedb Guard, 
Southern Railway, 19, 
Keela K.sa Street, 
Beemanagar,Trichy-1. 

S.M.Kasim, 

	

605. 	S/a Sheik 1lasthan, 
39/8/17-E, •Innamthar 
Thoppu Tennur Post, 
Trichy-17, Retired Driver, 
A Grade, Southern R3i1ay. 

Naie Pi.11al,  

5S.I 
fef5nPo€?lchv-l?;  

I15outn R L. ]11. 	 ... APPLICANTh 
...Contd./- 



E,Abduj. Razak, 
S/o Mohmed Esuf'f, 
55, IloolElkollei Street, 
Tenn'jr Pact, Trichy-17, 
Retired Shunter/B Grade, 
Southern Railway. 

I. innasimuthu, 
5/o Iriresimuthu, 
Kalkothenrjr Villige, 
Purothevkudj Post..621 3fl' 
IlngeKLch1, Trichy 	tit 
Retired Driver! B 1,ra, 
Southern Rai1ay. 

S.Ruben Gregory, 

	

605. 	S/a D,T.A.Suridaram Pill 
s/A, Convnt ftlad?  
Contonement, Trichy-i 
Retired Guard/Specl Grace 
Southern Railway, 

11,Kareem E3aig, 
S/o V..Punveer B'iq, 
Np13, Pensine' itiet, 
K4epet, Trichy-1, 
Retired Guard/A Grade, 
southern Railway. 

.Antonisamy, 
Sb. S.Doraisami PiJ.li, 
7-B, 1st Street, 

T'ichy-1. Oetired Driver, 
B Grade, Southern Railway. 

T.R.Ethirajan, 

	

612. 	5/. Thiruvengadathan, 
53, North ChithreStreet, 
Srirengem, Trichy-5, 
Retired Passenger Guard, 
Southern Raj1u. 

K.A.Raghavasimhan, 
Sb. .C.rianthachariar, 
1, South Devi Street, 
Ranganagar, Srirangem, 
Trichy-6, Retired Guerd/ 
A Grade, Southern REi1USy. 

S,1urugesan, 
64. Sf0  K.Subramarian, 

i Plot No.5, Thaimanevai Str?2t, 
Iyyappa Nager, Trichy-21. 
Retired Passenger Guard, 
Svjthern Railway, 

y 
.,.. APPLICANTS. 

.. .Cotitd./- 



R .\Jiswanathan, 
sf. N.R.Redhekrishnen, 

	

615. 	5-t, Seatha Street, 
BalajiNivas, Ayyeppa isuar, 
Triciy-21., Retired Guard! 
Specia. Grade, Southern 
Railway. 

Gerald Edward Rodriques, 

	

61F. 	S/e Geiald t:dwprd, 
24/a Ardhi Bhagwcri StrecL, 
Tendrel Nagar, 
K.K.Na6 	Iost, 
Trichy-.21. 

- R.Rengesamy, 

	

617. 	/P Ramasamy Kavander, 
62, Railway Colony, 
Bells Ground, 
Trichy-1., Retired, 
Shunter B GradO, 
Southern Raiiwy. 

P.Raman, S/O Pitchei, 

	

61g. 	118, Priq Melouparai, 
Tr.ichy-1. Retired. 
Fireman/A Grace, 
Southern Railway. 

£.SethuramHn, 

	

61. 	5/o Gopelsarny Naidu, 
Crawfcd RilJ9y C'iiny, 
Trichy-20, Retired 
Driver/k Grade, Souherr 
Railway.. 

S.Thengeraj, 
S/eM .Sebastian, 

	

62r. 	5/24, Thirunagar, 
P.tmalai, Trichy-4. 
Retired. Shunter/i3 Grace, 
Southern Railway. 

D.Devadoss Alfred f  

	

E21. 	5/0.P.Deva8irvBtham P11181, 
- 17, Iluthuraja Street, 

Mudallar Chatrem, Trichy-'i. 
Retired Guard/Passenger,. 
Southern Railway. 

S , nt. n i sam y, 

	

622. 	Sb Sanjoevi Neidu, 
61, /1,Thanamant Culny, 
Doeearr'puram, Tricv--1. 

4 eiDiwer, Southern 

fv  

L 

t 

APPLICNTS 
., .Contd./- 



- 	 -- 	 -- 	- 

. 78 .. 

S,Krishnen, 
S/o T.E.Sarangepafui Naidu 

	

623. 	61 tnorvethi Ammn Koli. street, 
Srirangam, Trichy-6, 
Reti'ed Guard/#' Special Grade, 
Southern Railway. 

T.V.Naganathan, 

24 	
136, North Chithirai 
St:eet, Sriangam, 
T'ichy-6 Retired. 
Guard/A apecial Grede 
Southern Railway. 

R.NarayanaSamy, 

625 	
187 Chitrai Street, 
5r 4.rangam, Trichy-6 
Retired uard/R Grade, 
Southern RailjeY. 

KN,Subramani8fl, 

	

626. 	Nc-rth Chithfrai 5reat 
Srirangarn, Trichy- 
Retired Gu'd/ Grade; 
Southern Railway. 

L,M.Rangenahan, 	 S  

627; 	S/c T.LBchumanatI 
719  Kandi Street,- 
Srirargan, Trichv- 	--- -- 	

S 

Retired [uard/B -Grade, 
Snutft3rn Railway. 

S.R.Yamunachari, 
Sic T.engasWamy ihaacii, 

,- Uest Uttra Street, 
- Srirangem, •Trichy-6, 
Retired Guard/A grade, 
SoIj1),Qit Railway, 

S.Ueerappan, 	
S 

S/o G.Soundarara Pillei, 
143, Main Road, 
Sangiliendapurern, 
Trichy-1. Retired Driver/ 
A 5pecial, Southern Railucy. 

A.M.Jcseph, S/c A.Ainbro8e, 

	

630. 	Nc.IB, Pctákara Street, 
'Palakkarai, -Trichy--1. 
Retired Guard/A 
Southern Railway. 

S.A.Adaikalasamy, 

	

631, 	•s/o S,Arul Pjllai, 
26, Sekkadi Stëet, 	 S 

Palakkerai, Trichy-1. 	 S 

Retired Guard/6, 	
S 

Southern Rail-way. 	 ... APPLICANT5. 
,,.Cotr1o/— 

• 



C. ntnyeamy, 
633 

	

	5/. P.Fi.Chiflfljah lJdayar., 
1.5 Sugados3 handy Street, 
BJ,u Road, Trlchy-2, 

D'.SyeI Jaffer, 
Sj Sycd Ahnmd, 
6, North Swankarp tret, 
Near Bbt, Ror, 
Tric1- y-8, Retired Uri.je.i./ 
A,, Southern Railway, 

V. Periyasaniy, 
6 	S/u G.Vaithialingair, 

32, <Kazapettal Line, 
B'azaar'Street, 
Trichy-1, RetireJ Gur'c 
A, Southern Raili'ay, 

V,legiriswamy, 
631, 	S/o N.SlJerawe,,-i, N&id!J)  

8, Doctor Issc Lane, 
5angiliapdepurern, 
Trichy-11  ketirsci Gcds 
Guard, Southern Ra11t8y, 

S.Abduj, Subhan, 
637, 	S/c Sh5.k 8ehj 0  

38, Sathy.arnoorthy Street, 
S e n than nee r Pu rem, 
Trichy-4. Retired Guard 
A Grade, Southern Railway. 

H.Ammér Basha, 
S/r, hld,H858j0, 23—A, 
Varathamasemet Street, 
Sangillandapuram, 
Trichy.-1, Retired Driver/ 
A., Southern Railway, 

D.Dhariapai, 
63. 

	

	S/o R,Durajraju Chettiar, 
15, Kajapettal (lain Road, 
Trichy-1. Retired GL'erri/1, 
Southern Railway. 

641,  
.'Ccui;tHous.4. e j, 

/" 	5, lc1i Ge 
i ET'rich2, Reid DrJ.ver/ 

SotthO Rsi]Jifiay. 

di 

% 

..,.APPLICANTS 



I. 

.Ramu, 

641 	Sb Appavu Karukachi, 
69, New Street, 
mlkake'ai, Contonement, 
Trichy-1. Retired Drivei,/ 
B, Southern Railway 

R.Kaliemnorthy,. 
642. 	S/c K.Rarnesamy, i t  

Kannagi Street, 

Trichy-20., Retired 
ShuntinQ Driver, 
Southern Railway. 

1.Dsraisamy, 
643, 	S/06  V,Maruthanuthu. 

23-C, Anna Na3ar, 
Subrernniapuram, 
Trichy-20. 7  Retired 
Driver/i, outh€n'n 

S 	R.Mazharul Heq, 
644 	S.,'%hr.ul Razck, 23 

Syada Moha1neci Rote: 7 St76c:;. 
Bmenaar, THhy-1,, 
Retired Guard-A, Southern 
Railway. 

A.Pnthnriy LouIs, 
645, 	C.Prckjcs,rj r.l3: )  

91, Keels •Pedayechi Street, 
Near Ed8  Stre6t 2  
Palakkarai, Trichy-1 
Retired Guarl/A, Southern 
Railuay.  

PaVenkatesan, 
646. 	S/u C,Perurnel Naidi, 

65, Highways Cclony, 
Subramaniapurpm Trichy-20, 
Retired Driver/A Spi. 
Southern Railway. 

K.11eenakshisundararri, 
647 	S/o 1'l.Kurnerasamy PIlici, 

5i, Annamalal Street, 
Erode, Retired Guard-A, 
Southern Ri1ua.y, 

648. 

P.Arputhani, S/s A.Peter, 
47-B, ti8 
Azel Nagar, 
Suranéngalarn Post 
Salem-5, Retired river/ 
, Southern Ri1u9y 

r 
•••. APPLICANTS 

,C.o nt.d. 1- 

e 



K.Periesamy, 
S/a E.Kolandan, 23, 649. 	\JOC Street, 	 . 
Kollarnpalayam, 
Eride-638 002. 
Periyar District, 
Retired Guard/, 
Southern Railway, 

V.Palenisemy, 
5/. N.Velu Paknadi, 

650, 10/92-19  Nanjundpurn irc 
Poderiui', C.oimL'atcre Disir:it, 
Retired GuaT'd/A 
Southern Railway. 

R. Venkatachal am, 
651 S/sK,Ramasarnv cicyr. 

117—%1,.Old Panur, 
Ramje'eNagar Po&t 
Trichy_9 Retirec htintur.-.. 
riJer, Southerr,  RaL:ji. 

S .So)sEdmery, 

652, 	G.Sevariiuhu, 
5/218, l'1uthuktilam kiiIlens, 
N.K-ttupatt1 Post, 
Via '  Ramiec Nager, 
Tichy—, Ret.tr2J !iJE;;/ 

, Southern Railway, 

AJ.Ramanathan, 
653 	3_Pa, Pachaippa 11ud15 Stra 

Kumbak.riam, Thanjavur Uistriut 
Retired Guard/A. Southern 
Railway.. 

K.Abdul Uah, 
S/c Khader S.hau Rowther 

654, 	32, Periyar street, 
Subramniapuram, . 
Trichy-20, Retired hunter/ 
8, S.uthrn Railway. 

S..Cspclan, 
655. 	5/6 R.arinivasan, 

64-17 C, Reiltiay Quarters, 
Kumbakonam-612 001., 
Retired Guard, Southern 
Railway. 

stq  
It Viaiangaturchi, 
1U3 Tri&hisikSt, Retir&d 

1fljthern 
ei1way.., / • 	 ... PPLICANTS. 



-I 

.. PPLICNTS 
.çontd./- 

CT' 	 ' 

P.JBC3nnath8fl, 
A.Ar3kiyani, il/A, 

Savariark.011 Stree.t 
'1oraiyJr Post, 
Trichy-3 Retired 
Fireman/i, Seuthern Railway. 

S,PnbdUl Kareem Sah.b, 
Sfw Sheik Ahcned, 73, 
CentaI  Bezar, Tennur Pc.i 
Trichy-7, Retired., 
Special D*to/ 
Snutriern Rai1we' 

R.Sounderarejulul.  
S/o G.Raamaflflar Naidu, 
25, General Bezzer11  Tenruir Post, Triciy-Y7  
Retired Gard/' 
Sutherr. RajiLey. 

R.VairaperUffiflal, 
Rarnasamy P1] lai., 

28, Kr1ishnapuralr, 
fiddle street, 
Th• araVUL' Road, Trichy-I, 
Retired Drl,e/C, 
Scuthr3rr, Railway. 

- - 	4&j subramafliatl, 
S/a .tienick; 
House 
Anna Ngar, 
5ubram niapuram, 
Trichy-20, Retired Shunter! 
B, Southern Railway. 

!,Pamanathafl, 
S/o K.Psrthasarethi, 
-21/3, PoonnaiY 'clbny, 
Devaraya Nager, 
Trichy-2I 9  Retired [lail 
Guard/.pl. Southern. 
Railway. 

S.('1d,1ahboOb All Khn, 
/o 	Sher li Khan, 

16/5, Fourth Stree€, 
Renganagar Trichy-21 
Retired PasserlgPD--. L311rni; 

SouthernRail'JBY. 

S.DkshinamoOrthY, 

664 	
S/c K.omaSufldar 	j3lL, 

17, EB.ol'iy, Khajct%a18i 
Trichy-23 Retired Guard/n 
southern railUey. - - 



.... 11PPLICANTS. 
, Contd I- 

e 

( 	V.Krishnamurthy, 
S/p, C.Venugopel Reju, 
14, Kumaran Street, 
tlelakaikánd ar kottai, 
Trichy—t'l Retired 
GuaDd/R, outhern Railway. 

R.ArnalarLathan, 
Sb 	 r Rayeppa Asariya, 
70, Krishnarnoor.thy N-gar, 
Ivieter Factory Road, 
Trlchy-21 ., Retired  
A. Southern Raiiwqv. 

T.K.Rajagopalan, 
S/o T.V.Krishnasany Iyonq, 
2, First Street, K1Iu1uh1, 
Illupur Road, Trlchy-20 
Retired Psssenge Guac4, 
Southern Rai1uy. 

K. Karumbairarn, 

660 	S/r S.kurribalinyam i11a.i, 
46—B, Ramakrishna Negar,  
Kallukuzhi, Trichv-20, 
Retired Dri,er, Scuthern 
Rai1ay. 

SJ..Ju.596 to 668 are 
9PP]1C3fll5 qn OJ.79/93. 

G,uppus&my 

660 	$/p Ccvinda Asarv,' 
6/11, •Sanynathn Stret 
Melekalkandharkottei, Post., 
Trichy— li., Rejred Dri.uje/ 
11,. Southern Railway. 

TU.Arunacha1e, 
S/c 7.11 • Vs nkatah al am Pillal, 
56—P, M'jdalier Ztree€ 
wr3.yur 1ost, richy-3., 

ietired'Guard/, 
Southern Railue". 

R.Kristinasarny, 
'0 11,Raniesemy yyanger, 

3,-Sriniv6sa P1•...laI Stree€ 
fJear Styanryaa TemIe, 
tJ'e&L ilambalam, Msdras - 600 033 
Retired Passenger Guard, 
Southern Rejiwa', 

amy Nicer, 
S'tot.h). rnalai aicke:, 

(( TG

1.  



r 

a. 

K..bdul iajeeth, 
S/o-  K.Thangerneera Mohidun, 673' 

. 	.B.2490..H.E,L. 	TIhsh1p, 
• Ranjet632 406, 	North. l:cot 

Djstrit, 	Retir.ec4E Shunter, 
Southern ftei1way. 

N.Krishnasainy, 
• 

674., 
5/. Nerayanasamy P.l1a1, 
27/3 	Sakthj Vinyeoar w.  

Crawford, Trichy-12. 
Retired Dr3ver/A, 	Suth 
Railway. 

• G..mirthalingam, 

675. 
S/ 	fi.Ganapathy, 
Periyar Street, 

• Kelakalkandarkcttal, 
• Trichy_Il,, Rtjd Driver/A, 

Southern Faiivay. 

I S.Andreu, Sb 	S 
; Guru 	'hem, 	3rd Sret 

E.Co1riy, 	Mahaajpurgr., 
Vihiupurar, 	Sith Prot 
District,, 	R e t 1d:ssenr 

VIPB 	5 r 	outhern P211tJy. 

677 5/. O.ThtingaVelu Psari, 
251 	Sinriaram Pjhlai. Thot.tan, 

• Edarnà 4ptt4 iL'Ui 1. r, 
Trich,_12,., 	Retired Shurtef, 
aouth6 	Railway. 

'l.Gvindaraju, 
S/c Mutrukrjshna Naidu, 
Nathersaehijvasai,. 

• Sa,myaei Thoppu, 	House No.37, 
T.ric..hy..8 0  Retired 	Shunter, 
Southern Railway. 

• A.PbdulRaiarnen 
6790.: - S/c G.Abdu 	Kareem, 

6/B, 	Jahla.. 	Pakkiri. Street, 
• PladuralRoad, .Trichy8, 

Retired Dr 	r/Spec.api. Gr&d, 
• Southern Railway. 

K.Ra agopaI. 

6C0• 
• 

• 

S/o E.Krisrnasarny Naidu;  
911 	simco 	olnnv 

• Edan'a1aipatt 	Pjthur. 
• Sunderryi 

Trichy_12, 	Fet1tedShu.•t 
• Soljft)er,) Ra1way. ...'• PPLICrsJTS 
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G.Kuppu'sarny Naicker, 
5/0 1.Cengethara Naicker, 

	

681. 	69, I118n9ao Street, 
. 	Pinrnalaipatty, Tri;hy-4., 

Retired Shunter/8 
Southern Rilway. 

C.Pndi, S/s Chlnnaiyari, 

	

612, 	N.Kuttappattu, 
Ramjee Nagar Post, 
Dirnbedkar Nagar, Trichy-, 
Retired Shunter, Y 
Southern Ra tlty, 

A.11.5kili, 5/0 E.1.lI 

	

683. 	124, Crauf'ord Colony, 
Crawford, Trichy-12., 
Retired Shunter, 
Southern Reiiay, 

S.ibdulKarèem1  

68 
5./0 Shik ibrahin, 
56/P.4, Singarethrppu,' 
Trichy-$, Retirec 	uit€r 

" Driver/B, 	SO1!theflR(ihiCy, 

J.Issac, 	5/. R,Jse.ph Pi1y, 
68E. 36, RaghavacharyStreet,. 

Sembith Post, 	Praibur, 
Fladras-600 011, 	Retii.ed 
Driver/Sp1. Southern Reiiwy.. 

R Gopalakrishnan, 
S/c S.sthakrih'.n, 	2, 
Sethurma P1llái colony, 
Trichy-20, Retirei Shunter, 
Southern Railway. 

N.Jyaramen, 
607. S/ 	N.K.L.Naresa Ayyar, 

9!-D, 	arasimma 	uhary Colnn', 
Nanjikottal Road: 	hanjavur -. 
613 001,, Retired Fass. 	CLerd, 
Southern Railway. 

R,Joseph,S/o •D.A.R&nu 
688, Chettiar, 	$-s, 	Vecan.yeim 

Cietty Street, 	Uth Line, 
Nagapattina-611 	DCI, 

Dri'jer/A' SpJ,. 
Railway. 

/ c)"1' .- '•- -._. 

112 ( il,1O 'Jerk 
.i1lai 

tnV9& 
\•14 	-Southeiyn 4  

pye iwslie:, 
r Colony, 
ir, \Jelar RaLI, 
etrad tard/A, 

iivay.• .. RPPLICNTS. 
,Contd./- 



( 

1'.Velayutham, 
5/a R,knnamelei, 

690. 12/VI 2364, PoOkkara 
Vesthe NeuStreet, 
Thenjaiur - 613 001, 
Retired Drjver/ 
Southern Railway, 

R.tlurugaiyen, 
S/n Remasarny Konar, 
Nenin Negar, 
Uldayemerthrmdapuram Pct 
- 614 706, Thiruc'rJjc1!, 
Taluk, Retired Guzrd/, 
Southern Railway. 

R, Gopblakrishnsrl, 
S/a K.Ramauibrafiam eir Neidu, 

692. 	Plot No,19, 	Piidithr 
Nagar, Vi8 SivajiNar,  
Thanjavur - 1., Rei'e 
Driver/A, Southern P.i1iu,. 

P.S'rinjvasan, 
653. 	.5/a  Pachafyerpa !1udeiiy:, 

1121  8/41  ki6ai1,yar tr'3')t, 
Fude1iyor Chethirarn, 
Triuhy-1, Retired Guard/Pt, 
Southern Railway, 

C, Kalyanasundarm, 
694. 	S/ N,Gc'jindgtnj fljl1 :, 

Mooppanar Street, 
rnmatpetei, Vediopu:en: c ' 

Pie,— 613 205, Thanjvur 
District, Retired Guard/A, 
Southern Railway, 

K.Sanniyasi, 

	

655. 	S/c Keseva Padayechi, 
.18, Karnper Street, 
Senthaneerpurani, Trtchy—Li 
Retired Driver/C, 	• 
Southern Railway. 

K.Sankaranarayanan, 
S/a V.Lngenethen, • 
C.99/1 North East Extension, 
7th Cross, Thilli Nager, 
Trichy—IB, Retired Guard/pl, 
Scuthern Railway, 

S.Periyasamy, S/c 'SançJiii, 

	

697 • 	DOCt 'No.59/9, Mude1iyr 
Chetram, Muneeiarsri t<oil 
Street, Tiichy-1., RetirGil 
Dx ivcr, Southern Railway. 	 . .•. APPLICANTS 



K, Naridagopel, 
S/o 	. Krishr.asamy, 598. 	

Brj.ndaven Street, 
IndireNagar, LIC Colony, 
Trichy-21.,, Driver/,Spj, 
Retired, Southern Railway. 

I.R.Balesubrernanian, 
S/c Rathinam, 16, 
North Street, 
Tiruvaiyaru 6.13 204 
Retired Orver/P. 
Southern Reil.ay. 

S,[lasthen, 
S/o R. Babtj Sahib

'  
700. 	

Retired. PassengerDr.er, 
Southern Railway, 
f'ieeflka]a Street, Tenr.ur, 
Trichy-17, 

P,Gowrjsudaram 
5,'o S.Periesacny, 106-4. 
NanjckaRucem NaduStreet, 
Melapuour, Tichy-1.. 
Retired Guard/a, 
Southurn Railway. 

T R 8  ach r'r an,' 

702 	I'l.Thengavelu, 5,. 
BharethvDesanstree;: 
Kilperu8kker, 	: 

Villupuram:— Sf35 602.. 
Retired Driver/B, 
SUthern RaIlway;  

Gnesan,' 
703 	S/c :P kriHThev.er, 

2/257,Te1uk0f'ice Road, 
Thiruthureioondi 614 7137  
Retired Driver/A, 
Southern Reilwy. 

V.Arumuoern, S/oVaiyepu±'i, 
Palniyandavar Koll Stree+, 

704. 	Inarnkbiathur, Trichy •Distfict 
tire4hunter, Southern 

Railway. 

M.Nazjr AhmeJ,. 
5/obdr Gafor ahib, 

°:• 137—a, EUid 	Ico, 
The nhur,.1Trlchy —17, 

'Retireji. iDriver/Spi,, 
' 	tthr1 Railway. 
V 4... APPLICANTS 

...Contd,/— 



V.Uelu, 
Sb \Jaiyapuri, 

1 	rrethiyur, IniyariurRoad9  
House No.33, Trichy-9, 
Retired Shunter, 
SouthernRei1way4 

S.Merimuthu, 

707 	5/s .S1ngara Padayechi, 
:2'i/c,i1uay Colony, 
1<ellukuzhi, Trichy-20, 
Retired Shunter, 
Southern Railway. 

P,tlamundy, 

708 	S/o Pelaniyandi, 42.t, 
a 	(udukkupatti, 

,udukottaiRped, 
Trichy-2O,'Rtired Shuntt-r, 
Scuthe,rn Railwey. 

- T1Innesimuthu, 
S/c S.Thomas, 13 

709. 	111est (riyenathau'an! 
Dindigul, Retired ,5hntet;  
Southern Railway. 

,Sa':IerimuthL, 
7101. S/OPrUlapp8fl 9/5, 

N.11.CflIh3fly 6th Cross, 
Trichy-201, •Fetiied .hurtr.  
outhërn Railway,. 

P F'luthusamy, 
711. -S/fl T-henarikevenrer. 31, 

A .S.t.blhy, Puriu'khtei 
RJed, Trichy-20, •.Retired 
Shunter, .:Southern Reilwy. 

--S. Palaniyandi, 
712 	5./u ataiyan, 31/3, 

P.alahiyandavar Koil Street, 
Itjnamkolathur, Triy District 
Retired Shunter, Southern 

Railway. 

K.T1.Prumugharn, 
71--- 5/o Kuthian ellaE f1aynd1 

• 	4/93, -'Palenlyandavar Koil 
I 	 Stréet, 	 , , Innemkolethur 

Ttichy, Retired Shiintt, 
'Southern Faiiway.- 	- 

S.Kandasarn, 
74. 	5,'o'SUbbareja Uevinrier, 

Kâd.chnalltJr Post, 
42 €eSt ThottipelayEtrn, 

:Erode-6, Retirëd Shunting 
river, Southern Railway. APPLICANTS 

.,-.. Contd,/- 



V.Th1ereeii 
s/c Veriketecji1em, 
1361  R.M.S.C.olony, 
Nnjeekott1 Rod, 
Trichy - 6, Retired Drivtr/ 
l.Speia1, Southern Ri1u?y, 

9-.6.Rouse, S/U Smue1 Raüso, 
359  genedi Street, 
Subrem rile pure.rn, 
Trichy - O,Retired ShL!nter. 
Southern Re11uy. 

R.V.Ponneiyan, 
S/U R.Vdjje1tj, 14—E, 
Slnt Fritony'3 Church Lt' -, 
Naqepittinem - 61 001 
Retired Driver/P, 
Southern Rei1uy. 

118. N.Rejm?.nickrim, 	 5! .i'os, 669 to 718 eL'e 

5/0 Narpyenrnspmy 	 eppL.cents in 09 -., 80/93 

180  Netheji Street, 
KemrPjepurFm, 
Rejekilpekkem P3t, 
Iledres - 600 073 
Retired_Driver, 
Southern R51wy, 

By 1cvccete Shr 	 frj, 	 95 to 403/91, 
57/90,416/909  320/92 9  298/92 and 377/92, 

By Advocrte Shri R.Bhrgk'rn it, 1J,-.Nos, 44/93 to 16/939  

By uvacPte bifiri Psh1j 	ii1 	in 0J.NoB. 77/93 & 78/930  

By 1dvucete Shri 	 in .1.Nci, 79/93 & 80/93 

1JersuB 

I t 	Cheirrnen, 	 Reponder1t - I in Od.Nas. 
Ri1wey Boerd, 	 395 to 403/91, 79/93 & 80/93 
Rril Oheveri, 	 - 2 in OJ.NQS. 57/909  New DelhI, 	 416/09320/92,298/92,377/92 

44 t 76/93. 

21 	The Union of Iridie 
represented by thn 
Secretary, 
Flinistry of RFilweys, 
RjL 	8h' V' b 
Neu;13elhi, 

c - 

C:- 

- - 	 tJ 

Fetidet,t - 1 in 0,I-.Nø. 57/901  
415/90,320/92,298/92,377/92 end 
44 to 76/93 
end-Respondent - 4 in 0J.No. 
395 to 403/91. 

Respondents. 

Coritd. I- 



S .. 

3. 

- 4. 

5, 

6. 

7., 

Union of Indie 
through the Generl 
liar,eger,Southcrn Rilueys, 
Perk 'own, rvhdres ._ 3 

Responcient - I in O.IN,s 
77/93 end 78/93 
Respondent - 2 in OJ.Nos. 
395 to 403/91,79/93 .& 80/93. 
Respondent .- 3 in, 0.,Nos. 
57/00 .1 6/90,320/92,298/92, 
377/92 .nd 44/93 'to 76/93. 

The Chief Personnel Off'icer,RcSpOndeflt - 2 jn0J.Nos. 
Southern Reilwey, 	 .77/93 Pnd 78/93 
Perk Town, Medres - 3  

Divisionel Reilucy 	 Resrcn'ient 	3 in 0.t4.'Nos. 
Me neger,SoL'thern Rei1uEy., 	3 	t 103/91.. 
Mysore. 	 Fnc'dent - 4 in 0j.Nos. 

- Irirt 7.-.r: 	rnr 

Senior Div is jonel 
personnel 0f'ficer, 
o'jtnern Reilucy, 

Palght 

The Djvisionel Personr]. 
Off'icer,Southern Re ..lt.;ziy, 
Iledurci Division, 
Medurci, 

and 377/92 

Rep.,drnt - 3 in 0...No.77/93 

:rspDncrnt - 3 in 0.F.No. 78/93 

	

8, 	The Divisionel 
Supeiinteridert, 

Southern Reilucy, 
Division'J Cfftce,Pe1ght. 

	

9. 	The Divisionel Reilwey 
tenaget, 

Scuthern Reilucy , 
8-nqiore. 

epor.dent - 4 in 0.h.Nos. 
449 to 76/93 

RsDondent - 5 in 0J.,Nos. 
320192,298/92 and 377/92. 

Respondents. 

(By Idvocete Shri K.R.D.KerentI for Shri I..N.VenUgope1s 
Goude, R'iluey dvocete' for respondents in all the 
epplicetions). 

V 	- 	 - 
... Contd/—, 

14 
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DER OF THE EML BE)I 

- 	
Shri Justice V.S. Malimath, thairnan: 

These cases have been plated before the Full Bench as pr 

the directions nade by the thairm3h by his order dated 23.10.1992 

in exercise of the powers coferred by Section 5(4)fdj of the 

Administrative Pribenals Act, 1985, after transferring the cases 

of the Madras and Ernakulam Benches and -clubbing them with the 

cases of the Bangalore Bench. The reason for the reference is 

the conflicting vi,is taken by differen t;  benches, one view having 

been taken by the Ernakulam Bench in its order made in application 

K-269/88 dated 20.4.1990 and a contrary view taken by the PFincj-

pal Bench and the Ahnedabad Bench in O.A. !.1572/88 and O.A. 

Nos.351 to 423/88 respectively. We shall now, proceed to state 

briefly the relevant facts as follows: 

2. 	The applicants in all these cases are eloyees of the Indian 

Railways serving in different Divisions as Drivers, Guards, Shun-

ters, etc. who belong to the category called the running staff.• 

The applicants retired from service between 1976 and 4.12.1988. 

They have in these cases prayed for directions to the respondents 

to grant than pension and other retirement benefits by taking 

into accunt running allowance not exceeding 75% of their pay.. 

The respondents oppose the applications contending that running 

allowances not exceeding 45% of their pay can be taken into acc-

ount for cputing retirement benefits to those who have retired 

979 and not exceeding 55% of the running allowance 

he 	ng after 1.4.1979. To appreciate the rival con- 

I tenlmQns it' 	necessary to advert to the relevant provisions 

Lcants conditior of service in regard to pension 

'az othér-detj 
	

benefits. 	 I 
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3. In pursuance of the recanmendations of the Third Pay Corrni-

ssion the pay scales of the employees of.  the Indian Railways 

including those of the running staff were revised with effect 

from 1.1.1973 by the rules called 'Railway Servants Revision 

of Pay Rules, 1973' [hereinafter referred to as the 'Revision 

of Pay Scale Rules'] made by the President' in exercise of the 

powers conferred by the proviso to Article 309 of the Constitution 

of India. It is enough to state that there was 	considerable 

increase in the substantive pay of all the rrernbers of the running 

staff. So far as the grant and quantum of pension is concerned 

the same is regulated by statutory provisions made under the 

proviso to Article 309 of the Constitution. Pension and other 

retirement benefits depend upon the average emoluments that the 

retiring employee was drawing before ,his retirement. Statutory 

rules 'govern xx determination of average emolument for, grant 

of pension and other retirement benefits. The relevant statutory 

rules that,  were in force when the revision of pay scale rules 

came into force on 1 .1 .1973 are extracted as follows: 

"2544. [C.S .R. 4861 - toluments and Average Etoluments: The 
term "anoluments", used in these Rules, means the emoluments 
which theOfficer 'was, receiving iranediately' before his retirement 
and includes:- 

Pay other than that drawn in tenure post; 

Personal allowance, which is granted [i] in lieu of 
loss of substantive pay in respect of a permanent post other 
than a tenure post, or [ii] with the specific sanction of the 
Government of India, for any other personal considerations. . 

Note: Personal pay granted in lieu of 'loss of substantive pay 
in respect of a permanent post other than a tenure post shall 
be treated as personal allowance for the purpose of this article. 
Personal pay granted on any other personal. considerations shall 
not be' treated as personal allowance unless othrwise 'directed 
by the President. 
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[C] fees or cormiission if they are the authorized emoluments 
of an appointment, and are in addition to pay • In this case 
"Erouments" means the average earnings for the last six months 
of service; 

[d) acting allowance of an Officer without a substantive 
appointment if the acting service counts under Rule 2409 [C.S.R. 
3711, and allowances drawn by an Officer appointed provisionally 
substantively or appointed substantively pro teinpore or in an 
officiating capacity to an office which is substantively vacant 
and on which no Officer has a' lien or to an Office terrporarily 
vacant in consequence of the absence of the permanent incumbent 
on leave without allowances or on transfer to foreign service; 

deputation [duty) allowances; 

duty allowances [special pay]; and 

i] For the purpose of calculation of average emoluments: 
ictuai amount or running allowances drawn by the Railway servant 
during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f] above. 

[ii I For the purpose of gratuity and/or death-curn-retireinent 
gratuity: The monthly average of running allowances drawn during 
the three hundred and sixty five days of running, duty ininediately 
preceding the date of quitting service limited to 75% of the 
monthly average of the other emoluments reckoned in terms of 
items [a] to [f] above drawn during the same period. 

Note: In the case of an Officer with a substantive appointment 
wfio officiates in another appointment or holds a tempOrary 
appointment, "Enoluments" means: 

the errolunents which would be taken into account under 
this Rule in respect of the appointment in which he officiates 
or of the tenporary appointments, as the case may be, or 

the emoluments which would have been taken into account 
under this Rule had he remained in this substantive appointment 
whichever are more favourable to him. 

2544-A, [C.S.R. 486-A]: Same as otherwise provided in Rule 2544-B 
[C.S.R. 86-B]. In respect of Officers retiring from service 
on or after the 1st November, 1959,   the term "emoluments" means 
the emoluments which the officer was receiving immediately before 
his retirement ar~d includes:- 

[a] substantive pay in respect of a permarnt post, other 
han a tenure post, held in a substantive capacity; 

tB] <&Ina1 allowance which is granted in lieu of loss ($ 

	

	ubstantive pay in respect of a permanent post, 
than a tenure post; 

1 pay attached to a post other than a tenure 
when the special pay has been sanctioned 'perma- 
and the post is a held in a substantive capacity; 
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[d ] [ 1 ) For the purpose of calculation of. average emoluments: 
With effect from 1st September, 1962, save as otherwise provided 
in Rule 2544-B [C.S.R. 486-B] one-half of: 

i • 	the difference between the total emoluments referred to 
in items [a],  [b] and [c] above and the pay actually drawn 
in higher officiating or temporary appointments; 

Special pay other than that referred to in clause [c] above. 

pay drawn in temporary or off icia.ting appointments; 

personal allowance other than that referred to in clause 
[b] above; 

the difference between the substantive pay and the pay actu-
ally drawn in higher, tenure appointiint{.s], whether held 
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment: [s 1,  does not qualify for 
the grant of, a special additional. pension. 

[2] For the purpose of emoluments for [ordinary] gratuity and/or 
death-cum-retirement gratuity. The difference between the average 
emoluments in respect of items [a] to [d][1]  above calculated 
upon the last one year of service and the last substantive emolu-
ments as per items [a] to [C] above. 

[e] [1] For the purpose of calculation of average emoluments: 
The actual amount of the running allowance drawn during the month 
limited to a maximum of 75% of other emoluments reckoned in terms 
of [a] to [c] and (d)[1] above. 

[2] For the purpose of emoluments of [ordinary] gratuity/death--
cum-retirerrent gratuity: - The monthly average of running allowance 
drawn during the 365 days of running duty immediately preceding 
the date of quitting service limited to 75% of the monthly average 
of other emoluments reckoned in terms of [a] to (c) and [d][2] 
above drawn during the seine period. 

Note[1 I: If immediately before his retirement or. death, an officer 
has been absent f ran duty on leave with allowance CE his emolu-
ments for .the purpose of calculating ordinary gratuity and or 
death-cum-retirement gratuity should be taken at what they would 
have been had he not been absent f ran duty. 

Provided that the amount of gratuity is not increased on 
accint of increase in pay not actually drawn and that benefit 
of higher •officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher of ficia-
ting or temporary appointment but for his proceeding on leave. 

Note [2]: In case where a temporary officer who quits service. 
after canpleting three years' service is appointed substantively 
to a permanent post any time during the last three years of his 
service the emoluments drawn by him after ca'npletion of three 
years' service during the period he was not holding a permanent 
post shall be treated as if drawn in a permanent rpost held in 
substantive capacity. 
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2544-B [C.S.R. 486-B).[1]: If an officer holding a permanent 
post in substantive capacity:- 

(a) officiates in a higher permanent post [other than a tenure 
post) or holds a higher temporary post [other than a tenure 
post] borne on a cadre which includes permanent post on 
the sane time scale 'as the temporary post, continuously 
for not less than three years, and retires or dies while 
so officiating or holding the higher post; or 

(b] is confirmed in such higher permanent post at any time during 
the last three years of his service after having officiated 
in that post continuously for three years or more. 

his emoluments for pension in respect of the higher post for 
any period beyond three years continuous service in that post 
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he 
held in substantive capacity a permanent post on a time scale 
identical with that of the higher post. 

[2] For computing the length of continous service in respect 
of the higher post under clause [1],  all kinds of leave all 
periods during which an Officer officiated in ,a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 
foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

[This will take effect from 1st septeaber 1962]. 

2544-C [C.S.R. 486-C] - In respect-of Railway servants quitting 
service on or after the 15th June, 1968, "emoluments' shall mean 
the "pay" as defined in Rule 2003[21J,  which the Railway servant 
was receiving immediately before quitting service. Provided 
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Eath-cum-retirement gratuity will be given only if such 
pay was/would have been drawn continuously for a period of not 
less than 22 days. "Average emoluments" shall mean the average  
of the emoluments as defined above calculated upon the last three 
years of service. 

In the case of running staff emoluments for [ordinary] /Gra-
tuity tath-cum-retirement gratuity will also include the monthly 
average of running allowance drawn. during the 365 days of running 
duty iimuediately preceding the date of quitting service limited 

75 of the emoluments as definìed above. For the purpose of 
ca]cttThtion of average emoluments the actual amount of the running _#. 	\"• 	' -a-1lowc\drawn during the month limited to a rnaxirrnirn of 75% 

V 	' rof. ohe'emo1uments as defined above shall also be taken into ' 
acc t'.oun 

'Note [1]:  IJ a Railway servant, irrtnediately before his retirement 
etc , has been absent from outy or on leave with allo- 
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wances (inluding leave preparatory to retirement) or on foreign 
service or having been suspended but reinstated without forfeiture 
of qualifying service, his emoluments should be taken at what 
they would have been had he not been on such leave or foreign 
service or suspension. 

Provided that the emoluments shall not be increased on acc- 
ount of increase in pay, not actually drawn and that benefit 
of higFer officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher off icia-
ting or temporary appointment but for his proceeding on leave. 

[21 Pay drawn in tenure appointments will count for persons 
governed by the Railway Pension Rules, 1950. 

It is clear from Rule 2544(g) that one of the canponents that 

constitutes average emoluments is the actual amount of running 

allowance drawn by the Railways servant during the month, limited 

to a maximum of 75% of the other emoluments reckoned in terms 
sub-clauses 

of / [a] to (f] of the said rules. The expression 'emoluments' 

used in the rules includes pay and some other allowances. When 

the revision of pay scale rules were pramilgated and bronght 

into force with effect fran 1.1 .1973 in the light of the recoimen-

dations of the Third Pay Carrnission ,no steps ere simultaneously 

taken to amend the statutory rules regulating grant of pension. 

Persons retiring after 1 .1 .1973 who had received the benefit 

of increase in pay in accordance with the revision of pay scale 

rules were entitled to claim cariputation of their pension taking 

into account the revised pay arr3 the actual amount of running 
previous 	 - 

allowance drawn during the /month limited to a maximum of 75% 

of the emoluments which included the enhanced revised pay. On 

21 .1 .1974 	the. Railway Board by their letter No. 	PC 111/73/RA 

directed as follows: 

"The question of revision of rules for the regulation of 
various allowance consequent upon the intrx3uction of Revised 
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is 
under consideration of the Board. Pending final decision, there-
on, the Board have decided as under:- 
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Treatment of Runi 
of Runninq Staff: 

Allowance for various oses in case 

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various pirposes with 
reference to the pay of the Running Staff in Authorised 
Scales of Pay may be allowed to continue. 

Payment of Incentive Bonus: 

The payment of Incentive Bonus to various categories of 
Railway employees at present eligible for, the same, may 
be allowed to be paid at the existing hourly rates laid 
down for each category based on their Authorised Pay Scales. 

2. The payments as a1ve will be provisional subject to adjust-
ment on the basis of final orders." 

It is clear from this order that pending decision to revise the 

rules regulating grant of pension,. the existing quantum of running 

allowance based on the prevailing percentage laid down for various 

purposes with reference to the pay of the running staff in various 

scales of pay was allowed to continue. Thus the limit of 756 

prescribed by Rule 	2544[g][i) 	was directed to be continued. 

The expression 'authorised scales of pay' in the context of the 

revised pay scale rules which came into force on 1 .1 .1973 has 

to be understood as pay authorised by the statutory rules that 

were in force on the date of the order, 21.1.1974. The order 

dated 21 .1. .1974 did not, therefore, in any manner affét the statu-

tory 'prescription regulating cariputation of eniDlurnents and average 

emoluments contained in Rule 2544 for the purpose of grant of 

..ret-i-rernent benefits. Any decision to modify the same vDuld have 
--.-'-, 

/.' 	ti f-f ac'opi'v when the relevant statutory rules are amended in 

C 	' < ( accorc1anc -with law. But what the Railway Board did was to 

' 	atópt to mc1lify the statutory rules by an executive order made 
. 	 rcr 
•' 	on 22.3.1276/bearing No.PC 11/75/RA/l paragraphs 1 to5 of whidi 

.- 	,/1 
fôad'- 	follo•zs: 



"The question of revision of rules regarding treatment of 
Running Allowance as pay for certain purposes consequent upon 
the introduction of revised pay scales under Railway Services 
[Revised Pay] Rules, 1973 has been under consideration of this 
Ministry. It has now been decided that the existing rules in 
this respect may be modified as follows in the case of Running 
staff drawing pay in revised pay scales: 

Pay for the prposes of passes and PIOs shall be pay plus 
40% of pay. 

Pay for the purpose of Leave salary, Medical attendance 
and treatment, Fiucational Assistance and retirement benefits 
shall be pay plus actual amount of running allowance drawn 
subject to a maximum of 45% of pay. 

Pay for the purpose of fixation of pay in stationary posts, 
Compensatory [City] Allowance, House Rent Allowance and 
rent for Railway quarers shall be pay plus 30% of pay. 

2. These orders take effect from 1.4.1976. 

3, The payments already allowed on provisional basis in terms 
of para. 2 of Railway Ministry's letter No. PC 111/73/RA dated 
21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be 
treated as final. 

The atove has the sanction of the President. 

Hindi version of this letter will follows" 

The limit of 75% of the actual amount of running allowance drawn 

in the preceding month for the purpose of computation of emolu-

ments for quantifying pension was reduced from 75% to 45%. The 

statutory rules prescribing the rraximurn limit of 75% were, however 

not amended. 

4. But as the authorities threatened to give effect to the 

Railway Board's order dated 22.3.1976 in preference to the statu-

tory rules Shri Dev Dutt Sharmna and other aggrieved persons chall-

enged the Railway Board,' s order dated 22.3.1976 in the High Court 

of Delhi in C.W.P. No.915/78. Consequent upon the establishment 

of the Central Administrative Tribunal with effect from 1.11.1985 

the said case stood transferred to the Principal Bench of the 
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Tribunai where it was renumbered as T No.410/85. The said appli- 

cation was allowed by the Principal Bench by its order dated 

6.8.1986 and the impugned orderof the Railway Board dated 22.3.76 

was quashed. The respondents were directed to continue to make 

payment beyond 31.3.1976 all .retirerrent benefits in accordance 

with the Railway Board's letter dated 21.1.1974 till such time 

as the relevant rules in this regard are amended in accordance 

with law. 	The Railway Board's letter dated 21.1.1974, as already 

stated, 	did  not affect the statutory rights regulating pension. 

on a prooer consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until rrcdified in accordance with law. 

We should advert, at this stage, to another order nade by 

the Railway Board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1976 was enhanced 

to 559e, with effect fran 1.4.1979. This order also suffered fran 

the same infirmity from which the earlier order dated 22.3.1976 

suffered it being in conflict with. the statutory rules. It 'could 

not, therefore, have the legal effect of reducing the statutory 

limit of - 75% fixed with relation to the running allowance by 

Rule 2544[g]. 

Shri M.C. Srinivasan and 23 others filed an application 

on 4 • 5.1988 before the Ernakulam Bench of the Tribunal in O.A. 

No2€9/88 for a direction to grant them pension by adding runn-

, -•ao.ance upto a maximum of 75% of their pay for computation 

ofrtjhei? 	ion in accordance with the judgment of the Principal 
cc 
q( 

(.. 	Benh in 1744 .410/85. During the perxIency of the said application 

the sttitc' rule 2544 was amended by the President in exercise 
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of the power conferred by Article 309 of the Constitution. By 

the said amendment said rule g[i)  and g[ii]  of Rule 2544 were 

amended firstly with effect from 1.1.1973 reducing the limit 

of running allowance for the purpe of calculating the average 

erioluments f ran 75% to 45%. On the same day, a further amendment 

was made with effect from 1 .4.1979 increasing the maximum fran 

45% to 55%. Whereas the first amendment was given retrospective 

effect f ran 1 .1 .1973 the second amendment was given retrospective 

effect f ran 1.4.1979. For the sake of convenience we shall 

extract the amendments as follows: 

"Subject: Amerdnent to Indian Railway Establishment Cocè- 
Volume I & II. 

In exercise of the powers conferred by proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Volura I & II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Correction Slips 
Ib.428, 429 & 430 R.I. and 405 R.II encled as Anrexures 
'B', 'C'  and W. 

The amendment will be effective from 1 .1 .1973. 

This issues with the concurrence of the Finance Directorate 
of the Ministry of Railways. 

Hindi version is attached. 

Sd!- [K.Venkatesan 
Director, Establishment (P&A) 

DA:As atove 	 Railway Board. 

No.E[P&A)II-86/RS-15 	 New Delhi, dated 17.12.1987" 

'ANNEXURE 

ADVANCE (X)RRECTION SLIP NO.405 R.II 

RULE 2544 

Sub-rule g[i]  and g[ii] may be substituted by the following: 

w 
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g[i] 	"For the purpose of calculation of average errolurrents:- 
actual arrount of running allowance drawn by the railway 
servant during the nonth limited to a maximum of 45% 
of pay, in the revised scales of pay". 

g[ii] 	"For the purpose of gratuity and/or déath-ctmi-retirement 
gratuity: the nnthly average of running allowances 
drawn during the 365 days of running duty irrrnediately 
preceding the date of quitting service limited to 45% 
of average pay drawn during the seine period, in the 
revised scales of pay." 

[1uthority: Ministry of Railway's letters No.PC 111/75/RAI1 
dated 22.3.1976 as amended by letter of even number dated 
23.6.1976]. 

ExPLANATIa: The Rule 2544 of Indian Railway Establishment Cede, 
Volume II [5th reprint] has been rrodified through administrative 
instructions issued with the President 's approval effective from 
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recaruiended by the Third Central 
Pay Cbimrission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect from, 
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not 
adversely effect any employee to whom these rules apply. 

d/-[K.V\TESAN] 
Director, Establishrrent[P&A] 

Railway Board." 

"Subject: ktiendment to Indian Railway Establishment Code-Vol.I&II. 

In exercise of the paers conferred by Proviso to Article 
309 of the Constitution of India, the Presidei-it is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Volurre I & II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Correction slip No.437, 
438, 439 R.I and 407 R.II, enclosed as nnexures 'A', 'B', 'C' 
and 'D' respectively. 

The arrendrnent will be effective from 1.4.1979. 

This issues with the concurrence of the Finance Directorate 
of the Ministry of Railways. 

4.Hindi version is attached. 
:... 

/ D4:Astabo 

I("- 
y.) 	

,1 

Sd/-(K. VENXATESAN ) 
Director, Establishment [P&R I 

Railway Board. 

/15 	 New Delhi, dated 17.12.87" 
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ADVANCE OJRRIL'rION SLIP NO.407 R.II 

RULE 2544 

Sub-Rule g[i) and g[ii] may be substituted by the follqing: 

g(i) 	"For the purpose of calculation of average eirolurnents : - 
55% of basic average pay, in the revised scales of 
pay, drawn during the period;" 

g[ii] 	"For the purpose of gratuity and/or death-cum-retirerrient 
gratuity: 55% of basic average pay, in the revised 
scales of pay, drawn during the period.: 

ARIT? [Ministry of Railway's letter No,E[P&AJII-80/-
RS-10 dated 17.7.1981) 

EXPLANATION: 

The Rule 2544 of Indian Railway Establishment Qe, Voiwie 
II [5th reprint] has been mcxiified through administrative instruc-
tions issued with President's approval effective from 1.4.1979. 
These instructions were necessitated by the Government's decision 
on the recairrendations of 'Running Allaiance Committee [1980)'. 
The purpose of this amendment is to give statu tory force to the 
administrative instructions with effect from the same date on 
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect 
any eaployee, to whari these rules apply. 

Sd/- [ K.VKLSA:] 
Director, Establishment {P&A) 

Railway Board." 

The amendment to the statutory rules having been effected during 

the pendency of the 04 the applicants amended their application 

on 20.9.1989 challenging the two amendments in so far as they 

were given retrospective effect from 1.1 .1973 and 1.4.1979 respec-

tively. Their principal contention was that they, as pensioners, 

have acquired vested rights to receive pension in accordance 

with the rules in force on the dates on which they retired and 

that those rights of theirs cannot be taken away by the subseqient 

amendments made to rules on 5 12 1988 by giving retrospective 

effect to the same. This according to them is unjust,. manifestly 

unreasorable and arbitrary and thus violatie of Artible 14 of 

the Constitution of India. The Ernakulam Bench consistjnc! of 
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Vice Chairman S.P. Mukerji and Judicial Member A.V. Haridasan 

by their order dated 20.4.1990 allowed the said application, 

quashed the notification dated 15.12.1988 to the extent the amend-

ment to the rules were given retrospective effect and issued 

a consequential direction to the resoondents to grant or ref ix 

pension and other retirement benefits to the applicants as if 

the amendment to Rule 2544 had not been effected till 5.12.1988. 
as void 

The clear effect of the decision is to declare/only that portion 

of the amendment which gave retrospective effect, preserving 

the prospective effect to the amendment with effect fra-ii 5.1 2.1 988. 

Therefore, those who retired befe 5.12.1988 were entitled to 

count the running allowance subject to a naxiirnm of 75% of their 

pay and allowances for the purpose of computing their pension. 

The aforesaid decision of the Ernakulam Bench in O.A. No.K-

269/88 was challenged by the Union of India and others in Review 

Application No.72/90. That Review application was rejected by 

a speaking order rrade on 25.7.1 990. 

Shri C.L. tiallick and others in O.A. No.1572/2E and connected 

applications challenged the Railway Board ts order dated 22.3.1 976 

and the amerdments to Rule 2544 before the Principal Bench of 

the CPT at New Delhi. They also prayed for a direction to compute 

retiral and other benefits in terms of the order of the Railway 

Board dated 21.1.1974. That application was opposed by the res-

pondents therein viz., Union of India represented through the 

Railway Board an the General Manaqer, Northern Railway. 

that these respondents did not bring to the 

Principal Bench that the validity of the amendment 
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to Rule 2544 was challenged before the Ernakulam Bench and that 

a decision has been rendered on 20.4.1990 striking down the amend-

ment to the extent they gave retrospective effect. On the date 

on which the applicants presented their applications before the 

Principal Bench, the Ernakulam Bench had not yet rendered its 

decision. But the Ernakulam Bench had rendered its decision 

long before the Principal Bench decided th€ cases on 23.10.1 991. 

The applicants were obviously unware of the decision. That may 

be the reason for their not bringing the decision of the Ernakulam 

Bench to the notice of the Principal Bench. But the condt 

of the resixdents is inexcusable as the Union of India was a 

party to the proceedings before the Ernakulam Bench. Thus the 

Principal Bench did not have the benefit of the decision of the 

Ernakulam Bench when the O.A. No.1572/88 and other connected 

cases were heard and disposal of on 23.10.1991. All these appli-

cations were disnissed repelling the challenge to the amendment 

to the rules. The Principal Bench took the view that the vested 

rights of the pensioners were not affected by the amendment of 

the rules on the ground that the total anount of pension and 

retirement benefits they would have received before the amendment 

we not reduced by the amended rules. Following this decision 

of the Principal Bench applications No.351 to 423/88 filed by 

simiLarly situated persons before the Ahmedabad Bench were dis-

missed on 28.2.1992. It is surising that the Union of India 

which was one of the respondents before the Ahmedabad Bench did 

not bring to the notice of the said Bench the decision of the 

Ernakulam Bench in O.A. K-269/88 to which it was a party. 



. It 
is for the first t 	after all these cases we to th 
,vbll Bench, transf 	 re referred 

erred and 
clubbedtogether that the 

0 ion of India and 
other COfltesting respoents in these cases 

gh 

 of 

brout to the notice of this ii Bench the fact India has Challenged 
the decisi 	

on 
on of the 	]aku1 

that 1 

Bench in SI No.10373/90 filed on 24.7.1990 The counsel for the respon dents ao info 	us that the Specja Leave PGt1tjo and the app1jcjon for 
Stay are Pendirg and that the &1prem Court has 

not grented any interjin order staying the operation 
of the order 

of the E'rkuli Bench. 

10. It was contended by the learned counsel appearing for the 
Union of India and other contesting resoondents in this bitch 
of cases that we should defer consideration of all these cases 
and await the authoritative 

Prorouncent of the Supre Court 
where 

they had challenged the decision of the Ernajcula Bench. 
In this CoflflCction reliance -das placed on the decision of the 
SuDreme Court reported in AIR 1986 SC 1323 D.K. TRIVEDI AND SONS 
V. AMBALz MANfl37J PATEI AN!) CYflIERS. That was a case in which 

the Cujarath High Court had dismissed the writ petitions challen-

ging the validity of certain s'tatutoy provisions and directed 

th 	titoi 	to approach the Spreie Court a~ 
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These obserVations, it is obvious, were 

-- 	And th circumstances e 	
of th e  case. 

What binds 

iiide having regard • 

to the 
the TrilY)nal under Article 141 of the 05titUtjO of India is 

the principle of law laid d 	
the Supreme Court. It is not 

possible to underStand the decision of the SupremeCourt as laying 

down the principle that if an appeal is pending before the Sup-

reme 	rt in whiCh 
 the validitY of a particular statutO provi- 

gh Courts where the saXT proVisions 
sion is chal1eng, that the Hi  

are challenged in other cases, should defer consideration until 

the Supreme Court tenders the decision. The question.. whether 

the 
 hearing of the case before the High Court should be stayed 

aiting the decision of the 
sre Court  depends upon the facts 

and circumStareS of each case. In the present 
hatch of cases 

we are concerned with the valuable 
rights of the apr licantS who 

have retired between 1976 and 1988. These cases relate to re-

tirement benefits and any delay in disposal of these cases would 

cause great hardship and prejudice to the old and retired pension-

ers. The SLP is pending before the Supreme Court from 24.7.1 990 

and the operation of the order of the Ernakulafli Bench has not 

been stayed. Even then the applicants herein have not been given 

the benefit of the decision of the Ernakulam Bench in regard 

to cautation of their retirement benefits. Having regard to 

all these circumetances we do not consider it just and proper 

to stay the hearing of these cases and to await the decision 

of the Supreme Court. 

11. On behalf of the applicants it is contendedthat .we  should 
tfie 

dispose of these cases in the light of the decision f/Ernakulani 

Berrh which has struck dori the anient to Ale 231? 

! 1 	

/ 

1/ 	
.. 

/7. 
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having taken a contrary view and upheld the validity of the 

4 

	

	 amendments we should dismiss these applications following the 

said decisions. They further contend that on merits the decision 

of Ernakulam Bench is wrong and that the view taken by the 

Principal Bench and the Ahmedabad Bench is sound. 

	

12. 	At the outset we must observe that the respondents are- 

taking advantage of their own lapse in not placing the decision 

of the Ernakulam Bench when the Principal Bench and the Ahmedabad 

Bench decided the two sets of cases where the same statutory 

provisions were challenged. It is well settled that a Division 

Bench is bound by judicial discipline to follow the earlier 

decision of another Bench vide: AIR 1989 SC 1933 UNION OF INDIA 

AND ANOTHER v. RAGHUBIR SINGH AND OTHERS wherein it is observed: 

"We are of the opinion that a pronouncement of law by a 
Division Bench of this Court is binding on a Division Bench 
of the same or a smaller number of Judges and in order 
that such decision be binding, it is not necessary that 
it should be a decision rendered by the Full Court or a 
Constitution Bench of the Court." 

If only the respondents had fairly placed the decision of the 

Ernakulam Bench before the Principal Bench and the Ahmedabad 

Bench, those Benches would not have examined the validity of 

the impugned statutory provisions, the same having already been 

struck down by the Ernakulam Bench which had the competence 

to do so. The respondents are now trying to take advantage 

of the failure on their part of performing their duty of placing 

the decision of the Ernakulam Bench when similar cases came 

up for consideration before the Principal Bench and Ahmedabad 

Be 

	

	If the respondents had acted fairly and diligently, 

cisions would have been avoided. 

r 	-- 

	

f - p13. 	We \i1a L now examine the contention of the respondents 

• 	
thae order of the Principal Bench and the Ahmedabad Bench 

) 

V 	 that 
'&ave the ejf 	of declaring/the impugned amendment to the Rules 

-V., 	 • 	 . 

ht that they give retrospective effect are valid. 

11 
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At the outset we would like to say that the applications filed 

by the aggrieved parties having been dismissed by the Principal 

Bench and the Ahmedabad Bench, 	those orders cannot be under- 

stood as declaring that the impugned provisions of the rules 

are valid. The decision of the Ernakulam Bench which struck 

down the amendment to tne rules in so far as they gave retrospec-

tive effect is not an order in personem. The Ernakulam Bench 

has lield that under the proviso to Article 309 of the Constitu-

tion the President has power to promulgate rules with retrospec-

tive effect. It, however, struck down the amendment of the 

rules to the extent they gave retrospective effect on the ground 

tnat it is arbitrary and violative of Article 14 of the Constitu-

tion to deprive the pensioners of the rights which vested in 

them as on the dates on which they retired,by amending the rules 

subsequently with retrospective effect. As the impugned provi-

sions were struck down as violative of Article 14 of the Consti-

tution the legal effect is that the impugned amendments were 

void ab initio vide DEEP CHAND v. STATE OF UFTAR PRADESH reported 

in Alr 1959 SC 648. Once a competent court declares a statutory 

provision as void as offending the fundamental rights conferred 

by Article 14 of the Constitution that decision binds every 

one and not merely the parties to the proceedings. The effect 

of the decision of the Ernakulam Bench is that the amendments 

giving retrospective effect was not in existence from its incep-

tion. In Black's Law Dictionary, 5th Edition, it is stated 

that Judgment in Rem is:- 

'An adjudication pronounced upon the status of., sOme parti-
cular thing or subject matter, by a tribunal haviñgcompe-
tent authority.' 

In Haisbury's Law of England, 4th Edition, Vol.16 the meaning 

of 'Judgment in Rem" is given at para 1522 as below:- .. 

1522. 	Meaning of "Judgment in rein". A judgment in rem 
may be defined as the judgment of a Court of tomnpetent 
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jurisdiction determining the status of a person or thing, 
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart 
from the application of the term to petsons, it must affect 
the "res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer". 
(Emphasise supplied) 

As the decision of the Ernakulam Bench declares the status of 

the impugned statutory provision, it is a Judgment in rein. 

14. 	As on the date on which the Principal Bench and the 

Ahredabad Bench disposed of the applications before them the 

amendment giving retrospective effect to the rule having already 

been declared void by the Ernakulam Bench, the 	tribunal 

cannot be asked to strike downtr statutory provision which has 

already been struck down or declared as void by a court of compe-

tent jurisdiction. The orders of the Principal Bench and the 

Ahmedabad Bench dismissing the applications cannot in the circum-

stances have the effect of putting life into the rules which 

have already been declared void by the Ernakulani Bench. When 

a statutory provision is declared as void or struck down, the 

same c a n 	be revived by getting the said. decision reversed 

by way of review or on appeal to the higher court. The only 

other way to resurrect sucn a provision is by resorting to appro-

priate amendment of the Constitution or modifying the statutory 

provision as to render it intra vires. The Supreme Court has 

held in AIR 1989 SC 1933 UNION OF INDIA v. RAGiIUBIR SIi4GH AND 

OThERS  

1 'c, 	e/\atute is declared invalid in India it cannot 
(' 	 unless constitutional sanction is obtained 
' 	 constitutional amendment or 'an appropriately 

njfied ')vrion of the statute is enacted which accords 
JJ consi4ional prescription". 

frI! 
It cannot anf*i not disputed that the Ernakulamn Bench of the 

ompetent to declare the impugned statutory provi- 

sion void as offending Article 14 of the Constitution. The 

statutory provisions declared void have not been showr to have 
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been resurrected either by an appropriate amendment to the Cons-

titution or by suitable modification of the statutory provision 

to bring it within theconstitutional prescription. The applica-

tion for review challenging the decision of the Ernakulam Bench 

has been dismissed. Though an appeal has been filed against 

the decision of the Ernakulam Bench to the Supreme Court no 

decision has as yet been rendered by it reversing the decision 

of the Ernakulam Bench. It is admitted that the Supreme Court 

has not so far stayed the operation of the said decision. Hence, 

we have no hesitation in holding that the order of the Principal 

Bench and the Ahinedabad Bench do not have the legal effect of 

resurrecting the impugned statutory provisions which have been 

already declared void by the earlier decision of the Ernakulam 

Bench. In the light of our above findings it follows that there 

is only one decision which holds the field viz., 	that of Erna- 

kulam Bench which has declared the impugned provisions as void. 

As the decisions of the Principal Bench and Anniedabad Bench 

do not have the effect of declaring 1he impugned provisions 

as valid, it follows that there are no conflicting decisions 

requiring resolution of the conflict. 

15. 	Assuming that there are two inconsistent decisions, 

we shall examine as to which decision can be regarded as a prece-

dent binding in subsequent cases. It is obvious that the Prin-

cipal Bench and the Ahmedabad Bench have rendered their decisions 

without noticing the earlier decision of the Ernakulam Bench. 

In such a situation it is well settled that the later decision 

rendered in ignorance of the earlier decision has to be regarded 

as per incuriani and not binding on the court in a susbsednt 

case 	This principle has been succinctly stated in Salmond 

on Jurisprudence, l2tn: Edition, page 151 at para (5) as 

follows:-
V 



"(5) Inconsistency between earlier decisions of the 
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule 
has been laid down in the Court of Appeal [Young's case 
(1944) K.B. at 726, 729],  Court of Criminal Appeal [R. 
v. Power (1919) 1 K.B.572 (CCA)} and Divisional Court ER. 
v. De Gray (1900) 1 Q.B.521)}, and it obviously applies 
also to the House of Lords. There may at first sight seem 
to be a difficulty here; how can a situation of conflict 
occur, if the court is bound by its own decisions? At 
least two answers may be given. First, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and .more commonly, 
the conflict may have arisen through inadvertence, because 
the earlier case was not cited in the later. Owing to 
-the vast number of precedents, and the heterogeneous ways 
in which they are reported - or are not reported - it is 
only too easy for, counsel to miss a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court, or mentioned in the iudgments, it must be assumed 
that the court acts in ignorance or,  forgetfulness of it. 
If the new decision is in conflict with the old, it is 
given per incuriam and is not binding on a later court." 
(emphasise supplied) 

In Raghubir Singh's case it has been laid down that a decision 

of a Bench of two judges is binding on the Division bench consis-

ting of the same number of judges and that, therefore, the prin-

ciple laid down by a Bench of two judges does not get reversed 

or superseded by a subsequent decision of a Bench of the same 

number of judges. Applying this principle it has to be held 

that what holds the field as a binding precedent is the decision 

of the Ernakulam Bench and that the subsequent decision of the 

Principal Bench and the Ahmedabad Bench have to be regarded as 

per incuriam and not binding in subsequent cases. This being 

the legal position the decisions of the Principal Bencn and 

the Ahmedabad Bencn have to be ignored and the Ernakulam Bench 

decision alone should be regarded as holding the field as a 

in regard to the validity of tne impugned rule in 

r 	 yes retrospective effect. 

z( 
	

1t' 	Ac 
	

Full Bench is not bound by either of the deci- 

1 now examine as to which of the decisions lays 

correctly. The Ernakulam Bench has rightly proceed- 

the basis that the President has under tne proviso to 
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Article 309 of the Constitution power to promulgate rules with 

retrospective effect. This, however, is subject to the condition 

that the rules do not offend any of the fundamental rights con-

ferred by Part III of the Constitution. Wnat the Ernakulani 

Bench has done is to examine as to whether retrospective effect 

given to the amendment violates Article 14 of the Constitution. 

It has held that it does, on the ground that the vested rights 

of the applicants in the matter of receiving pension and other 

retiral benefits have been affected by the retrospective opera-

tion of the amended rule. It is well settled that pension is 

a valuable right which a Government servant earns. It is neither 

cflarity nor bounty. Government servant acquires right to pension 

and other retirement benefits on the date he retires from ser-

vice. Deprivation of such a valuable vested right after retire-

ment, in our opinion, is manifestly unreasonable, arbitrary 

and therefore violative of Article 14 of the Constitution. 

That is precisely what the Ernakulam Bench has said in its deci-

sion. The l'rincipal.  Bench and Ahmedabad Bench have not taken 

the view that 	such vested rights can be taken away by a subse- 

quent amenthtient 	to 	the rules 	by giving retrospective 	effect 

to 	the same. 	Wnat 	they have 	said is that 	the 	vested 	rights 

of the applicants 	before them have not in any manner been cur- 

tailed by the impugned amendments to the rules. 	By the revision 

of Pay Scale Rules the pay scales of tne members of the running 

staff were ennanced with effect from 1-1-1973. Under Rule 2544 

the tnetnDers of the Running staff were entitled to computation 

of their pay and retirement benefits taking into account the 

running allowances wnich they were receiving subject to a maximum 

of 75% of their pay and other allowances. Rule 2544 was amended 

by notifications dated 5-12-1988 prescribing the maximum at 
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards. 

Those who retired from 1-1-1973 to 4-12-1988 were, in accordance 

with Rule 2544 as it then stood, entitled to take into account 

running allowance in the matter of computation of pension and 

retirement benefits upto the maximum of 75% of their pay and 

other allowances. As their pay was revised with effect from 

1-1-1973 the limit of 75% had to be worked out with reference 

to the enhanced pay and other allowances that they became 

entitled to receive in accordance with revision of Pay Scales 

Rules which caine into effect from 1-1-1973. Wnen the maximum 

is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55% 

from 1-4-1979 it requires no argument to convince that the vested 

rights of. all those who retired between 1-1-1973 and 4-12-1988 

in tne matter of receiving pension and retirement benefits were 

advetsely affected. The Principal Bench wnose decision has 

been followed by the Aninedabad Bench has, however, held that 

the amendment with retrospective effect has not adversely 

affected the quantum of pension etc. What the Principal Bench 

has done is to compare the pension one would get taking into 

account the pre revised scale of pay immediately before 1.1.1973 

and the running allowance limited to a maximum of 75% of pay 

and allowances, with the pension which he would get after 

1-1-1973 taking into account tne higher revised scale of pay 

and the running allowance subject to a maximum of 45% or 55% 

We are toucerned witn persons who retired 

4-l2-l98b tnereoy earning a rigilt to coinpu- 

((tati 4. ?of pJi 	in accordance with the statutory rules then 

time they retired, revision of pay had come 

\ I 	1ci4, 9 is the revised pay and the running allowance 
sut o a maximum of 75% of the revised pay and allowances 

that was required to be takeii into account. This right which 



accrued in their favour on their retirement between 1-1-1973 

and 4-12-1988 was sought to be affected by amending the rules 

on 5-12-1988 with retrospective effect reducing the maximum 

limit of running allowance that qualifies for pension. When 

the maximum limit of running allowance is reduced from 75% to 

45% or to 55% it automatically reduces the pension and retirement 

benefits that stood vested on the date of retirement. It is 

impossible, therefore, to agree with the view taken by the Prin-

cipal Bench followed by the Ahmedabad Bench that the vested 

right of the pensioners who retired between 1-1-1973 and 

4-12-1988 in regard to pension and other retirement benefits 

have not been adversely affected by giving retrospective effect 

to the amended rules. We have, therefore, no hesitation in 

holding that the decisions of the Principal Bench and the Ahineda-

bad Bench with great respect are wrong and that the decision 

of the Ernakulam Bench is right. The Ernakulam Bench has, in 

our opinion, rightly declared the amended provision. to the 

extent they have been given retrospective effect as void as 

offending Article 14 of the Constitution. 

As the decision of the Ernakulam Bench is in appeal before 

the Supreme Court we would like, in the interest of justice 

and to avoid multiplicity of proceedings, to direct that the 

present applicants shall be bound by the directions of the 

Supreme Court and that the payments made in pursuance of our 

directions in all these cases shall be liable to be. suitably 

adjusted. 

For the reasons stated above, all these applications 

are allowed with the following directions: 

(I) The respondents shall recompute the pension and 

other retiral benefits of the applicants or tneir 

L.Rs in accordance with Rule 2544 as was in force 

before it was amended by hotification dated 

5-12-1988. 



The arrears due to the applicants/L.Rs on the 

basis of the recomputation as aforesaid shall 

be calculated and paid. 

These directions shall be carried out within 

a period of three months from the date of receipt 

of the copy of this order. 

If the amounts due to the applicants/L.Rs are 

not paid within the prescribed time the amounts 

due shall be paid with interest at 12% per annum 

from the date of this order till the date of,  

payment. 

The applicants shall be entitled to costs at 

the rate of Rs.500/- in respect of each applica-

tion. 

T.payment of pension and retirement benefits 

aforesaid directions shall stand regu-

1" in accordance with the orders 

may be issued by the Supreme Court 
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